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Question re—
Employees of former ——.2648-49,
2829,

AIR MAH.—

Question re—
Air mail. 2652,

AIR SERVICE(S)—
Question re—
—— in North Bihar. 2826.
Air traffic. 2467.

AIR TRAFFIC CONTROL OFFICER’S
COURSE—

Question re—
I. A. F. Officers. 2849-s0.

AIR TRANSPORT COUNCIL—

Question re—
Air Corporation Act. 2786-87.

AIRCRAFT—
Question re—
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——05
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Question re—
Ajanta Caves. 2697.
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Question by—
Freedom Movement. 2882.
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2564.
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Question re—

Police Experts Conference 2875.

ALL INDIA COUNCIL OF TECHNI-
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Question re—

Technical Schools and Colleges. 2669-
70.

ALL INDIA EDUCATIONAL CONFE-
RENCE—

Question re—
Expenditure on education. 2881.

ALL INDIA HANDLOOM  BOARD—

Question re—
Handloom Industry 2750-5I.
ALL INDIA HINDI NEWSPAPERS
CONFERENCE—
Question re—
Sarkari Vigyapan 2770,

(g faare)
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Question re—
Alliance Bank (Simla) 2710-12.
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Question (Supplementary) by—
Coconut production 2813.

ALVA, SHRI JOACHIM—

Question  (Supplementary) by—
Accidents mp&dustml concerns.  2495.
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Forced landing of aeroplanes. 2904.
1. A. F. officers. 2850.
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lndun shlp ing. 2477.
ya 2893 2718.

Lanka Aaprava.n Adhds
(s wrwaTe wfafma)
North East Frontier Agency. 2913.
Pensions to ¢X-British 2689.
Press Ol S ents. 2720.
of Jewellery 2854-
Stcel lant. 2917. 54-55-

Tribes Advisory Councils 2860,
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Aid from —,
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Anti-Polio vaccine, 2819.
Eisenhower  Chhatravrittiyan 2761-62.

(smeargiae sragfaat)
Export of monkeys. 2596-97.
Ing.-émldonal Wheat Agreement. .2485-

Workers* Con-

2632-33.
2760.

Television. 2574.
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AMERICAN CATHOLIC CHARITABLE
INSTITUTIONS—
Question re—
Butter oil (ghee) 2633.

AMINDIVI ISLANDS—
Question re—
Light-houses on Amindivi and Laccadive
slands 2461-62.

AMJAD ALI, SHRI—

Quesuon (Supplunantary) ‘by—
. E. F. A, 2545.

AMMUNITIONS—

Question re—
Yudh samagri ke kharkhane 2564-6S,

(g@ =it & Freer)
ANAEMIA—

Question re—
Research in—. 2658.

ANDAMAN—

Question re—
Andaman. 2694.
(afwaTT)
Women workers. 2487-88.
ANDHRA—
Question re—
Division of assets 2705.
Election charges. 2860-61.
Estate Duty Act. 2562-63.
Exploitation of Copper ore. 2705,
Exploratory  tube-wells 2788-90.
Forest wealth (—)2610-T1.
Fruit research srations. 2806—o08.
Machkund Project. 2787-88.
Railway lines. 2802-03
unﬁabhxdn project. 2766.
en carpet industry. 2754-SS.
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Question re—
Anti-corruption cases. 2490-9I.

ANTI-POLIO VACCINE—

Question re—

Anti-Polio vaccine. 2819.

APPELLATE TRIBUNAL FOR POS-
TAL EMPLOYEES—
Question re—

Tribunals for P. & T. staff. 2840. [
ARCHAEOLOGICAL DEPARTMENT—
Astihasik  smarak. 2661—63.
(cfagrias <)
Rajasthan men  qilon ka Sanrakshan
2695.

Question re— ( -
Excavations  2700. -
(oorear & PEel w1 dvaw)
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ARCHAEOLOGICAL EXCAVATION—
Question ro—
Excavation work 3876-77.
ARECANUT—

Qnesnon ré—
men bharti. 2559-60.

(iﬂr w adf)
Territorial Army 2560.
ARMY DENTAL CORPS.—
Med?;l“-aﬁcen. 2§72.
ARMY EDUCATIONAL CORPS CEN-
TRE AND SCHOOL--

Question re—
Army educational requirements. 2870,
ARMY HEADQUARTERS—
Question re—
Army educational requirements, 2870.
ARMY MEDICAL CORPS—
Question re—
Medical Officers. 2572.
ARMY OFFICER(S)—
See “‘ commissioned ’
S e
ARMY PENSIONS—
Question re—
Army Pensions. 2573.
ARMY RECRUITMENT RULES—
Question re—
Army Recruitment Rules 2855-56.
ART TREASURES—
—and Historical documents 2680—82.
ASSAM—
Qnemm ro—
2493 -
Enplom Px?vtdent Punds Act.

Water Transport

2480-

Bosrd 2790-91. =
2627-28,
\ Nort East Frontier Agency 2910~

iubﬂda? 2631-32.

l

ASSAM JAIL MANUAL—
Question re—
Imprisonment of tribal chiefs. 2673~
75.
ASSAM RELIEF MEASURES—
ion re—
War Compensation 2689-90.
ASSETS, DIVISION OF—
Question re—
Division of assets 270s.
ASSISTANT SUPERINTENDENT(S)—

Question re—
Assistant

AUSTRALIA—

Question re—
Intseﬁrmﬁond Wheat Agreement 2485~

Superintendents. 2876 .

AUSTRIA—
Question ro—
Videsh men  Prashihshan 2561-62.
(feeaw & wfamr)
AUTOMATIC TELEPHONE AND
ELECTRIC COMPANY LIMITED~
Question re—

Channel carrier system. 2778—80., i

AUTOMOBILE (S)—
Question re—
Manufacture  of trucks. 2677-78.

AZAD, SHRI BHAGWAT JHA—

»

Question by—
Aid from U. S. A. 3632-33.
Bharat Pakistan rail yatayat.28 32-33.

(7o aTiveaTT 3w aranm)

ces). 2586-87.

tional Farmers’ Convention. 2816.
Railway eamnings. 2495-96.
Women workers. 2487-88.

B

BACKWARD CLASSES—
Question re—
Scholarships to—. 2667-68.
BACKWARD CLASSES COMMIS-
SION—

Question re—
Backward Classes
port. 2694.

Commission®s Re-
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KRISHNAN,

Question by—
Civil Aviation- Department.

i Handloom Products. 2577.

4 Khadi 2575. |
Regional  Fruit
2472-73.
Textile mills. 2727-28.

Question (S upplementary by—
Exploratory  tube-wells 2482.
Heavy Electrical Goods Factory. 2743.
Military schools. 2679.

BANARAS HINDU UNIVERSITY—

Question re—
Grant to——. 2582.

3ANGALORE—

Question re—

Press Commission. 2530-32.
Printing Press. 2724-25.
BANGALORE-MYSORE LINE~—

See *‘ Railway Line (s).

BANK NOTES—
Question re—

SHRI—

2648.

Rescarch  Institute.

Currency. 2679-80.
BsARAJAINDA AREA—
Quesnon re—

Railway wagons. 2837-38.
BARAPORE HYDEL SCHEME(S)—
See “Hydro-Electric Project(s).”
BARASET-BASIRHAT LIGHT RAIL-
WAY—
Question re—

Ba:%set-anirhat Light Railway, 2615-17,
2645.

BARMAN, SHRI—
Question (Supplcmentary) by—
2494.

Assam L

Chas ke na'mune 2739.
(v ® =)

Salt production. 2910.

Sltuatmn in Goalpra. 2558.

BARUPAL, SHRI P. L.

Question by—
Bikaner Railway Workshop. 2815-16.

(fMdT o7 19Tw)

Doqm‘ Paué:huar:hiya Yajna men railway
2827.

(380 v aTa qror & Wd @A)
Mal dibbon kadiva jana. 2630-31.
(o7 fesat %y fear amr)

Ra;cmhan men  Rilow ka sanrakshan,
2695.

(e & il #r a'ar)

|

BASAPPA, SHRI—
Question by—
Rashtriva  Swayam Sewak Dal, 2873-

(o a7 qa3% %)

BASIC AND SOCIAL EDUCATION
CENTRES—

Question re—
Buniyadi aur Samajik Shiksha kaind-
ra. 2706-07
(Tfardy sitx ammfaw fas o)
BASIC EDUCATION—
Se¢ “Education, Basic .

BASIRHAT—

Question re—

Barasct —— Light Railway. 2615—17,
2645.

BASU, SHRI K. K.—

Question (Supplementary) by—

tion in Goalpara. 2557.

BEE-KEEPING—

Question re—
Madhu-makkhi palan. 2722-23.

(s, et qrerT)

BENGAL AND ASSAM RAILWAY—
See “ Railway, Bengal and Assam *.
BETTERMENT LEVY—

Question re—
Supply of water. 2601-02.

BEZWADA—
Question re—
—Railway station 2840.
BHAKRA.NANGAL PROJECT—

Question re—
Bhakra-Nangal pariyojra. 2576,

(e aires afi@iomr)

BHAKT DARSHAN, SHRI—

Question by—
Aitihasik Samarak. 2661—63.

(Sfrefes anew)
Bhutpoorv  Saimikon ki Yuddhottar
Punarnirman  Nidhi. 2871.

(o & &Y TP i
firfr)

Bijh., 2600-01.

(frwrsht)

Dak  Sambandhi
22,

(=% wvat gfawd)

Suvidhayen, 2821-
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BHAKT DARSHAN, SHRI— (contd.)
Question by—(conzd.)

Dugvi Panchvarshiya Yojna. 27830-
I.

(5t w<rdta Fwe)

Ek  Murts ha Prapt homa. 2588.

(v gfa w1 sT= g)

Engineers. 2748-49.
Handloom industry. 2750-5I.
Hindi Boliyon men prasaran. 2521-

. 22, -
(fe=r afeal & warowr)
Madhu-makkhi palan. 2722-23.
(s et QT
Pahg;i kshetron men Vaidhshalayen.
2640.
(g @4 § qwarend)
Paskmina oon. 2625-26.
(v )
Rashiriya Swayam Sewak Dal. 2873
(U7 =7 4% &)
Rifle club, 2570-71.
(7= )
Saina men bharti. 2559-60.
(87 & wf)
Spinning 2861-63.
Tea industry in Kangra. 2749-50.

Uttar Pradesh Roadways. 2649-50.
Vikas  yojmayen. 2763-64.

(frere dromrd)

Question gu lementary) by—
Chittor tla, 2623.
(fasite ® o)

Development plan for Sikkim. 2524.
and import licences. 2543.

Floods. 2667.

Fruit Research Stations. 2807.

Hindi _typewriter. 2694.

Industrial Housing Scheme (Himachal

Pradesh). 2716.
Institute of Public Administration.

2848.
Intemanonal Hotel Association. 2799.
Sanskrit  Shiksha Sambandhi aayog.
2677.

(vega Ry sawt )
Telon aur oon ki kism mirdharan. 2489-

90.
(a0 arT 3 #Y fieey fraior)

BHARAT SEWAK SAMAJ—

Question re—
Lady village level workers. 2816-

leway concessions, 2799-2800.

BHUTAN—

Question re—
Bhutan 28y7.

BIHAR—

Question re—
Service in  North-Bihar, 2826.
5. Cement quotas. 2534—36.
Chiri ki milen. 2817-18.

(et #7 first)

Community Project Officers. 2574-'3;

75.

Fishing industry. 2774.
Ganga-Brahmaputra Water Transport
Board. 2790-91.
Mokamah ghat par pul. 2782-83.

(ST e 9T 9F)

National Plan Loan. 2580-81.
Railway earnings 2495-96.
Salt, 3

Steel Plant. 2915—17
Tube-wells. 2463-65.

Wheat prices. 2469-71.

BIKANER—

Question re—
~———Railway Workshop. 2815-16.

(AT @ v )
Mal dibbon ka diyo jana. 2630-31.
(ze fesa wr faar s

BIMAGURI—

Question re—
Assam Link. 2493-94

5

BIREN DUTT,

Question by—

QP W. D. Wt{rks 267)2-?,
uestion (Supplemer tary e
Aganxla( Municipality, 2888.
‘Tea Estate Works, 27v4.

BLACK MARKETING—
Question re—
Steamer passage. 2630.

BLOCK DEVELOPMENT OFFICERS—
Question re—
Community Project Officers. 2574~
75.
BLOCKED ASSETS—

Question re—
Blocked assets. 2592-93.

BOMBAY~—

tion re—
Apang bachche. 2633.

(w5 wws)

SHRI—
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B IBAY —oomid) BROADCASTING—
Juestion re—{contd.) Question re—
Customs  Houscs at—and Calcuta. Hindi Boliyon men prasaran., 2521-22.

2587.
Election charges. 2860-61.
Forced landing of aeroplanes. 2902-

os.
Indian shipping. 2836-37.
Institutions for the physically handi-

capped. 2699,

Mnrﬁﬂed' Oﬁggs and Engineers, 2836.
Petroleum products 2723-24.
Urban  rehabilitation loans, 2736~

37.
3
BUMBAY STEAM NAVIGATION
*- COMPANY—

Question re—
Steamer passage., 2630.
BOOK(S)—
Question re—
Books 2879-80.
*OOVARAGHASAMY, SHRI—
: Question by-—
!ndgguial centres for Ex-servicemen,
2880.
New railway Line, 2841.
Perambalur public call office. 284r.
Programme Advisory Committee, 2755,
.. Tiruchirapalli Radio Station. 2774.
tyYRDER INCIDENT(S)—
" ‘Question re—
Border incidents. 2899-2900.
30RDER RAID(S)—
Question re—
Border raid. 2576, 2725-26.
fBOWRINGPET—
! Question re—
Railway lines, 2802-03.
‘RAHMAPU'I'RA--
i Question re—
Control of floods, (—) 2553.
AIDGE(S)—
Question re—
? National Highway No. 42. 2609-10.
% National Highways (Madhya Pradesh),
Z . 2792-03.
Subarnarekha—, 2648—69.
RIDGE(S) RAILWAY—
. See * Railway Bridge(s)”
RITAIN—
See * United Kingdom >
RITISH MUSEUM~—
See * Museum, British .

IITISH STEEL MISSION—

Question re—
© Steel Plant, 2915—17.

(feet dtodY & saT<or)
BURMA-—

Question re—

—Land Nationslization (Amendment)
Act. 2756-57.

Currency. 2679-80.

Engineers. 2748-49.

Export of fish. 2506.

Export of piece-goods. 2735-36.

Extradition treaties. 25$1-52.

Fish prawn, 2538-39.

BURMA LAND NATIONALIZATION
(AMENDMENT) ACT.—

uestion re—
QBurma Land Nationalization (Amend-
ment) Act. 2756-57-
BURMAH SHELL OIL COMPANY—
Question re—
Petrolsum product. 2723-24.

C

CABLE AND WIRELESS LIMITED,
MESSRS.—

uestion re— .
QMem's. Cable and Wireless Limited.

2659.

CALCUTTA— .

Question re—
Butter Oil (Ghee). 2633.
Customs Houses at Bombay and —.

2587.
Forced landing of aeroplanes. 2902—05.
}v?nrine oﬂicetgs and engineers. 2836.
CANADA—
Question re— i
Government property in ——. 2775
6. ‘
In?iians in ——. 2573-74, 2594-95.
CANCER—
Question re—
Cancer. 2818,
CANTEEN STORES DEPARTMENT—
Question re—
Canteen Stores Department. 2567.
CANTONMENT BOARD(S)—

Question re—
Chhaons board. 2590-91.

(arfy a1¥)
CATTLE—

Question re—
Export of ——. 2516—17.

!
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CEMENT—
Question re—
. 2751,
—— factory in Punjab. 2578.
——quotas. 2534—36.
CENSUS—

Question re—
Population survey in Part ‘C’ States.
2702-03.

CENTRAL ADVISORY BOARD OF
PHYSICAL EDUCATION—

Question re—
Yogic Physical Culture. 2696-97.
CENTRAL ADVISORY COUNCIL OF
ARCHAEOLOGY—
Question re—
Preservation of Monuments. 2872-73
CENTRAL ARECANUT COMMITTEE—
Question re—
Arecanut.  2783-84.
CENTRAL CYPHER BUREAU—
Question re—
Ministry of External Affairs. 2898-99.
CENTRAL DESIGNS OFFICE—
Question re—
Subarnarekha Bridge. 2468-69.
CENTRAL HEALTH COUNCIL—

jon re—
Central Health Council. 2783.
CENTRAL LAWS—
See “Civil Law”.
CENTRAL MECHANISED FARM—

Quemon re—
Government mechanised
fann. 2820.
——— Employees Union. 2839.

CENTRAL POOL OF FOODGRAINS—

Question re—
Central Pool of foodgrains. 265s.

CENTRAL PRESS ADVISORY COM-
MITTEE—

ion r
Press co;:spondents. 273921,
CENTRAL PUBLIC WORKS DEPART
Questxon re—
P. and T. buildings. 2823-24.
CENTRAL RAILWAY—
See “Railway, Central”.
CENTRAL RICE RESEARCH INSTI-
Quesnon re—

Central Rice Research Institute, Cuttack.
2650.

CENTRAL SECRETARIAT RBORG,
NISATION SCHEME— 2

Question re—
Staff of the Railway Board. 2498-9¢.

CENTRAL SECRETARIAT SERVICE—
Question re—
Assistant Supenntendents 2876
——— Officers. 28 57.
Sachivalya men biar
(sfearen & wdT)

CENTRAL SECRETARIAT STAFI
WELFARE AND AMENITIES COM
MITTEE—

Question re—
Amenities for Secretariat. 2690-91.

CENTRAL SOCIAL WELFARE BOARD-
Question re—
Central Social Welfare Board. 2703.

CENTRAL SOIL CONSERVATION
BOARD—

Question re— -
Machkund Project. 2787-88.
Soil erosion (Orissa). 2803-04.
Soil fertility. 2835-36.
CENTRAL STATUTES—
See “Civil Law.”
CENTRAL TOBACCO RESEARCH
INSTITUTE—
Question re—
Central Tobacco Research Institute
2795-96.

CENTRAL TRACTOR ORGAN[SA- o
TION—

Question re—

Agronomy 2834-35.
d reclamation. 2814—1IS.

¥

»

CESS—

Question re—
Audyogic upkar. 2849.

(s S9FIT)
Salt production. 2907—T10.
CEYLON—
Question re—
Export of fish. 2506.
CEYLON IMMIGRANTS AND EMI
GRANTS

Question nprava.n Adhiniyam. 28

(ewr sl uiqfaw)
CHAKRAVARTTY, SHRIMATL RENU—

Question by—
Rehabmuuo% of displaced
2
taﬂo the7R2dan Board. 2498-99-

person’
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._iAKRAVAR'ITY, SHRIMATI RENU— CHILD LABOUR—
See “Labour”.
Iuesnon (Su
pp mgt lt;way 2616, CHILDREN—
Impmonment of tribal chiefs. 2674, Question re—
Railwzy concessions. 2801, Mid-day s o - 259596
‘HANNEL CARRIER SYSTEM— CHINA—
Question re— Question re—
Channel Carrier System. 2778-80, Trade with ——, 2525-26.
Cl-g;RAK; "I,‘;-I_LAKSHMAN SINGH— CHITTOR FORT—
%" Control of floods (Brahmaputra). 2553. Question re—
Five Year Plan. 2569. putma). 2553 Chittor.  2705-06.
Jute Enquiry Commission’s Report. Chittor ka kila. 2622-23.
2527. farete feay
Merger of Jammu and Kashmir. 2560~ ( ¥ % )
;ashmmawool. 2545—47. CHOLERA—
€pper. 2593 Question re—
Rock salt. 2596. Cholera. 2659.
Smuggling. 2572-73. Morulity satistics. 2835.
Uranium deposits. 2593.
CHARTERED ACCOUNTANTS— CHOWDARY, SHRI, C. R.—
Question re— Question by—
—— Regulations. 2850-51. Law Commxmon. 2559.
CHATTERJEA, SHRI TUSHAR— CHOWDHURY, SHRI N. B.—
Question by— ion b
Employees’ Provident Funds Act. e robacco  Rescarch Insticute.
2480-81. 2795-96.

Industml Committees. 2660.
Provndent Fund Act, 1952. 2805-06.
Emmmr Flats. 2602.

te Works. 2793-94.

CHA'ITISGARH—
Question re—
Tar Ghar auwr Sm;an’k Telephone
Karyulc
(. W a’h ﬂﬁ!'ﬂ? fem
wrgien )

CHAUDHARY, SHRI G.L.—
Quemon by—
tion cases. 1.
mpu. 2853, 2490-9
I tion schemes. 2754.
ll% Fo? xgs [ 1 78-
uins of old temples. 2878-79.
Sarvodaya

2474-75.
(vaten awiem)
= Yatriyon ko suvidhayen. 2653.
(ar=ai wr gfawd)
CHAUDHUR]I, SHRI T.K.—
QW (Supplemenury) by—
Intermtio K:reement. 2486.

CHETTIAR, SHRI T. S. A.—

Quuuon ( Supplanennry by—
366 ouﬂeok u?nd technique.
S.

Currency. 2679-80.

Dye-stuff industry. 2759.

Excavation work. 2876-77.

Plant protection schemes. 250I.

Railway employees. zsox-oz
ux'vcyyof mineral oil. 2872,

The Emblems and Names Act. 2591-

Unemployment. 2566.
Supplementary  by—
Arecanut. 2784.
Indians overseas. 2530.
Oil refineries. 2744.

CINEMATOGRAPHY—

tion re—
Q‘i’e;o:omphxc and cinematographic
materials. 2740-41.

CIVIL AVIATION—
Question re—
Aerodromes, 2518,
Communication Consulunve Committee.
2619-20.

CIVIL AVIATION DEPARTMENT—

Quemon
Aviation Department. 2648.
le Contributory Health Service Scheme,
-08.

CIVIL LAW—

ot Taws.  2878.
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éIVIL SUPPLIES DEPARTMENT—
Question re—
Ex-employees of Rationing Depart-
ment. 2820.
COAL—

Question re—
Coal. 2577
Indisn shipping. 282s.
Industrial Committees. 2660.
Provident Fund for——miners. 2484-85s.

COAL MINES LABOUR WELFARE
FUND—

Qo e es Labour Welfare Pund.

2621.

COASTAL SURVEY—

See *“‘Survey”.
COCONUT—

estion re—

Qll-—- production .
COLLIERY (IES)—

Question re—

Railway sidings. 280g-10.
Rajiur —— workers, 2491-92.

COLOMBO PLAN—

2813-4.

Agmmy. 2834-35.
Colombo plan. ~ 2683—8s.

COMMISSIONED OFFICERS, ARMY—

Arm pennons 2573.
Conzmm ned Officers. 2567-68.
Emergency Commissioned Officers.

2570.

COMMODITY CONTROLS COM-
MITTEE—

uestion re—
QNom.i:e'e System for salt. 2768.

COMMUNICATION CONSULTATIVE
COMMITTEE—

Co mmiunicaion Consultative Commitee.
2619-20.
COMMUNITY PRIZE(S)—
Question re—
Samudaik Puraskar 2473-74.

(rgEaT )
COMMUNITY PROJECT(S)—
Question re—
“Grant to Punjab. 2593-94.
N.EFRA. 2543—45.
COMMUNITY PROJECTS ADMINIS-
TRATION—
Question re— .
Community Projects Officers. 2574~
75.

COMMUNITY PROJECTS AREAS—
Question re—

Mid-day meals to children. 2595-96.
CONFERENCE OF ZOOLOGISTS—
See “*Zoologists, Conference of™.
CONSOLIDATED FUND OF INDIA—
Question re—
Consolidated Fund. 2671-72.

CONTRIBUTORY HEALTH SERVICE
SCHEME—

Question re—
Contributory Health Service Scheme.
2607-08,2828.

CONTROLLER OF DEFENCE ACG-
COUNTS, OFFICE OF—
Question re—
Controller of Defence Accounts. 2709.
COOPERATIVE SOCIETY(IES)—

Queat.ion ro—
~—of postal anploym 2818,

COPPER—
Question re—
Exploitation of —— ore. 2705.
CORRUPTION—
Queston re—
2490-91.

Anticorruption cases.
Bhakhra Nangd pariyojana. '2576.

(mwg e af@raaT)
Prgzeanion of corrupt officials. 2585~

COTTAGE INDUSTRY(IES)—

Question re—
Cottage industries. 2760-61.
——in Orissa. 2597-—2600,

COTTON—
Question re—
Industrial Committees. 2660.
COTTON PIECE-GOODS—
Question re—
Export of piece-goods. 2735-36.
COUNTERFEIT COINS—

Question re—
Counterfeit coins. 2685-86.

COw(S)—

Question re—
Cayen. 2656--57.

()
CRIME(S)—
Question re—
Bikaner Railway Werkshop .

(Frerfre F avte)
Kidnapping cases. 2583,

2815-16.
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CULTIVATOR(S)—

Question re— .
National Farmers’ Convention. 2816.
Tenant’s Protection Bill, 2762,

CURRENCY NOTES—

Question re—

Currency. 2679--80.
CUSTOMS AUTHORITIES—

Question re—

Seizure of gold. 2873-74.
CUSTOMS DUTY—

Question re—

Customs Duty. 2697-98.
CUSTOMS HOUSES—

Question re—

——at Bombay and Calcutta. 2587.
CUTTACK—

Question re—
Central Rice Research Institute
Cuttack. 2650.
National Highway No. 42. 2609-10.
Rice Breeding Centre. 2842.

CYCLONE—
Question re—
——over Manipur. 2917-19.
D

D.D.T. FACTORY—
Question re—
D.D.T. Fectory, Delhi. 2734-3s.
DABHI, SHRI— '
tion by—
QmAhmedabad Railway Station. 2608-
Cg:’;}:l Health Council. 2783.

loratory tube-wells. 2482.
%zmm‘oml Hotel Asociation. 2798-

99
Termites. 2615.
a"t‘:be-welh. 3-65. ) by
estion (Supplementary) e
(Slubha 3

Sangkg'z Sambandhi  Aayog.
2076.

(e ferar weaedt wyEhT)
DACOITY(ES—

Robberies on trains. 2507.
DAROTA(S)—

See  “Aircraft™.

DALSINGSARATI (BIHAR)—

stion re~—
Dalsingsarai  Gaon men  Telaphone
E ge. 2860

(wefirg < iw  Exfr ewerdr)

DAMAR, SHRI—

Question by—
Kidnapping cases. 2583.

DAMODAR VALLEY CORPORATION
Question re—
Damodar Valley Corporation. 2741-42.
Fishing industry. 2774.

DAMODAR VALLEY PROJECT—
Question re—
Tilaiya Bandh. 2753-54.

DAS, SHRI BK.—

Question (Supplementary) by—
Damodar Valley Corporation. 2742.
National Rice Commission. zsggz
Rehabilitation of displaced persons.

2733. -
Sanglzg’t Shiksha Sambandhi Aayog.
2676.

(G ey avaeelt ayma)

Steel Plant. 2916.

DAS, SHRI RAMANANDA—
Question by—
Army educational requirements.
71.
ll)mismnt ;upm;gtendezmé;. 2876.
assport office. 91 7-98.
Passportsto UK. 2898. -

DAS, SHRI S.N.—

Question by—
All India Tuberculosis Workers’ Con-
ference. 2647-48.
Anti-Malariadrug. 2824,
Channel carrier system. 2778-80.
Colombo Plan. 2683-85.T E
Dalsingsarai  Gaon men Tdephone Ex-
change. 2660, ’

(z=fag wa T & Sww gaaw)

Delhi State Dairy Development Scheme.
2626-27.

Law Commission. 2559.

Libraries. 2568.

Light-houses on Amindivi and Lacca-
dive Islands. 2461-62.

Organisation and Methods  Division.
2894-95.

Preservation of momuments. 2872-73.

Rakim Khan Khana ka Magbra. 2867.

(@ qF-aAT T AF)

Railway concessions. 2799-2800.

Second Five Year Plan. 2914.

Yatrion ko suvidhayen. 2833-34.

(Pt ¥} )

2870-
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AS, SHRI S. No~contd.
Question (S\l.pplcmen

(lz&mfw m)
Fruit research stations, 2807.

Ganga Brahamputra Water Transport
Board. 279T.

3

Sarvodaya Sammelan. 2474-75.
Wheat prices. 2470-71.

DAS, SHRI SARANGADHAR—

Question by—
Central Pool of Foodgrains. 2655.
Fertilizers. 2614-15.

Rmd rollers. 2769.
Soil erosion (Omu) 2803-04.

DASARATHA DEB, SHRI—
Question by—
Agartala Mnmcxpnhg 2885-88.
2716-17.

. 2§12,

Setilement on Khas lands. 2513.

Swasti Samiti. 2500-01.
arfy gff)
ibal education. 2703.
DEFENCE MINISTRY OF—
See “Ministry of Defence”.
DEFENCE SERVICE(S)—
Question ro—
Manufacture of trucks. 2677-78.
Recrmtment of Air Force pilots, 2880-
Sma men bharti. 2559-60.
(@ % wdfT)
DEFENCB SERVICES PERSONNEL—
ré——

Army ions. 2573,
Canmfm:ned 2566-67, 2567-

2512~

2570. '

———

DEFENCE SERVICES PERSONNEL

Question re—contd .
LAF. Oﬁcen. zuy-
Marine Officers

DELHI—

Qmmon re—
Conference of Zoologists, 287a.
goxﬁn'trufel;t coins. 2685-86
. actory, ———.  2734-35.
Displaced persons. 2 3.
Encephalitis. 2653.
lfi,v::e ng —— 2758-59.
o ing of aeroplanes,
Grants to State Government.
Population survey in Part C States
2702-03.
watm graha nirman  migam. 2539-

a.ul Serv:ce. 2734-86.
Red Fou

Rural water mpply. 2623-25.
DELHI PUBLIC LIBRARY—

on re—

Delhj Public Library. 2588-89.
DELHI STATE DAIRY DEVELOP-
MENT SCHEME—

DELHI TRANSPORT SERVICE—
Quemm "l"—
ransport  Service. 2486-87,
264041 7
DELHI UNIVERSITY—
Question re—
Pay Scales of University Teachers.
74-
University Education Commission.
2564.
DETENTION—

Question re—
——of Dr, Lohia.
Imprisonment of Tri
75
DEVANGERE—

Que-tim ro—
Slum clearance. 27s8.
DEVELOPMENT  COUN
SUGAR INDUSTRY— ol FOR

Question re—
Su:;.r Development Council.  284a-

DIGBOI REFINERY—
Question re—
Petroleum products. 2723-24.

Chiefs. 2673-
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D;GHA—

Question re—
New Rnﬂwuy Line. 2826-27.
1) IRECTOR, SONG AND DRAMA—

Question re—
Officer on Special Duty. ‘ 2757-$8.
) ISCRETIONARY GRANT—
Question re—
Discretionary Grant, 2483-84.
DISEASE(S)—
Question re—
Cancer. 2818.
Cholera, 2659,
Control of Malaria in Kashmir. 2637—

BntZrlo—-— 2644.

Hosgutd for Mental Diseases, Ranchi
2651~

MonihtySmnna. 283s.

Vyavsayjanya bimariyan. 2478-79.

(wrremas=r frat)

DISPLACED PERSON(S)—
Question re—

anlaeedpersom 2591, 2758, 2762-
63.
~——, Tripura. 2716-17.
Faridabad upnagar. 2550-51I.
(FORTE ITTIX)
Housing of ——. 2728.
to ——. 2582-83.
Reh;gilimlon of ——. 2733-34;
2765.
!.Tri.-m:s rehabilitation loans. 2736-37.
DIVISION OF ASSET(S)—
See “Assets, Division of”,
DIWAN, SHRI R.S.—
Quunon gupplementnry) by—

2
Second Five Year 3?:;_ 2525,
Technical Schoals and Colleges.

DOCKYARDS—

Question re—
Japancse vessels. 2791-92.

DOLLAR AREA —

Food i mports, 2818-19.
DORNAKAL~
Question re—
Railway accident. 2804-05.
DRUG(S)>—

Question re—
Anti-Malaris—2824.
Central Health Coumnl 2703.

DUDKUNDI—

Question re—
Housing of duphead persons. 2728.

DWIVEDI, SHRI, ML.—
Quutum (Supplunenury) by—
Mnchinery (Mlnuﬁcmre) 2528.
North East
2912,
Press Commission. 2531.
DYE STUFF INDUSTRY—
Question ro—
Dye stuff industry. 2759.

E

EACHARAN, SHRI I.—

Question by—
Handloom factories. 2751-52. °

EAST EUROPEAN COAL AND FUEL
COMMITTEE—

Quuuon re—
Petroleum products. 2731-33.

EAST PUNJAB—
Question re—
Counterfeit coins. 2685-86.
EASTERN HIGHER TECHNICAL INS-
TITUTE—
See “Technical Institution(s)”
EASTERN RAILWAY—
See “Railway, Bastern™
EDUCATION—

Question re—
Bxpenditure on ~——.
University —— Commxmon. 2564.

EDUCATION, BASIC—,
Bwnyadl aur Samajik Shiksa Kendra.

((ﬁmw'r u’k arriae frar $)

Spinning— 2861—63.

EDUCATION, MEDICAL—

Question re—
Medical Education. 2467-68.

EDUCATION MINISTER'S DISCRE-
TIONARY FUND—

Questwn ro—

Minister’s Discretionary Fund. 2701,

EDUCATION, PHYSICAL—
Question re—
Yogic Physical Culture. 2696-97.
EDUCATION, RURAL—
Question re—
er Rural Education Commi
2864-65. on ttee,
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EDUCATION, SANSKRIT—

Question re— .
Sanskrit  Shiksha Sambandhi Aayog,
2675—77
(seFe fagr st wrQwT)
EDUCATION, SECONDARY—
Question re—

International Team on Secondary Edu-
cation. 2686-87.

EDUCATION, SOCIAL—
Question re—
Buniyadi aur Samajik Shiksha Kendra.
2706-07
(Tt A wmras foar o)
Sama; Shiksha sakitya.  2565.
(warer ferar anfee)

EDUCATION, TECHNICAL—
Question re—
Audyogic upkar (Cess). 2849.

[stefire sewre (d4)]
Indo-Greman Industrial Corporation
Scheme, 2670-71. .
Technical Schools and Colleges. ' 2669-70
EDUCATION, TRIBAL—

Question re—
Tribal Bducation. 2703.

EDUCATIONAL INSTITUTION(S)—
Question re—
Institutions for the Physically Handi-
capped. 2699.
EGYPT—
Question re—
Egyptian ricc and maize. 2641,
EISENHOWER SCHOLARSHIPS—
Question re—
Eisenhower Chhatravrittiyan, 2761-62.
(arrzwagrax gAgfmi)
ELECTION CHARGES—
Question re—
Election charges. 2860-61.
ELECTRICAL. GOODS—
Question re—
Hesvy Electrical Goods Factory.
274243
ELECTRIFICATION—

EMBASSY(IBS)—

Question re—
Inspection of——.2880—41.

EMBLEMS AND NAMES (PREVEN
TION OF IMPROPER USE) ACT—
Question re—

The Emblems and Names Act. 2591-92

EMIGRATION—
Question re— . ..
Lanka Aapravasi Adkiniyam. 2892—94.
(s swarhy afafar)
EMPLOYEE(S)—
Question re—
Allowance to Postal—, 2506.
ﬁmities for Secretariat S 2690-91.
ti-corruption cases, 2490-91.
Central Mechanised Farm Employees
Union. 2839.
Central  Secretariat  Service Officers.

2856-57.

Complaint against railway staff. 2502-03.

Conigmtim of staff. 2637.

Oo-gpaerativc Societics of Postal—.
2818.

Customs Houses at Bombay and Cal-

Dethy Frasapest Servi 2486-8

ransport Service. 7.

Emoluments of Rai . 2508-09.

—of former Air India Limited. =~ 2648-
49, 2829. L.

E:c-cxnp8 loyees of Rationing Department.
2820.

Indian  Airlines Corporation. 2836.

Merger of Jammu and Kashmir,
2560-61.

P.and T. Camp. 2822-23.

Postal Life  Insurance Scheme.
2613-14.

Postml Staff unions, 2811-12.

Prosecution of corrupt officials. 2585~

86.
R.M.S. Employees’ Union. 2794-95.
Railway—, 2501-02,2518.

Railway quarters, 2781-82.

Record Lifters and Sorters. 2501.
Residential accommodation. 2766-67.
guﬂ: of the Railway Board. 2498-99.
tation

Masters, 2520,
Ticketless trlvdm as1o.
Visits  of officials abroad. 2589-90.
Watch snd Ward Seaff. 2634.
Willingdon Hospital staff.  2628-29.

EMPLOYEES PROVIDENT FUND
ACT—

Question re—
E:sxplnyea Provident Fund Act. 2480-
x‘ Y,
Prgzident Fund Act, 1952. 2805~
EMPLOYMENT EXCHANGE(S)—~

Question re—
~ Employment exchanges. 2839
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EMPORIUM (1A), ABROAD—

Question re—
Vanijya sthan (em poria). 2579.

[arfrsa s (Taw¥fear) ]

ENCEPHALITIS—

Question re—
Encephalitis. 2653.

ENGINEER(S)—

Question re— )
Engineers. 2748-49.

ENGINEERING CAPACITY SURVEY

COMMITTEE—

Question re—
ineeri Capacity Survey Commit-

tee.  2753.

ENGIN’EERING COLLEGE(S)—

Question r
—-(Onm) 2767-68.

ENTERIC DISEASES—

Question re—
BEnteric diseases. 2644.

ENVIRONMENTAL HYGIENE COM-
MITTEE—

Question re—
Cholera. 2659.

ESTATE DUTY ACT—

Question re—
Estate Duty Act. 2562-63.

EVACUEE PROPERTY(IES)—

Question re—
———in Delhi. 2758-59.

EX-BRITISH OFFICERS—

Question re—
Pensions to——. 2688-89.

EXCAVATION(S)—

Question re—
Ek murti ka prapt hona. 2588.

(v fr =7 3w @)
Excavations. 2700.
BXCISE DUTY—

Quesuon
Excise Duty. 2874-75.

EX-EMPLOYEES—

Question re—
——of Rationing Department. 2820.

EXPENDITURE—

Questian re—
Atithya vyaya midki, 2566.

(wtferea sra fafw)

Backward Classes
Report. 2694.

Commission’®

EXPENDITURE—concld.
Question re—concld.

Bezwada Railway station.
Bunyads aur Sm& Shiksha Kmdra.
2706-07.

(Fmardt sk arnfae famr )

Central Tobacco Rescarch Institute,

2795-96.
Co«il.l6 Mines Labour Welfare Fund.
2621.
Displaced persons. 2762-63.
—on education. 2877, 2881
Faridabad upnagar. 2763.
Floods.

2666-67.
Inspection of Embassies. 2889—o1.
Im jon of Post Offices. 2627
* bungalows. 2772.
Mnmpur State Jail. 2565-66.
National Archives Repository. 2687-88.
National Highway No. 42 2609-10.
P.and T. Camp. 2822-23.
Radio-telephone link 2499
Rakim Khana ka Magbrat 2867,
(7 |TTAET F AEIT)
Railway quarters. 2781-82.
Research Station (Hirakud). 2756.
Residential accommodation. 2766-67.
Roads in Mysore. 2721-22.
State Capital. 2868.
Vanijya Sthan (emporia). 2579.

[arforsa @@ (wwitfRar)]

EXPORT(S)—
Question re—
Bandaron ka niryat. 2714

(a=< # fafa)

—of cattle. 2516.
—of fish. 2506.
—of monkeys. 2596-97.
—of piece-goods. 2735-36 .
—of sugar. 2812-13.
Fish Prawn. 2538-3¢.
P . 2593.
S . 2719,
EXPORT LICENCE(S)—

Question re—
Export and import

43
EXPORT PROMOTION COUNCIL—

Question re—
Export of piece-goods. 2735-36.
EX-SERVICEMEN—

tion re—
QuBeiulm Smmlwu h Yudhottar

(mi) & ot !?r wz\at@ﬁﬁw

Ex- servicemen (pension and allowances).
2586-87.

Indus centres for -——— 2880,
Rehabilitation  of Ex-soldiers, 2869-

70.

licences, 2542-
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EXTERNAL  AFFAIRS, MINISTRY
OF—

See “Ministry of External  Affairs.”
EXTRA-DEPARTMENTAL EMPLOYEE
1O

See “Employee(s)”.

EXTRA DEPARTMENTAL STAFF
UNION—
SaSm;I{nion of Extra Departmental

EXTRADITION TREATIES—
Question re—
Extradition treaties. 2551-52.

F

FARIDABAD—
Question re—
Displaced persons. 2762-63.
Faridabad upmagar. 2550-51.
(=T ITTR)
Power Houseat ——. 2536-37.

FARMER(S)—
See *“Cultivator(s).”
FEDERATION OF
DUSTRIES—

N alarubips. 2706.

BRITISH IN-

FERTILIZER(S)—
Question re—
Aid from U.S.A. 2632-33.

Fertilizers. 2614-15.
Femhun Factory at Alwaye. 2738-

PRODUCTION

Question re—
Oil refineries. 2743—45.
FILM(S), DOCUMENTARY—
Question re—
Documentaries. 2754.
ILM(S), FOREIGN—

Question re—
Videshi ke Uye DBhej
de g;g';' iye Bhsja  gaya

(Friefr fgsii & oy shorr rar )

FINANCE COMMISSION—
Question re—
Five Year Plan. 2569.
FINANCIAL  ASSISTANCE—
See “Asd”,
FISH PRAWN—

ro—
Fish prawn. 2538-39.

FISHING INDUSTRY—
Question re—
of fish, 2506.

indus 97, 277
Frelghtonﬁsgy T T

Inland fisheries. zsts.
FIVE YBAR PLAN, FIRST—

on Specml Duty 2757-$8.
Plant Schemes. 2s01.
Roads in Mysoxe. 2721-22.
Tube-wells. 2463—65.

FIVE YEAR PLAN, SECOND—
Question re—

ok gy T84

Damodas” Valley — Cotparation. 2741~
D.?: Panchvarshiva Yojna.  2780-

(3@ v der)

Dusri  Panch-Varshi: Y man
railway linen. 2827.”' ojna

(370 dwadTa Qo § 9 wTg)
ing College (Orissa). 2767~

Pruit research stations.  2806—a8.
Hydel schemes. 2737-38.
Indian

. 247577
Khetihar majdoor. 2503-04-

(& gz worgR)

5.
2524-25.
Upper Krishna Project. 2756. » 3914




,

FLOODS—

Question re—
Control (Brahmaputra) 2553.
Floods 2666-67

FOOD AND AGRICULTURE, MINIS-
TRY OF—
See *‘Ministry of Food and Agriculture™
FOODGRAIN(S)—
Question re—

Food imports.
Wheat prices.

ROREIGN AID—
See *Aid, Foreign”

FOREIGN COUNTRY(IES)—

Question re —
Deportation of Indians. 27s2.
Financial assistance., 2869.
Indians overseas. 2529-30.
Radio-telephone link. 2499.

. Rolling stock. 2825—26.
Scholarships to Indian students.

99.
Sugar. 2777-78
Trade missions. 2752-53.
Vanijya Sthan (emporia) 2579

2818-19.
2469-71.

2698~

[avirsq wqm (gawiicaT)]
Videshi filmon ke liye bheja guya dhan
2580.
(FaZefr fE=nt & foF o war w1)
Visits of officials  abroad.

FOREIGN ENGINEERS—
Question re—

Hutti Gold mines 2646.

FOREXGN EXPERT(S)—

re—

Foreign experts. 2846.
Hindustan Shipyard Limited. 2771-
72.

FOREIGN FILM(S;—
See “Film(s), Foreign”.
FOREIGN MISSIONARY(IES)—

Question re—
North East Froatier Agency 2910—
14.

FOREIGN SCHOLARSHIPS—
See “Scholarships”.
‘FOREIGN TRADE—
See “Trade, Foreign”.
FOREIGNER(S)—
Question re—

Deportmon of

2589-90.

foreign  nationals.

INDEX TO DBBA'] Eb—PART 1, 9TH SESSION,
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FOREST(S)—

Question re—
—wealth (Andhra) 2610-11.
Indian Forest Act 2497-98.

FOREST RESEARCH INSTITUTE,
DEHRA D

Question re-—
Newsprint. 2547-48.
FREEDOM MOVEMENT—

Question re—
Freedom Movement.

FRENCH EXPERT(S)—
See “Foreign Expert(s)”.
FRUIT INDUSTRY—

Question re—
Fruit production. 2830.
Fruit research stations. 2806-08.

FUEL ENQUIRY COMMITTEE—

Question re—
Losses of fuel. 2471-72.

2882,

G

GAJJAL VILLAGE—

Question re.
Border raid. 2576.

GANDHIAN PHILOSOPHY—
Question re—
G%ndhim outlcok and technique.
5.

GANDHIDHAM HOSPITALS—

Question re—
Medical schemes in Kutch.  2806.

GANGA BRAHMAPUTRA WATER
TRANSPORT BOARD—
Question re—
Ganga Brahmaputra
Board. 2790-91.

GANGA DEVI, SHRIMAT]—
Question dy—
Export and import licences.  2542-43.
Muilitary schools. 2678-79.
Ministry of External Affairs.  2898-99.
Orgamsauon and Methods Division.

2894-9
Question (Supplemcntaﬂ) by—
Phulkartes. 2542.
GANGES—

Question re—
Marine survey at Patna.

2664~

Water Transport

2517.

GARG, SHRI R.P.—
Question by—
Border raid. 2576-
Cement factory in Punjab. 2578.
Indo-Pakxsmn Pusport:. 2895-96
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GARG, SHRI R. P.—contd.
Question by—contd.
Radio telephone link.  2499.
Signalling equipment. 2499-2500.
Trade missions 2752-53.
GAZETTED POSTS—
Question re—
—(Manipur) 2875-76.
GAZIPUR—

Question re—
Rajju marg (rope way) 2613

[woy wmt (Awd)]
GENERAL ELECTIONS—
Question re—
Registered voters. 2700-01.

GEOGRAPHICAL NAMES—
Question re—
Geographical Names 2867-68.
GEOLOGICAL SURVEY—
See “Survey”.

Butter oil (—) 2633.

GHOSE, SHRIS. M.—
Question by—
Malda Aerodrome., 2817.
Malda-Khejuria rail link. 2843-44.

GIDWANI. SHRI—

Question by—

Contributory Health  Service Scheme
2607-08.

Customs Houses at Bombay and
Calcutta, 2587

Displaced persons. 2762-63.
Fcrgiabadupnagw. 2550-51, 2763.

(Fd=AR IFR)

Medical education. 2467-68.
Overpayments to contractors. 2618-19.
Power House st Faridabad. 2536-37.
Railway Mail Service. 2784-86.
Supply of Newspapers. 2564.

U rehabilitation loans.  2736-37.

GOALPARA (ASSAM)—

Question re—
Situation in Goalpara. 2553-59.

GOLD—

Question re—

Gold. 2698, 2853-54.
—mipes. 2629-30.
—mines, Huttl.  2646.
Hutti —— mines. 2646.
Royalty on —, 2706.
Seizure of —, 2873-74.

GOODS TRAFFIC—

Question re—
Goods traffic. 2627-28.

GOVERNMENT ADVERTISEMNT!S;—
See ““‘Advertise ment(s)”.

GOVERNMENT EMPLOYEE(S)—
See cs&npm(s)n
GOVERNMENT OFFICE(S)—

Question re—
Offices in Poona 2863-64.

GOVERNMENT PROPERTY(IES)—-

Question re—
—in Canada. 2775-76.

GOVERNMENT PUBLICATIONS—

Question re—
National Archieves. 2879.
Publications. 2579-80.

GOVERNMENT PURCHASES—

Question re—
Sarkari Khari;i 2537-38.

(7o &

GOVIND DAS, SETH—

Question by—
Anflnmm. 2694.
(sf@aTe)

Rashtriya Park. 2642

(g

Rashtrya swastkya sansthain.  2643.
(U wiver gea)
Shri Kidwai ka smarak 2845-46.
(=7 frarg #Y =wrow)
GRANARY (IES)—

ion re— .
North East Frontier Agency. 2910—14.

GRANT(S)—
See “Aid(s)”
GROW MORE FOOD CAMPAIGN—
Question re—
Adhik Ann Upjao Andolan.
2657-58.
(wfqes s IToTAY SedrenT)
Adiik ann upjao Yojnaiyen. 2636

(wfes st IqOMTEY AYorvd)

Horticulture. 2745-47.
Plant Pr otection Schemes, 2501,

Termites. 2615.
Tube-wells. 2639.

GUIDE TRAINING COURSE—
Question re—
Guide Training Course. 2639-40.
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GUN LICENCE(S—
Question re—
Gun Licences. 2703-04.
GUNTAKAL—
Question re—
Textile mills. 2727-28.
GURUPADASWAMY, SHRI M. S.—
Question by—
Controller of Defence Accounts. 2709.

Deteation of Dr. Lohia. 2905-06.
Offices in Poona, 2863-64.

H

HANDICAPPED CHILDREN—

Question re—
Appang Bachhe 2633,

(wrdT 799
HANDICAPPED PERSON(S)—
Question re—
Institutions for the Physically handi-
capped. 2699,
HANDICRAFTS—
Question re—
Phulkarses. 2541-42.
HANDLOOM(S)—
Question re—
Handlooms, 2760.
HANDLOOM INDUSTRY—

Question re—

Handloom factories. 2751-52.
Handloom industry. 2750-51,2773.
Handloom products. 2577,
Handlooms. 2597.5

HARIJANS—
Question re—
Army Recruitment Rules 2855-56.
Vyavsaijanya bimariyan
2478-79.
(mFemem farrar)

HASDA, SHRI SUBODH—
Question by—
Housing of displaced persons, 2728.
Indo-German Industrial co-operation
Scheme 2670-71.

Question (Supplementary) by—
Tribes Advisory Councils 2859,

HEALTH—
tion re—
Public—Bill 2605-06,
Rashtriya swasthya sansthain. 2643.
(s e deard)

HEALTH EDUCATION BUREAU—
Question re—
Cancer 2818,

HEAVY ELECTRICAL GOODS FAC-
TORY—

Question re—
Heavy Electrical Goods Factory 2742~
43.
HEM RA]J, SHRI—
Question by—
Central laws. 2878
Handloom industry. 2773.
Minor irrigation scheme for Kangra
district. 2514,
Minor irrigation schemes, 2513,
New stations. 265I.
Railway crossings. 2649.

Question (Supplementary) by—
Pashmina wool 2546.

HIGHER RURAL EDUCATION COM-
MITTEE—
Question re— .
Higher Rural Education Committee.
2864-65.

HILL AREAS—

Questions re—
Dat sambandhi Suvidhayen

(= et glawrd)
Pahari Ksehetron men vaidhshalaen. 2640
(vgdr &4 § dwaed)
HIMACHAL PRADESH—
Question re—

Handloom industry. 2750~-5I.
Industrial Housing Scheme. 2715-16.

HIMAYAT SAGAR AGRICULTURAL
FARM—

Questions re— . i
Egyptian rice and maize. 2641.

HINDI—

Question re— .
Army educational requirements. 2870-

1.
H:‘ani bolion men prasaran. 2521-22.
(Fgfy afesdt & srrTRoT)
Parliamentary Hindi Association
2663-64.
U.P.S.C. cxamination. 2568-69.
HINDI COMMISSION—

Question re—
Hindi Commission 2682-83.
HINDI TYPEWRITER(S) ~-

Question re— .
Hiadi Typewriter. 2693-94.
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HINDUSTAN STEEL PLANT LIMIT-

Question re—
Hindustan Steel Plant (Rourkels) 2770-

71.
HIRAKUD DAM PROJECT—
Question re—
Supply of water.  2601-02.

HIRARUD DAUR AREA—

uestion re—
Soil erosion (Orissa) 2803-04.
HIRAKUD RESEARCH STATION—
Question re—
Research Station (Hirakud).
HISTORICAL DOCUMENTS—
Question re—
Art Treasures and —2680-82.
HISTORICAL MONUMENTS—
Question re—
Aitihasik smarak  2661-63.
(aforgifa® =ew)

Preservation of M »numents. 2872-73.
Rajasthan men kilon ka sanrakshan 260,

(Troreqrr # fHaY FT )
HOME AFFAIRS, MINISTRY OF—
See “Minstry of Home Affairs,”

HONEY—

Question re—
Aadhu-makkhi palan 2722-23.

2756.

(7wt TOT)
HONG KONG—

Question re—
Air India International.
HORTICULTURE—

Question re—
Pruit preservarion industry, 2512,
Fruit Research Stations, 2806-08.
Horticulture 2745-47.

HOTEL INDUSTRY—
Question re—
International Hotel Association 2798-99
HOUSING—

Question re—
Delhi Transport Service.

2796-98.

2486-87.
Disposal of houses (Rajindra Nagar).

2765-66.
Hansini:)f displaced persons. 2728,
Indian Airlines Corporation. 2836,

Industrial—Scheme. 2761.
Industrial—Scheme (Himachal Pradesh)
2715-16.

Model Houses. 2533-34.

HOUSING—conid.
Question re—contd.
Punarrvas graha nirman pigam 2539-40.

(grate qqE-fawio o)

Railway Quarters. 2781-82,

Residential accommodation. 2766~67,
2773~

74+
Safai ke mazdooron ke liye makan, 2578-
79.

(7wré % wogd # fod 7w )
Supply of passenger flats. 2602
KAM SINGH, SARDAR-—
Question (Supplementary) by—
Paridabad ggtqgav tazrgs)uby
(FOTaT YY)

Railway concessions.

HUTTI—

Question re—
Gold 2698,
Gold mines.—
HYDERABAD—

Question re—
Egyptian ricc and maize. 2641.
Gold mines. 2629-30.
Gold mines, Hutti. 2646,
Second Five Year Plan.  2524-25,
Upper Krishna Project.  2756.
HYDRO-ELECTRIC PROJECT(S)—
Question re—
Hydel schemnes  2737-38.
Machkund Project  2787-88.

2801

2646,

1
IBRAHIM, SHRI—

Question by—
Arccanut production. 2826,
Coconut production. 2813-14.
Enteric discases. 2644.
Expenditure on education. 2877,
Export of fish. 2506.
Export of sugar. 2812-13.
Fish industry. 2497.
l;ooc[ imports. zslg-?
oreign_experts. 2846.
LA.F. Officers.  2849-50.
Indians in Canada, 2573-74, 2594-9S.
Industrial disputes. 2506-07.
Law Commission. 2559.
M. Ps. Bungalows 277e.
Prg;ecuuon of corrupt officials. 2s8s-

Re-organisation of the Ministry - of
Home Affairs. 2877-78. )
Robberics on trains. 2507

chghrships to backward ch'sscs. 2667-

Scho'larships to Scheduled Castes Stu-
s e«;lems fzs 3

zure of gold. 2873-74.
Sheltac. 2719. 7374

Sgil fertility. 2835-36.
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IMMIGRATION—

Question re—

Lanka Aapravasi ' Adhiniyam. 2892-94
(=r sroravfy wrfafge)

IMMIGRATION AGREEMENT—
Question re—
Indians in Canada. 2573-74.
IMPERIAL BANK OF INDIA—
Question re—
Rural Banking Enquiry Committee.
2704-05.
IMPORT(S)—

Qucstim:x re—
America se aayat.

(wifewr & wvame)

.gnti-Polio vaccine.

2760.

2819.

. 2818-19,
International Trade Agreement,
Intcmattonul Wheat Agreement.

Rock salt. 2396.
Rolling stock. 282¢-26.
Rubber. 2548-50.
Sugar. 2777-78.
Typewriters. 2594.
IMPORT LICENCE(S)—
Question re—
Export and import licences.
43.
INDIA OFPICE LIBRARY—
Question re—

Art treasures and historical documents
2680-82.

INDIAN AIRLINES CORPORATION—
Question re—
Air-traffic. 2467.
Employees of former Air India Lid.
2648-49, 2829.
Ind:sln Airlines Corporation.
2836.

—— (Earnings). 2492-93.
INDIAN ARMS ACT—

Question re—
Dacaitiyan 2665-66.

(=% faat)

INDIAN BUREAU OF MINES—

Question re—
Gold. 2853-54.

INDIAN COUNCIL OF AGRICULTU-
RAL RESEARCH—
Question re—
Fruit Research Siations. 2806-08.
Regional Fruit Rescarch Institute. 2472-
73.

2627,
2485-

2542-

2828,

INDIAN COUNC!L OF MEDICAL RE-
SEARCH—

Question re—
Cholera, 2659.

INDIAN FEDERATION OF WORKING
JOURNALISTS—
Question re—
Press correspondents. 2719—21.

INDIAN FOREST ACT—

Question re—
Indian Forest Act. 2497-98.

INDIAN NATIONAL (S) ABROAD—
Question re—
Angamm.
(sieATT)
Burma Land Nationalization (Amend-
ment) Act. 2756-§7.
Deportation of Indians. 27
Escape of Indian Natxom\ls to “Pakistan

2572.
Indians in Canada, 2553-74, 2594-95.
Indian in Kenya. 2717-18.
Indians in U. K. 2896.
Indians Overseeas. 2529-30.
Lanka Aapravasi Adhiniyam.

“(F% Aot wiwfras)
I‘NDOIAN NATIONAL AIRWAYS CO-
L

2694.

2892-94.

Question re—
Indian Airlines Corporation. 2836.
INDIAN  SCIENTIFIC LIAISON
OFFICE, LONDON—
Question re—

Water Precipitator. 2571.

INDIAN TELEPHONE INDUSTRIES
LIMITED—

Question re—
Channel Carrier System. 2778-80.
INDO-CHINA TRADE AGREEMENT—

Question re—
Trade with China. 2525-26.

INDO-GERMAN  INDUSTRIAL CO-
OPERATION SCHEME—

Question re—
Indo-German Industrial Cooperation

Scheme. 2670-71.
INDO-SIKKIM TREATY—
Question re—

Indo-Sikkim Treaty. 27571,
INDO-U. S. TECHNICAL CO-OPERA-
TION AGREEMENT—
Question re—
Aid from U.S.A. 2632-33.
INDUSTRIAL CENTRE(S)—

Question re—
—— for Ex~Sermcmen. 2880
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INDUSTRIAL COMMITTEES—
Question re—
Industrial Committees. 2660.

INDUSTRIAL CREDIT AND INVEST-
MENT CORPORATION OF INDIA,

Question re—
Loan from World Bank. 258s.
INDUSTRIAL DISPUTES—
See “ Labour Dispute(s)”’.
INDUSTRIAL DISPUTBS ACT—
Question re—
Workers compensation. 2509-10.
INDUSTRIAL FINANCE—
Question re—
Finance for private sector. 2581.
INDUSTRIAL HOUSING SCHEME—
Question re—
Industrial Housing Scheme. 2761.
—— (Himachal Pradesh). 2715-16.

INDUSTRIAL TRIBUNAL—

Question re—
Strike by Kolar Gold-Fields workers.
2901-02.
INDUSTRY(IES)—
Q“(f.;?u;b? " Omsa.
e — m 2597-2600.
Employees Prov:dent Funds Act.
2480-81.
Fish ——. 2497.
Fish prawn. 2538-39.
Fishing ——. 2774-

Fruit preservation —— 2$12.
Handloom——. 2773.

Handlooms. 259
Jute Enquxry éommmiont Report.

2527
Machmery (Manufacture). 2527-29.
Tea —— in Kangra. 2749-50.
Woollen carpet ——. 2754-SS.
INLAND NAVIGATION-—
See *“ Navigation, Inland”.
INSECTICIDE(S)—
Question re—
Termites. 2615.
INSTITUTE OF CHARTERED AC-
COUNTANTS—
Question re—
Chartered Accountants’ Regulations.
2850-51.
INSTITUTE OF PUBLIC ADMINIS-
TRATI

Question
Inmtute of Public Administration.
2B47-48.
INTEGRATED PUBLICITY PRO-
GRAMME—
Question re—
Documentaries 2754

INTERNATIONAL BANK FOR RE-
&Oalxigl?‘RUCTlON AND DEVELOP-

Question re—
Loan from World Bank. 258s.

INTERNATIONAL CIVIL AVIATION
ORGANISATION—

Question re—
Forced landing of aeroplanes. 2902-05.

XNTERNATIONAL HOTEL ASSOCIA--

Queman re—
International Hotel Associstion. 2798~

99.

INTERNATIONAL TEAM ON SECON-
DARY EDUCATION—

Question re—
International Team on Secondary Edu-
cation. 2686-87.

INTERNATIONAL TRADE AGREE- -
MENT—
Question re—
International Trade Agreement. 262

INTERNATIONAL WHEAT AGREE-
MENT—

Question re—
In;e;mnoml Wheat Agreement. 2485-

IQBAL SINGH, SARDAR—

Question by—
Bordcr mndcms 2899-2900.

oned dioen
Commmioned cers. 256€-67.
Finance for private sector. 2581.
Phulkaries, 2541-42.
Rural Benking Enquiry Committee.

2704.
Su ply of water, 2601-02.
-wells. 2518-19.
ths of officials abroad. 2589-90.

Question (Supplementary) by—
Art t;muus and historical documents.
2682

IRON ORE~

Question re—
Iron ore. 2697, z7ox-oz.

IRRIGATION—

—— schemes.  2754.

Medium and minor —— schemes.
2747-48.

Minor —— scheme for Kangra district.
2514,

Minor —— schemes, 2513,

Nadl ghau aur snchai  pariyojmayen

(mmmmm)
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IRRIGATION—omtd.
Question re—contd.
Second Five Year Plan. 2524-25.
Supply of water. 2601-02.

Tiliaya Bandh, 2753-54.
Tube-wells. 2463—65.

JABALPUR—

Question re—
Railway empioyees. 2646-47.

JAGGAYYAPET (ANDHRA)—

Question re—
Iron ore. 2701-02
JAIL, MANIPUR STATE—
Question re—

Manipur State Jail.,
JAIPAL SINGH, SHRI—
Qucsnon (Supplementary) by—

Baraset- Basﬁhat Light R:u]vuly
Press correspondents. 2720.
JAMMU AND KASHMIR—
See “Kashmir”.
JAMMU AND KASHMIR ORDNANCE
EMPLOYEES UNION—

2565-66.

2617.

Question re—
Ordnance employees in Jammu and
Kashmir. 2562.

JAMPUL HILLS—
Question re—
Fruit preservation industry.
JAMUL HILLS—

Question re—
Settlement of Scheduled Tribes. 2512~
13.

2512,

J ANGDE. SHRI—

gSupplemcnmty) by—
boliyon men prasaran. 2522.

(fmmafm)

Scholarshxps to backward classes.
2667-68.

JAPAN—
Questiop re—
Aid from ——,
Blocked assets.

b
Japanese Vessels. S

2791-92.
JAPANESE SEAMEN’S CONFERENCE—

Question re—

Japanese vessels. 2791-92.

JENA, SHRI NIRANJAN—

Question by—
Hmdnmn Steel Plant (Rourkela).

Rourkela "Steel Plant. 2594.
JEWELLERY—
Question re—
Smuggling of ——. 2854-55.
JOSHI, SHRI JETHALAL—
Question by—

Nominee System for salt. 2768.

JOSHI, SHRI KRISHNACHARYA—
Question by—

Bhutan, 2897. .

Communication Consultstive Commit-
tee. 2619-20.

Development plan for Sikkim. 2523-

Engineers, 2748-49.
Euxpe of Indian nationals to Pakistan.

2572
Gandhian outlook and technique. 2664~

65.
Khadi Hundis. 2766.
Local Self Government Ministers’ Con-
ference. 2832. .
Merger of States and Home Ministries.

2567. .
National Plan Certificates. 2490.
Partition accounts. 2462-63.
Public Health Bill. 2605-06.
Railway quarters. 2781-82.
Research in Anaemia. 2658.
Rural Mail Delivery Service. 2831.
Upper Krishna Project. 2756.

jOSHI, SHRI M. D.—

Question by—
Steamer passage. 2630.
JUTE—
Question re—
Sales tax on ——. 2759-60.

JUTE ENQUIRY COMMISSION—
Question re—

Jute Enquiry Commission’s Report.
2527.
Snless tax on jute. 2759-60.
K
KAIVALAYADHAM SHREEMAN

MADHAVA YOGA MANDIR SAMITI
LONAVALA—
Question re—

Yogic research. 2707.

KAJROLKAR, SHRI—

Question by—
Freight on fish, 2612,
Postal stamps. 2831.
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KAMATH, SHRI, H. V.—
—— SWOorn. 2907.
Question (Supplementary) by—
North East Frontier Agency. 2913.

KANCHANPUR TEHSIL (TRIPURA)—

Question re—
Settlement on Khas lands.

KANGRA—

Question re—
Minor irrigation scheme for —— dis-
trict. 2514,
Railway crossing. 9.
Tea industry in ——. 2749-50.

KANGRA VALLEY SECTION—

Question re—
New stations.

KASHMIR—

Question re—
Central Government mechanised farm.

2820.
Control of Malaria in ——. 2637-39.
Displaced persons, 2591-2758.
Ex-servicemen (Pension and ll]owanoes)

2513.

26s1.

2586-87.
M. E. S. Labour in Jammu. 2700
Msetg\:r of Jeromu and ——. 2560-

Mines (Jammu and —), 2881-82.

Oxdnslnoe employees in Jammup and
2562,

’Padar Saphire mines. 2859.

Rglubdmnon of ex-soldiers. 286¢-

Resndenml accommodation. 2766-67.
Tube-wells. 2639.
Unemployment survey.

KASLIWAL, SHRI—
Question by—
Counterfeit ccins.  2685-86.

Export of piece-goods. 273$-36,
Fish Prawn. 2538-39. 73573

Royalty on geld. 2706.

Question (Su?k:mcnm b,
Indians in Kenya g)xs =

Lauka Aaprevasi Adhinivam. 2893-

( a‘w araTet afafr)
Supreme Court building. 2547,
Tailen aur oom ki kism nirdharan. 2489,

(3971 o< o #t firew Foraioor)
KASTURBA NIKETAN HOME—

2740.

Question re—
Grants to State Government.
27.

2726~

!
|

i

KATERI POWER HOUSE—

See ** Power Housc (8).
KELAPPAN, SHRI—

Question (Supplementary) by—

Cement quotas. 2536,

Counterfeit coins. 2686

Inspection of embassjes. 2891.

Light-houses on Amindivi and Lacca-
dive Islands. 2462.

Passenger amenities. 2466-67.

Shellac. 2719.

Trade with China.

KENYA—

Question re—
ndians in ——. 2717-18.

KEONJHAR—

Question re—
Gold. 2853-34.

2526.

KESHAVAIENGAR, SHRI—

Quesnon by—
Dining cars. 2482-83.
Indian Airlines Corporation (Earnings).

359.
Mulberry plnntmons. 2522-23, 2592,
2713.
Pa.rliamentary Hindi Association. 2663-

64.
Rulway coachca 2641-42.
U. N. E. F. 2622.

KHADI—

Question re—
Cot;aogc Industries in Orissa. 2597—

2600.
Khadi. 257s.
Vikas yojanayen. 2763-64.

(faerg gvarr)
KHADI HUNDIES—
Question re—

Khadi Hundis.
KHARAGPUR—

Question re—
Railway employces.

KHARIF CROP—
Question re—
Kharif ki fassal. 2824-25.
(ot %) we)
KHEJURIA-—

Question re—
Malda —— rail link, 2843-44.

2766.

2501-02.
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KHONGMEN, SHRIMATI— l L ;
estion (Supplementary’ — A ;
Q&I.E.F.A. ugpu-zgs, ) by LABOUR-= ..
Scheduled Castes and Tribes, 2858 Questiont fe— . ..
. Accidens in industrial concerns. 34g4-
KIDDERPORE DOCKS— C}?ifd Mour, z 642
Question re— Codl Mines — Weltare .
Railway wagons. 2837-38, | En;ployees Providént maf‘&";‘."' zzf:é
I.
KIDNAPPING— Faridabad Upnagar. 2556-§1.
Question re— QA T
— cases. 2583. (‘5 )

KIDWAI, SHRI RAFI AHMED—

Question re—
—— ka smarak. 2845-46.

(=t foar )

"KOLAR GOLD FIELDS—

Question re—
Strike by —— workers. 2go1-02.

KOLAR GOLD FIELDS ENQUIRY
COMMITTEE—

Question re—

Strike by Kolar Gold Fields, workers.
2901-02.

1SOLAR GOLD FIELDS MINING COM-
PANIES—

Question re—
Royalty on gold. 2706.
KONAR—
Question re—
Dmmodar Valley Corporstion. 274I-
42.
KROSI PROJECT—
See “River Valley Project(s)”.
KRIPALANI, SHRIMATI SUCHETA—
Question by—
Medical schemes in Kutch. 2806.
P. & T. Department (Recruitment).
R.zsts’lf.s. Employees’ Union. 2794-95.

KRISHNA, SHRI, M. R—
Question by—
Child labour. 2642.

KUMBAKONAM—
Question re—
New Railway line. 2841.

'KUNDAH HYDEL SCHEME—
See ** Hydro-Electric Project(s).”

- KUTCH—

stion re—
Medical schemes in ——. 2806.

Gold mines, Hutti. 2646.

Industrial Housing Scheme (Himachal
Pradesh). 2715-16.

Khetihar majdoor.  2503-04.

(Sfrge 7aR)

M. E S. — in Jamowm. 2700.

Mica Mines Welfare Advisory Com-~
mittee. 2635,

Provident Fund Act, 1952. 2805-06.

Prgvident fund for coal miners. 2484-
s,

_Raj) Colliery workers. 2491-92.

3Su&e“ by Kolar gold-fields workers,
_2901-02.

dea. a729-31.

Tea gsigtes works. 2793-94.

Women workers. 2487-88.

Workers compensation. 2509-10.

' LABOUR APPELLATE TRIBUNAL—

Question re—
Strike by Kolar gold-fields workers.
2901-02.
LABOUR DISPUTE(S)—
Question re—
Industrial disputes. 2504, 2506-07.
LABOUR RELATIONS COMMITTEES—
Question re—
Air Corporation Act. 2786-87.
LACCADIVE ISLANDS—
Question re—
Light-houses on Amindivi and —,
2461-62.
LADY VILLAGE LEVEL WORKER(S)—
See *“ Village Level Worker(s)"”.
LAND PROBLEMS, CENTRE ON—
See  Centre on Land Problems .

LAND RECLAMATION—

Question re—
Land reclamation. 2814-15.
LANGUAGE(S)~—
Question re—
Documentaries. 2754..

U.P.S.C. examination. 2468-69.

LAW COMMISSION—
Question re—
Law Commission. 2559,
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LEGISLATION—
Question re—
Consolidated Fund. 2671-72.
LEPROSY CENTRE—

Question re—
Rashiriya swasthya sansthian. 2643.

(vsfta @mm geud)
LIBRARY(IES)—
Question re—
Delhi Public —. 2588-89.

Libraries. 2568.
u.m.;bula8 yon ko aarthik sahayata. 2560,
25871,

(=T} #Y wiiew ggraa) N
Vaideshi, ka -
mdnblc% Mantralaya

(#3faF W4 daTeg T JEITIOR)

IGHT HOUSE(S)—

Question re—
— on Am;ndm and Laccadive Is
lands. 1-62.
Frakash Stambh (Light House). 2654+

[ = (Free gew)]

LINGAM, SHRI N. M.—
Question by—
Havy Electrical Goods Factory. 2742-

Hydel schemes. 2737-38.
Kateri Power House. 2866-67

Imp;txgsnupcﬁ'l cmbzry) by_z-890
$1C8.
Lanka  Aapravasi Adhiniyam. 28B94.

(st syt wfufre)

P. W. D. Works. 2673
Regloml Fruit. Ruearch Institute,

Tnbc-wclls. 2464-65.

LIQUIDATION OF BANK(S)—

Question re—
Alliance Bank (Simla). 27r10~12.

LOAN(S)—
Question re—
Bijli. 2600-01.

(farefr)

Conage industries. 2760-61.

Cotrage Industries in Orissa. 2597-2600.
Development ——. 286s.

Fenmzcn 2614-15.

Khadz 257
%oﬂd Bank. 258s.

—_— w dnplaced persons. 2582-83.
Minor irrigation scheme for Kangra
district. 2514.

LOAN(S)—comtd.
Question re—contd.
Nadi ghati aur sinchai
2771.

(7 A s faré qfcErTd )

Transport of sugar. 2634.
LOCAL SELF GOVERNMENT MINIS-
TERS’ CONFERENCE—
Question re—
Local Self Government Ministers’ Con-
ierence 2832.
LOCUST(S)—
Question re—
Locusts. 2816,
LODI ROAD COLONY—

Question re—
Resideatial accommodation. 2773-74.

pariyojnayen.,

LOHIA, DR. RAM MANOHAR—
Question re—
Detention of ———. 2905-06.
LONDON—

Question re—
—— Students’ Hostel. 2884.

LOSSES OF FUEL—

Question re—
Losses of fuel. 2471-72.

LOW-COST HOUSING—
See * Housing .
M
MACHADA—

Question re—
New railway line. 2826-27.

MACHINERY(IES)—

Question re—
— (Manufacture). 2527-29.

MACHKUND PROJECT—
See “Hydro Electric Project(s)”.
MADHYA BHARAT—

Question re—
Mulberry plantation. 2522-23.

MADHYA PRADESH—

Question re—
Adhik Ann Upjao Yojnaen. 2636.

(wfa® o IgwvsY AYoAm)

Cement ftctorybe‘zdsl _
Exploratory tube-wells, 2482.
Handlooms. 2597.

M;d;ﬂghm aur sinchai pariyofnayen,

(7 at sk fawrk afcad)
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MADHYA PRADESH—contd.
Question re-—comd.

National Highways (—). 2792-93.
g Telephone

Tar Ghar aur Saarvjarik
Karyalaya. 2657.

(AT W% qr 2 waten)

MADRAS—
Question re—
Division of assets. 2705.
Election charges. 2860-61.
Estate Duty Act. 2562-63.
Exploratory tube-wells. 2482.
Export of su 2812-13.
Fruit Resear Statlons. 2806~08.
Ganga-Brahmaputra Water Transport
Board. 2790-91.
Handloom factories. 2751-52.
Handloom products., 2577.
Khadi. 25 7§an
Mull tation. 2713.
Perambalur public call office. * 2841.
Regional Fruit Research Institute.
2472-73.
MAIL(S), DELIVERY OF—
Question re—
Delay in ——. 2503.
MAIZE—
Question re—
Egyptian ricc and ——. 2641.
MALARIA—
Question re—

Anti-malaria dru 2824.
Mortality stansncs 283s.

MALARIA CONTROL UNIT(S)—

Question re—
Control of Malaria in Kashmir, 2637-
39.

MALDA—
—— Aerodrome. 2817.
Malda-Khejuria  rail hnk 2843-44.
MALDA-KHEJURIA RAIL LINK—
See “Railway Line(s)”.

MANGANESE MINE OWNERS—
Question re—

Workers  compensation. 2509-10,

MANGWAL~

Question re—
way  crossings, 2649.

MANIPUR—

Question re—
Blankets for tribal chiefs. 2691-92,
Cyclone over ——. 2917-18. ¢

Export of cattle. 2516-17.
Gazetted Posts (~——). - 2875-76.
Gun licences. 2703-04. .

 MANIPUR—comid.
Question re—contd.
Imprisonment of tribal chiefs. 2673~
—L States Jail. 2565-66.
War compensation. 2689-90.
MARATHE REPORT—
Question re—
R.M.S. Employees’ Union. 2794-95.
MARINE ENGINEERING COLLEGE—
Question re—
Marine officers and engineers, 2836.
MARINE OFFICER(S)—
Question re—
—— and engineers. 2836.

MARINE SURVEY—
See “Survey”.

MASCARENE, KUMARI ANNIE—

Question by—
Railway aoc:dents 2505.

MASTER COMMITTEE—
Question re—

Forced lnndmg of aeroplanes. 2902-
o5

MATERNITY AND CHILD WELFARE
SERVICES—

Question re—
Maternity and child welfare. 2517.
MATERNITY BENEFITS—

Question re—
‘Women workers. 2487-88,

MATHEN SHRI—
Q;estion (Supplementary) by—
Air. Corporations Act. 2787.
Maanacture of trucks. 2678.

Schgarshlps to bu:iward classes,
21

Steel plant, 2916.

Tea. 2731.
MAYDEO, SHRIMATI—

Question by—
Contributory Health Service Scheme.
2828,

MEDICAL AID—
See “Aid, Medical”.
MEDICAL GRADUATE(S)—

Question re—
Daktari Snatakon ka register. 2625,

(sredr et w1 )

MEDICAL OFFICERS, ARMY—

Question re—
Medical officers. 2572,
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MEDICAL SCI-!EME(S)--TA
e Rutchi. 2806
MEDICINE(S)—
Q“If(.;ﬁn Eaiyau. 2827-a8:-
(Fve zaea)

WEHTA, SHRE LR—
m&d Mcers. 2567-68.
Medical Officers.- 2573.

MEMBER(S) OF PARLIAMENT—

Question re—
M.Ps’. bungalows. 2772.
Second Five Year Plan. 2914.

MEMBER(S) SWORN—

Shri H.V. Kamath. 2907.

MENTAL DISEASES—

Question re—
Hospital for—Ranchi. 26s1-532.
MERIT SCHOLARSHIPS—
Question re—
Merit scholarships. 2561,
METEOROLOGY—

Question re—
P% Kshetron men Vaidhshalaen,

(veré @i §F Swwrerd)
MICA—
Question re—
—— mines. 2589.
MICA MINES WELFARE ADVISORY
COMMITTEE—
Question re—
Mics  Mines Welfare Advisory Com-
mittee. 263S.
MILITARY SCHOOLS—
Question re—
ik schools. 2678-79,

MILITARY ENGINEERING SERVICE—

MINE OWNER(S)—

Question re— ‘
——— wagouns. 2837-38.
MINERAL(S)—
Question re—
Discovery of .. 270I.

Freight on refined oil. 2606-07.
—— deposits. 2581-82,
Survey of —— Oil. 2872,
Survey of ——. 2685.
MINISTER(S)—
Question re—
Supply of ncwspapers. 2564.

MINISTRY OF DEFENCE—
jorr ro—
Offices in Poona. 2863-64.

MINISTRY OF EXTERNAL AFFAIRS=-
Question re—
Ministry of External Affairs. 2898-99

MINISTRY OF FOOD AND AGRL.
CULTURE— RL

Question re—
Aoreign experts. 2846.

MINIST.RY OF HOME AFFAIRS—
N
2 Meluer’:n.’ States and Home Ministries.
2567.
Reorganization” Of the —. 2877-78.

MINISTRY OF STATES—
Question re—
Merger of States and Home Miniatries.
2867.
MIRPUR—
Question re—
Displaced persons. 2591.

MISHRA, SHRI BIBHUTL-—
Question by—
America se¢ aayat. 2760..
(wi ey 8 wrane)
Audyogic uphar (cess). 2849.
(whrenfirs 3% d7)
Bandaron ka miryat. 2714.
(721 ® foafr)
Dacaitiyan. 2665-66,
(wfat)
Delay in delivery of mails. 2s03.
Delhi Transport Service. 2640-41.
Imze?uiounl Trade  Agreement.
27,
Khetihar mazdoor. 2503-04.

(wfrge 7ag3)
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MISHRA, SHRI BIBHUTT—contd.

Question by—contd.
Mokamah ghat par pul. 2782-83.
(AT 9 9 W)
Pustakalayon ko aarthik sahqyata,
2560, 2581.
(qEFreal Ay wrfas ggraar)

Sales tax on jute. 2759-60.
Transport of sugar. 2634.
Urvarak. 2500.

(@)
Yatriyon ko suvidhayen. 2499.
(mrfrat # fend)
MISHRA, SHRI LN~
Question (Supplementary) by—
Steel Plant. 2916.
MISRA, PANDIT LINGARAJ—
Question by—
Recruitment to railways. 2479-80.
MISRA, SHRI B.N.—

Question by— )
s<Adhik Ann Upjao™ Andolan. 2657-58,

(vafa® =1 ITNRY” W)
«Adhik Ann Upjao” Yojnaen. 2636.
(“wrfs w1 IToTEY” TV )
Cement factory. 275I.
Gayen. 2656-57.
()
Nadi ghati aur sinchai pariyojnayen
2771.
(& =Ty iz fgrd afkdoEa)
Nnuonnl nghw-aye (Madhya Pradesh)

esurch Stmon (Hirakud). 2756.
Tar Ghar aur Saarvjamik Telephone
Karyalaya. 2656, 2657.

(are s ok grEwfaw SfeN
Frafem)
Ticketless travelling. 2634.
Question  (Supplementary) by—
Stec] Plant. 2917.
MOGHALSARAI—

Question ré—
Complaint against railway staff. 2502-
03.
MOHIUDDIN, SHRI—

Questwn (Supplementary) by—
Salt production. 2909.

MOKAMAH—
Question re—
Mokamah ghat par-pul.

(7 51z 9T 9@)
MONKEY(S)—

Question re—
Bandaron ka niryat. 2714.

(z= #v frafr)
Export of ——. 2596-97.
MONUMENT(S)—

Quesuon re—
Shri kidwai ka swmarak. . 2845-46.

(=t PrearE W1 =nTE)
MORTALITY STATISTICS—
Question re— ‘
Mortality statistics. 283s.
MOTIGAN]—

Question re—
Railway durghama. 2655.

(3o getewT)
MOTOR VEHICLE TAXATION—

Question re—
Motor vehicle taxation. 2830-31.

MUHAMMED SHAFFEE, CHOUDHRI-—-
- Question by—
Air-traffic. 2467.
Army  Recruitment Rules. 2855-56;
Ccngm.l Government mechanised farm.
2820.
Confirmation of staff. 2637
Control of Malaria in Kashmxr 2637-

39-

Displaced persons. 2591, 2758.

Emoluments of railway employees.
2508-09.

Evacuee property in Delhi. 2758-59.

Ex-employees of Rmonmg Dep-mnem.
2820.

Ex-servicemen {(Pension and allowances).
2586-87.

Financial assistance. 2869,

Indians overseas. 2529-30. :

M.E.S. Labour in Jammu. 27oo0.

Medical aid. 2637.

Mgnes (Jammu and Kashmir). 288i1-
2.

Negotiating machinery. 2819-20.

Ordnance  employees in Jammu and
Kashmir. 2562.

P. and T. Camp. 2822-23,

Padar Sapphire Mines. 2859.

Population survey in Part C States.
2702-03.

Press correspondents. 2719,-21.

Registered voters. 2700-01.

Rehnbxlttauon of ex-soldiers. 2869-

Resxdentml accommodation. 2766-67
Scholarships to Indian Students. 2698,
99. -

- 2782-83.
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MUHAMMED SHAFFEE CHOUDHRI-—

Question by—contd.
Smuggling. 2583-84.
Supreme Court’ buxldmg 2547.
Theft on railways. 2645.
Tribunals for P. & T. staff. 2840.
Tube-wells. 2639.
UN.LCEF. 2621-22.
Unemployment survey. 2740.
Wlllmgdon Hospital staff. 2628-29.
Question (Supplementary) by—
Extradition treaties. 2552.

MUHIUDDIN NAGAR—
Question re—
Yatriyon ko suvidhayen. 2833-34.

(arfoalY #Y gfaema)
MUKERJEE, SHRI H.N.—

Question by—
Air India International. 2796-98.
Art tre;mnuand historical documents.
2680~
Central Mechanised Farm Employees
Union. 2839
00.156 Mines Labout Welfare Fund.
21.
DD.T. Factary, Delhi. 2734~
National Archives. 2851-533,‘4 35z879.
New Post Offices. 2831.
Postal Life Insurance Scheme. 2613-

14.
Quemon (Supplemmtary) by—
ress Commission. 2531-32.
Sltnauon in Goalpara.  2557-58.
Tea. 2731.
MULBERRY—
Question re—
—— plantation. 2522-23, 2592,
2713.
MUNICIPAL COMMISSIONER(S)—
Question re—

Agartala municipality. 288s-88.

-MUNISWAMY, SHRI N.R.—

Question mSSupplerncnm-y) by—
Fruit Research Institute.
2473

MUNISWAMY, SHRI V.—

Question (Supplementary) by—
Conmmgncauon CammggeCmnum

2620.
lnstgnge of Public Administration.

2848.
Postal Staff Union. 2812,
Railway quarters. 2782.

Rubber. 2549.
Salt production. 2909, 2910.
Scholarships 0 ard classes.

% . 2862-63.
N.I.CE.F. 2622.

MURTHY, SHRI B.5.—
Question by—
railway station. 2840.
Books. 2879-80.
Iron ore. 2701-02.
Woollen carpet industry. 2754-SS.
Question (Supplementary) by—
Forest wealth (Andhra). 261r1.
MUSEUM, BRITISH—

Question re—
Art treasurcs and historical documents,
2680-82.

MUSEUM VICTORIA AND ALBERT=—

Question re—
Art treasures and historical documents,
2680-82.

MUZAFFARABAD—
Question re—
Di persons. 2591.
MYSORE—
Question re—
Division of assets. 270s.
Estate Duty Act. 2562-63.
Mulberry plantation. 2713.
Roads in ——, 2721-22.
Royalty on gold. 2706.
Slum clearance. 27s8.
State So;xsal Wclfare Advisory Board

Tungabhadra project. 2766.

N

NAGA NATIONAL COUNCIL—
Question re—
North-East Frontier Agency. 2910-14.
NAHARKHATIA—
Question re—
Petroleum products. 2723-24.
NAIROBI—
Question re—
Indians in Kepya. 2717-18.
NANADAS, SHRI—
Quemon (Supplementary) by—
Air India International. 2298.
Salt production. 2909

NARASIMHAM, SHRI S. V. L.—
Question by—
Law Commission. 2559.
NARASIMHAN, SHRI C. R.—

Question by—
Chartered Accountants Regulations,
2850-51.

Question (Supplementary) by—
Colomhé 2685. Y

Heavy E!ecmul Goodn Factory. 2743.
Hydel schemes. 2738.

Scheduled castes and tribes. 2858.
Survey of minerals. 268s.
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NARKATIAGANJ—

Questionre—
Train operations.

NATIONAL ARCHIVES—

Question re—
National Archives.

2879.

2507-08.

2563-64, 2851-53,

NATIONAL ARCHIVES  REPOSI-
TORY—

Question re—
National Archives Repository. 2687-88,
NATIONAL BOOK TRUST—

Question re—
Rashtriya Pustak Nyas (National Book
Trust). 2865-66.

[ qmv am (s
F¥z)]

NATIONAL CADET CORPS RIFLE

CLUBS—
Question re—

National Cadet Corps. 258s.
NATIONAL DEFENCE ACADEMY—

Question re—
Bhutan. 2897.

NATIONAL EXTENSION SERVICE—

Question re—J
Grant to Punjab. 2593-94.
N. E. F. A. 2543-45.
National ExtensionService. 2753,
Railway concessions. 2800-01.

NATIONAL FARMERS’ CONVEN-
TION——

Question re—
National Farmers’ Convention. 2816,

NATIONAL HIGHWAY(S)—
Question re—
—— (Madhya Prsdesh) 2792-94.
—— No. 42. 2609-10
Subarnarekha Bridge. 2468-69
NATIONAL PARK(S)—

Question re—
Rashiriya Park. 2642,

(s o)
NATIONAL PLAN CERTIFICATES—
Question re—
National Plan Certificates.
NATIONAL PLAN LOAN—

Question re—
National Plan Loan.

2490.

2580-81.

i

|

NATIONAL RESEARCH DEVELOP-
MENT CORPORATION—

Question re—
National Research Development Cor-
poration. 2709.
NATIONAL RICE COMMISSION—
Question re—
National Rice Commission. 2808-09.
NATIONAL RIFLE ASSOCIATION—
Question re—
Rifle Club. 2570-71.
(g% 79w
NATIONAL SAMPLE SURVEY—
Question re—
Unemployment survey. 2740.
NATIONAL SHOOTING CHAMPION-
SHIP COMPETITION—
Question re—
Rifie Club. 2570-71.
(ugwe 77)
NATIONAL VOLUNTEER CORPS—

Question re—
Rashtriya Swayam Setoak Dal 2873.

(v @ da )

NATIONALIZATION—
Question re—
Barasat-Basirhat Light leway 2615~

17.
NAUTICAL AND ENGINEERING
COLLEGE—
Question re—
Marine Officers and engineers. 2836.
NAVIGATION, INLAND—

Question re—
Ganga-Brahmaputra Water Transpe
Board. 2790-91.

NAVY—
Question re—
Coastal survey, 2882-84.
NAYAR, SHRI V. P.—

uestion (Supplemem
Q Imprisonment of Chiefs. 2575.
Recruitment to railways. 2479-80.

Vyavsayjanya bimariyan. 2479.

(=rramas=a dmfart)

NEGOTIATING MACHINERY—

Question re—
Negotiating machinery.

NEPAL—
Question re—
Extradition treatfes. 2551-52.
Rock salt.  2596.

by—

2819-20.
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NEVATIA, SHRI—
Question (Supplementary ) by—
Sugar. 2778.
NEWSPAPERS—
estion re—
Ql}Supply of newspapers. 2564. 7
Vaideshik Karya Mantralaya ka Pusta-
kalaya, 2897 ‘
(2w w7 Faen T qEATTeR)
NEWSPRINT—
Question re—
Newsprint. 2547-48.
NOMINEE SYSTEM-—
tion re—
NORTH-EAST FRONTIER AGENCY—

Question re—
North-East Frontier Agency. 2543-
45, 2910-14.

NORTH-EASTERN RAILWAY—

See “Railway, North-Eastern”.
NORTH-WESTERN RAILWAY—

See “Railway, North-Western™.

o

OCCUPATIONAL DISEASE(S)—
estion re—
Q‘l.’yavsaﬁmya bimarian. 2478-79.

(=mwerasa fnfai)
OIL(S)—
an::om ki kism nirdharan. 2488-

i
(3wt I 3 B Poer fren)
ONE-TEACHER SCHOOLS SCHEME—

Question re—
One-Teacher Schools 2881,

ONGOLE—
estion re—
Railway lines. 2802-03.
ORDNANCE FACTORY(IES)—
Qe ik somagri ke kaarkhane.  2564-Gs.

(qg ol & @A)

ORGANISATION AND METHODS
DIVISION—

Grganisation and Methods Division.
2894-95.

ORISSA—
Question re—
Central Poo! of Foodgrains. 26ss.
Cotage Industries in ——. 2597-2600.
Enginecring College, —. 2767-68.

ORISSA~—conud.

Question re——contd.
Fertilizers. 2614-15.
Hospital for Mental Diseases, Ranchi
2651-52,
Inland fisheries. 2515.
Machkund Project.  2787-88.
Maternity and child welfare. 2517.
Mino;arom. 2510-11.
National Cadet Corps. 2585.
National Highway No. 42. 2609-10.
Pippili-Konark Road (——). 2650-§1.
Post Offices in —. 2516.
Railway Colony (Rayagada). 2492.
Railway concessions. 2800-01.
Recruitment to railways. 2479-8cx.
Rehabilitation of displaced persons.
2733-34. .
Schsc.-duled6 castes and tribes. 2857-58,
2863. !
Scholarships. 2708.
Soil erosion (——). 2803-04.
Spinning. 2861-63.
Subarnarekha Bridge. 2468-69.
Tenants’ Protection Bill. 2762,
Zinc sheers.  2764.
ORPHANAGES—

Question re—
Grants to State Governments. 2726~
27.

P

PADAR SAPPHIRE MINES—
See “Mine(s)”.
PAKISTAN—

Question re—
Bharat-Pak rail sampark.,
2620-21.

(A 29 Tw)

Bhrat Pakistan Dak Sewa.
2632.

(wrrmivena e dr)
Bharat-Pakistan rail Yatayar,  2832-33.
(7 afemrr i@ armany)
Border incidents. 2899-2900,
Border raid. 2576, 2725-360.0
Commissioned Officers. 2566-67.
Control of floods (Brahmaputra). 2553, _
Currency. 2679-80. i
Escape of Indian nationals to ——. 2572,

Indo——— passports. 2.
~—— men tirthasthan. 2889925-96‘

(miFeaTT 7 dfieqr)
Partition accounts. 2462-63.
Rehabilitation of displaced persons. .
2733-34. ‘
Smuggling. 2583-84,
PAKISTANI NATIONALS~—

Question re-—
Scttlement of ——. 2591.
Visas. 2592.
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PALCHOUDHURY, SHRIMATI ILA—
Question by—
Anti-Polio vaccine. 2819.
Butter 0il (Ghee). 2633.
Cancer. 2818,
Deportation of foreign nationals. 2866.
Deportation of Indians. 27s2.
Ironore. 2697.
Locusts. 2816.
Mica mines. 2589.
Piracies. 2695-96.
Recruitment of Air Force pilots. 2880-
81.
Show rooms abroad. 2575-76. ,
Stationery and printing articles. 2757.
Vanijya Sthan (Emporia). 2579.
mfeg e (Tasfan)
PANDU—
Question re—
Railway employees. 2518.

'PAREKH, DR. J. N.—
Question by—

Forced landing of aeroplanes. 2902-
05,

PARLAKIMEDI LIGHT RAILWAY
LINE—

See “Railway Line(s)”.
PARLIAMENTARY HINDI ASSOCIA-
TION—

Question re—
Pngliamcnmry Hindi Associgtion. 2663-

PART ‘C’ STATES—
Question re—
Population survey in —. 2702-03.
PARTITION ACCOUNTS—

Qucstipt_l re—
Partition accounts. 2462-63.

PASSENGER AMENITIES—

Question re—
Ahmedabad Railway Station. 2608-09.
Passenger amenities. 2465-67.

Yatriyon ko Suvidhayein.” 2499, 2653-
54, 2833’34'
(arfaat o gfawrd)
PASSENGER FLATS—
Question re—
Supply of ——. 2602,
s« PASSPORT(S)—
Question re—

Indo-Pakistan ——. 2895-96.
—— Office. 2891, 2897-98
PATHANKOT—

Question re—
Air-traffic. 2467.

"PATIALA AND EAST PUNJAB STATES
UNION—

Question re—
Estate Duty Act.  2562-¢-.
Handlooms. 2760.
Tube-wells. 2518-19.
TIV —

Question re—
Expenditure on education. 2§81,
Marine survey at —. 2517,
PAY-SCALES—

Question re—
Emoluments of railway employees. 2508-

09.
Employees of former Air India Limited
2648-49.
—— of university teachers. 2874.
PENSION (S)—
Question re—
Army——. 2573
Ex-servicemen (-—- and allowances
2586-87.
——— to ex-British officers. 2688-89.
PEPPER—
Question re—
Pepper.  2593.
PERAMBALUR—
Question re—
—— public call office. 2841.
PETROLEUM PRODUCTS—
Question re—
Petroleum products. 2723-24, 2731-33
PHARMACEUTICAL ENQUIRY COM-
MITTEE—

Question re—
Central Health Council. 2783.
Nakli dawatyan. 2827-28.

(7%t Tardai)
PHOTOGRAPHY—

Question re—
Photographic and cinematographic
materials. 2740-41.
PHULKARIES —
Question re—
Phulkaries. 2541-42.
PHYSICAL EDUCATION—
¢ “Education, Physi

PIG HAIR—

Question re—
Suar ke balon ki kism nirdharan.. 2511~
12.

(guT & Trat €7 feer fafem)
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PILGRIMAGE(S)—
Question re—
Delay in delivery of mails. 2503.
Pakistan men tirtha sthan. 2892.

(P & v )

PILLAI, SHRI THANU—
Question (Supplementary) by—
Lanka Aapravasi Adhiniyam. 2804.
(&% swaret wie faw)

Salt production. 2909,2910.

PILOT PROJECTS—

Question re—
Rural water supply. 2623-25.

PILOTS— —

Question re—
Recruitment of Air Force—. 2880-81.

PIRACIES—

Question re—
Piracies. 2695-96.

PLANNING COMMISSION—
Question re—
Agronomy. 2834-35.
Coal. 257\',;.n o .
r Valley Corporation. 2741-42.

Instii‘tulc of Public Administration. 42847-
48.

Local Self Government Ministers’
Conference. 2832.

Second Five Year Plan. 2524-2§,
2914.

PLANT PROTECTION SCHEME—
Question re—
Plant Protection Schemes. 2501.
PLANTATION(S)—
Question re—
Ensrployces Provident Funds Act. 2480-

1.
Industrial Committee. 2660.
Mulberry —.  2522-23, 2592.

PLANTATION LABOUR ACT—

Question re—
Tea. 2729-31.
Tea Estate Works. 2793-94.

POINT FOUR PROGRAMME~—

Question re—
Television. 2574.

POLIO—
Question re—
Bandaron kaniryat, 2714.

(7=T = i)

POONA—

Question re—
Controller of Defence Acocounts. 2599,
Offices in ——. 2863-64.

POONCH—
Question re—
Displaced persons. 259I.
POST OFFICE(S)—
Question re—
Dusri Panchvarshiya Yojna. 2780-81.
(z8Q Tty demr)

Inspection of ——. 2627.
National Plan Certificates. 2490.
New ——, 2831

—— in Orissa. 2516,

Rural P. & T. Offices. 2629.

POST-WAR RECONSTRUCTION
FUND—
Question re—
Bhutpoorva Sairikon ki yuddhotiar Puna-

rmsrman  Nidhi. 2871,

(vaed &fwi & g il
fafer)
POSTAL EMPLOYEE(S)—
See “Employee(s)”.
POSTAL LIFE INSURANCE SCHEME—
Question re—
Postal Life Insurance Scheme. 2613-14
POSTAL SERVICE(S)— )
Question re —
Bharat-Pakistan dak sewa. 2632.
(W orw da)

POSTAL STAMP(S—
Question re—
Postal Stamps. 2831.
POSTS AND TELEGRAPHS—

Questionre—
Dak sambandhki Suvidhayaen. 2821-22

(w1 gvaey gfawrd)

Delay in delivery of mails. 2503.
Dusri Panchvarshiya-Yojna. 2780-81.

(380 Twadta qror)

New Post Offices. 2831,

P.and T, Camp. 2822-23.
Postal staff unions. 2811-12,

—— Department (Recruitment). 2844.
Railway Mail Service. 2984-86.

Rurel Mail Delivery Service. 2831.

Tar Gha aur Saarvajanik Telephone
Karyalaya. 2656, 2657.

(o ok gEwfaF  EdwA
¥raing)
Tribunals for — staff. 2840,
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POSTS AND TELEGRAPHS BUILD-
INGS—

Question re—
P. and T. buildings. 2823-24.

POSTS AND TELEGRAPHS DEPART-
MENT—
Question re—
‘Customs duty. 2697-98.

POWER HOUSE(S)—
Question re—
Faridabad upnagar 2763.
Kateri ——. 2866-67.
—— at Faridabad. 2536-37.

PRABHAKAR, SHRI NAVAL-—
Question by—
Delhi Public Library. 2588-89.

Punarvas graha nirman nigam. 2439-40,
(Trate g-fafor forrr)

Samaj shiksha sahitya. 2565.

(garsr faem arfiem)

PRAJA SOCIALIST PARTY—
Question re—
Detentionof Dr. Lohia. 2905-06.
PRESS COMMISSION—

Question re—
Press Commission. 2530-32.

PRESS CORRESPONDENT(S)—
Question re—
Press correspondents.  2719-21.
PREVENTIVE DETENTION ACT—
Question re—
Detention of Dr. Lohu 2905-06.
PRICE(S)—
Question re—
IngeGmational Wheat Agreement. 2485-

Salt production. 2907-I0.

Tractors. 2768-69.

Wheat ——. 2469-71.
PRINTING PRESS—

Question re—
Printing Press. 2724-25.

PRIVY PURSE—

Question re—
Rajya of Poonch. 2587-88.

PRODUCTION—

Question re—
Arecanut, 2783-84.
Arecanut ——. 2826.
Coconut  ————. 2813~14
Dyestuff mduntry 2759.
Fruit ——. 2830.
National Rice Commission. 2808-09.
Petroleum products. 2723-24.
Salt ——. 2907-10.
Shellac. 2719,
Sugar. 2777-78.

PROFESSOR(S)—
Question re—
Pay-Scales of University Teachers. 2874.

PROGRAMME ADVISORY COMMIT-
TEE—

Question re—
Programme Advisory Committee. 2755.

PROVIDENT FUND—

Question re—
—— for Coal miners. 2484-8s.

PUBLIC ACCOUNTS COMMITTEE—
Question re—

Inspection of embassies. 2889-9I.
PUBLIC ADMINISTRATION, INSTI-
TUTE OF—
Question re—
Institute of Public Administration.
2847-48.
PUBLIC CALL OFFICE(S)—
stion re—
Dalsing sarai Gaon men Telephone Ex-
change. 2660.
(zefaraTm it § HHN THRE)
Perambalur ——. 2841.
Targhar aur sarvjanik telephone karyalaya
2656,2657.
(areT Wk graafa® SN
AT )

PUBLIC HEALTH BILL—

Question re—
Public Health Bill. 2605-06.

PUBLIC WORKS DEPARTMENT,
ANDAMAN—

Question re—
Women workers. 2487-88.
PUBLIC WORKS DEPARTMENT:
TRIPURA—
Question re—

P.W.D. Works. 2672-73.
PUBLICATIONS DIVISION—
Question re—
Publications.
PUBLICITY—
Question re—
Books. 2879-80.

PUNJAB—
Question re—
Border incidents. 2899-2900.
Cement factory in ——, 2578.
Grant t0 ——. 2§93-94.
Handlooms. 2760.
Industrial Housing Scheme, 2761,
Loans to displaced persons. 2582-83.
Mineral deposits. 2581-82,
Minor irrigation schemes. 2513,

2579-80.
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PUNJAB—contd.

Question re—contd.
National Extension Service. 2755.
Pashmina wool. 2545-47.
Spinning. 2861-63.
Tea industry in Kangra. 2749-50.
Territorial army. 2560.
Tube-wells. 2463-65, 2518-19.

PYKARA—

Question re—
Kateri Power House. 2866-67.

Q

QUININE—
Question re—
Anti-Malaria drug., 2824.

RADHA RAMAN, SHRI—

Question  by—

Aid from Soviet Russia. 2692-93.
Institute of Public Administration.
2847-49%.

RADIO, ALL INDIA—
Question re—
Hindi Bolion men Parsaran.
2521-22.
(Tedr axfedl & saroor)
Television. 2574.
RADIO STATION, BANGALORE—
Questnon re—
Press Commission. 2§30-32.
RADIO ST ATION, TIRUGHIRAPALLI—
Question re—
I:tuchirapalli Radio Station. 2774.
RADIO-AC TIVE ISOTOPES—

Questxon re—
Agricohural fields. 2652.

RADIO—TELEPHONE LINK—
ré—

Radio-telephone link. 2499.
RAGHUBIR SINGH, CH.—
Question by—
Additional posts. 2569-70.
Backz@wnrd classes Commission’s Report.
4-
Merit scholarships. 2561.
RAGHUNATH SINGH, SHRI—
Question by—
Bharar-Pakistan dak sewa.
2632.
(mTxr-mifrear 1 TF qar)
Chai ke namme, 2728-29.

(m ® Fu7)

- — ~ ——a v .

RAGHUNATH SINGH SHRI—contd
Question re—contd.
Cheeni. 2636.

()
Indian shlppmg 1’36'37

Aapravasi Adhiniyam. 2892-94
(S st afafraw)

Marine officers and engineers. 2836
Pakistan men tirthsthan. 2892.

(vfeam F et =)

Prakash Stambh (Light House),
2654.

[sora e (er§z grem)]

Railon men chori. 2500.

(W 7 *)

Railwey durghatma. 2655.

(=7 gezm)

Bideshi filmon ke liye bheja gava dhan

2580.

(=t iwew @ forq Wow war 9)
Question Supplementary by—

Mulberry plantation. 2523.

RAHIM KHAN KHANA TOMB-—

Question re—
Razlgzl Khan Khana ka Magbara.
7.

(W =TT # AwE)

RAILWAY ACCIDENTS—"
Question re—
Railway accidents. 2505, 2804-05.
Railway durghatna. 265s.

(X753 giem)

RAILWAY, BENGAL AND ASSAM-—

Question re—
Partition accounts. 2462-63.

RAILWAY BOARD—

Question re—
Overpayments to contractors. 2618-I19.
Railway sidings. 2809-I0.
Staff of the ——. 2498-99.

RAILWAY BRIDGE (S)—
Vohamas G
0, hat par pul. 2282-83.
(w¥Frarg WTE 9T 9)
Railway Bridges. . 2631-32.
RAILWAY CENTRAL—
Question re—
Passenger amenities. 2465-67.
Railway accident. 2804-05.

Railway sidings. 2809-10.
Rolling-stock. 2825-26.
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RAILWAY COACHES—_
Question re—
Railway coaches. 2641-42.
Re-classification on Railways.
Rolling-stock. 2825-26.
Third class coaches. 281s.

RAILWAY COLONY, RAYAGADA—
Question re— .
Railway colony (Rayagada). 2492,
2515-16.
RAILWAY CONCESSIONS—
Question re—
Railway concessions. 2799-2800.
Sarvodaya sammelan. 2474-75.
RAILWAY CONTRACTORS—
Question re—
Overpayments to contractors. ;618-19.
RAILWAY CROSSINGS—

Question re—
Railway crossings.

2497.

2649.
R.I'\ILWAY DINING CARS--
Question re—
Dining cars. 2482-83.
RAILWAY EARNINGS—
Question re—
Railway earnings. 2495-96.
RAILWAY, EASTERN—

Question re—
Electrification of——stations.
New Railway line. 2826-27.
Railway earnings. 2495-96.
Railway employees. 2501-02.
Railway wagons. 2837-38.
Rolling-stock. 2825-26.
Ticketless travelling. 2634.
Yatriyon ko Suvidhaven.
2653-54-

(arfraY &Y gfmd)
RAILWAY EMPLOYEE (S)—
See “Employee(s)”

RAILWAY FREIGHT—

Question re—
Freight on fish. 2612,

RAILWAY GODOWNS—

Question re—
Theft in —— . 2505-06.

RAILWAY LINE (8)—
Question re—
Assam Link. 2493-94.
Bharai-Pak  rasl sampark. 2620-21.
(wrer-mfeam s waow)
Bharat-Pakistan rail yatayas. 2832-33,
(srea-ifFeara = arevane)

2644-45.

|

RAILWAY LINE (S)—Contd.
Question re—Contd.
Doosri Panchvarshiya Yojna men railway
linen. 2827.

(g4 GoasTa dYmT § WF ATEH)
Electrification of Railways. 2631.
Malda-Khejuria rail link. 2843-44.
New ——. 2826-27, 2841.

Railway earnings. 2495-96.

Railway lines. 2802-03.
Ticketless travelling. 2514-15.

RAILWAY MAIL SERVICE—

Question re—
Railway Mail Service. 2784-86.
—— Empioyees’ Union. 2794-95.

RAILWAY, NORTH-EASTERN—
Question re—
Anti-corruption cases. 2490-91.
Assam Link. 2493-94.
Goods traffiec. 2627-28.
Railway bridges. 2631-32,
Railway durghatna. 2655.

(T3 gdem)

Third class coaches. 2815.
Train operations. 2507-08.
Vending contracts. 2628.
Yatriyon ko suvidhayen. 2833~34.

(arfaa #Y g faard)
RAILWAY, NORTH WESTERN—

Question re—
Partition accounts. 2462-63.
RAILWAY, NORTHERN—

Question re—
Confirmation of staff. 2637.
Negotiating machinery. 2819-20.
New stations. 2651.
Railway appointments. 2829.
Railway crossings. 2649.

RAILWAY PROPERTY—

Question re—
Theft on railways. 2645.
RAILWAY QUARTER (S)—

Question re—
Railway quarters. 2781-82."

RAILWAY SERVICE COMMISSION—

Question re—
Recruitment to  Railways. 2479-80.

RAILWAY SIDINGS—

Question re—
Railway sidings. 280g-10.
RAILWAY SIGNALLING EQUIPMENT—
Question re—
i i equipment. 2499-2500.
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RAILWAY, SOUTHERN—
Question re—
Electrification of Railways. 2631.
New Railway linc. 2841.
Rolling-Stock. 2825-26.
Shonage of wagons. 2829-30.
RAILWAY STAFF SHUTTLE TRAIN—
Question re—
Ticketless travelling. 2510.
RAILWAY STATION (S)—

Question re—
Ahmedabad = —. 2608-09.
Bezwada —— . 2840.
Complaint against railway staff.

2502-03.
Electrification of stations. 2644-45.
Medical aid. 2637.
New stations. 265I.
RAILWAY THEFT(S)—

Question re—
Bikaner Railway Workshop. 2815-16,

(AMIAT 9T THTV)

Railon men chori. 2500.

(= 4 =)

Theft in Railway godowns. 2505-06.
Theft on railways. 264s.

RAILWAY TRAIN(S)—
i re—
Robberies on trains. 2507.
RAILWAY VENDING CONTRACTS—
Question re—
Vending contracts, 2628.
RAILWAY WAGON(S)—

Question re—
Mal dibbon ka diya jana. 2630-31.

(v feaat v fear ara)
Railway wagons. 2837-38.
Shortage of wagons. 2829-30.
RAILWAY WATCH AND WARD
DEPARTMENT—

stion re—
Watch and Ward Staff. 2634.

RAILWAY, WESTERN-—
Question re—
Goods traffic. 2627-28.

RAILWAY WORKSHOP (S)—

Bikaner —— 2815-16.
(frFrd T 7 3Fa)
Railway employees. 2501-02.
<amastpur workshop. 2643-44.

RAIPUR—
Question re—
Ticketless travelling.
RAJA OF POONCH—

Question re—
Raja of Poonch. 2587-88.

RAJAMPET—
Question re—
Shortage of wagons. 2829-30.
RAJASTHAN—

Question re—
Rajasthan men gilon ka sawrakshan.

2695,
(TaearT F sl dwwm)
Tube-wells. 2518-19.
RAJINDRA NAGAR—

Qucstion re—
Disposal of houses (—— ).

RAJIUR COLLIERY—
See  “Colliery(ies)”.

RAM DASS, SHRI—

Question by—
Canteen  Stores Department. 2567.

RAM SARAN, SHRI—
Question by—
Buniyadi aur Samajik Shiksha Kendra,
2706-07.
(Ffary ok grnfas faum o)
Guide Training Course. 2639-40.
(e T w)
Samudaik puraskar. 2473-74.
(arazfas goeR)
Sarkari kharid. 2537-38.
(T @)
Suar ke balon ki kism nirdharan. 251:-12
(TuT & Fr=i A fipen Foraieor)
Tailon aur oon ki kissm nirdharan,
2488-90.
(¥ st 37 Y Peew frafzor)
Yudh samagri ke karkhane. 2$64-65,
(ag Trafa & sreaTd)
RAM SHANKAR LAL, SHRI—

estion by—
Q‘Bharat-l’ak rail sampark, 2620-21.

(ArErTTE & geaw) ]

2514-15.,

2765-66.

v amee
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RAM SHANKAR LAL, SHRI—Contd.

Question by—Comtd.
Chittor ka gila. 2622-23.

(Fereitg 7 Prerr)

Chhote Paimane ke Udyogon ka nigam
2540-41.

(&R dom & sl F1 famra)
Daktari Snatakon ka register.
(zredt w #71 )

2655.

2625.

Railway durghatna.

(3= gHz)

Sanskrit Shiksha Sambandhi Aayog.
2675-77.

(dewa faerr awaesl W)

Vaideshik Karya Mantralaya ka
Pustakalaya. 2897.

(53fa% ¥4 HAToA F {IFER)
RAM SUBHAG SINGH, DR.—

Question by—
Accidents in industrial concerns.

2494-95-
Army pensions. 2573.
Cnne-growers profits.
Coal. 2577
Lamodar Vallcy Corporation. 2741-
42.

Ei; 1

2635-36.

Chhatravrittivan.

(wresmgrax grAgfaai)

Emctgency Commissioned Officers.

2761-62.

2570
Export of monkeys. 259€-97.
Geographical names. 2867-68.
Goods traffic. 2627-28.
Indians in Kenva. 2717-18.
Internaticnal Wheat Agreement.
2485-86.
Kharif ki fasal. 2824-25.

(&% & w47)

Mid-day meals to children. 2595-96.
North-East Frontier Agency. 2910-14.
Pay scales of University teachers. 2874.
Pumons to Ex-British Officers. 2688-

Pohce Experts’ Conference. 2875.
Rashtriya Pustak Nyas (National Book
Trust). 2865-66.

[T qea® A (F97° 7w gFe) |

State Capital. 2868,

Steel Plant., 2915-17.

Technical schools and coileges. 2669~
70.

|

RAM SUBHAG SINGH, DR.—Contd.
Question by—Contd.
Television. 2574.
Vanijya sthan (emgoria). 2579.

[arforsm e (qaifaar) ]
Videsh men Prashiks han.
(fada & wftrgor)

Question (Supplementary)
Aitahasik smarak. 2662.

(efrafer =rew)
RAMASAMI, SHRI, M. D.—

Question by—
Salt production. 2907-01.
Question (Supplementary) by—
Mulberry plantation. 2713.

Scholatships to backwsgd classes. 2668.
‘Fextile mills. 2728,

RAMASWAMY, SHRI, S. V.—
Question by—
Governmcnt property in Canada.

2775-76
London Stude.nts Hostel. 2884.

RAMNARAYAN SINGH, BABU-—
Question by—
Disposal of houses (Rajindra Nagar).
Tiiva B ndh
alya B ndh. 2753-54.
Yogic Physical Culture,
Yogic Research. 2707.

RANDAMAN SINGH, SHRI—
Question by—
Backward Classes Commission’s Report.
2694.

RAO. DR. RAMA—

Question by—
Employment exchanges. 2839.
Grants to State Government.
Japanese vessels. 2791-92.
National Research  Development Cor-

poration. 2709.

Smuggling of Jewellery. '2854-55.
Sugar Development Council. 2842 -43

Question (Supplementary) by—
Central Tobacco Research Institute.

2561-62

by—

2696-97.

2726-27.

2796.
Election Charges. 2861,
Forced landing of aeroplanes.

RAO, SHRI T. B. VITTAL—

Question by—
Air Corporations Act. 2786-87.
Allowance to postal employees. 2506,
Employees of former Air India Ltd,
2648-49, 2829.
Gold. 2€98.
Gold mines. 2629-30.
Gold mines, Hutti. 2646.
Hutti Gold Minus. 204€.

2904.




4% 1OR SABHA

RAO, SHRI T.B. VITTAL—Ccnid.

Question by—Contd.

Indian Airlines Corporation. 2828,-
. 2836.

Passenger amenities. 2465-67.

Provident Fund for coal miners.
2484-85.

Railway accident. 2804-05.

Railway sidings. 2809-10.

Rajiur Colliery workers. 2491-92.

Second Five-Year Plan. 2524-25.

Suike by Kolar Gold-Fields workers.
2901-02.

Women workers. 2488.

Workers’ compensation. 2509-10.
Question (Supplementary) by—

Accidents in industrial concerns. 2495.

Employees Provident Funds Act, 248I.

Forced landing of aeroplanes 2903.

Press correspondents. 2721.

R. M. S. Employees’ Union. 2795.

Railway Mail Service. 2785-86.

RAYAGADA—

Question re—
Railway Colony ( —— ). 2492,2515-16.

RECRUITMENT—
Question re—
Additional posts. 2569-70.
Army —— Rules. 2855-56.

Ministry of External Atfairs. 2898-99.
P. & T. Department ( —— ) 2844.
——— of Air Force pilots. 2880-81.
—— to Railways. 2479-80.
Sachivalya men bharti. 2696.

(afeeg | wdf)
Satna men bharti. 2559-60.
(gar1 ¥ wdf)

RED FORT—

estion re—
QuRcd Fort. 2878.

REDDI, SHRI RAMACHANDRA—
Question Supplementary by—
Bandaron ka niryat. 2714.

(72 &1 frafa)

Export of piece-goods. 2735.
Freight on fish, 2612.
Railway lines. 2803.

Tea. 2730.

REDDY, SHRI VISWANATHA—
Question by—
Agricultural yiclds. 26s2.
Division of assets. 2705.
Exploitation of copper ore, 2705,
Exploratory tube-wells. 2788-90,
Forest wealth (Andhra). 2610-11.
Fruit production. 2830.
Fruit rcsearch stotione. 2806-08.
Manufscture  of trucks. 2677-78.
Medium and minor irrigation schemes.
2747-48.

REDDY, SHRI VISWANATHA—Conts.
Question by—Contd.
. Motor vehicle taxation. 2830-31.
Oil refineries. 2743-45.
Petroleum products. 2731-33. .
Railway lines. 2802-03.
Shortage of wagons 2829-3°.
Sports stadia, 2866.
Tungabhadra Project. 2766.
REFINERY (IES)— ’

Question re—
Oil refinerics.  2743-45.
Petroleum products. 2723-24.

REGIONAL FRUIT RESEARCH INSTI-
TUTE—

Question re—
Regional Fruit Resesrch Institute.
2472-73.
REGIONAL PASSPORT OFFICE—
Question re—
Passport Office. 2891, 2897-98.
REHABILITATION—
Question re—
Displaced persons. 27s8.
Displaced persons, Tripura. 2716-17.
Disposal of houses (Rajindra Nagar).
2765-66.
Grants to State Government. 2726-27.
Punarbas graha-nirman nigcm. 2539-40.

(v7ats qe-fmin fane)

—— of displaced persons. 2733-34.

—— of displaced persons (Assam),
2765,

—— " of ex-soldiers. 2869-70.
Urban —— loans. 2736-37.
REHABILITATION FINANCE AD-

MINISTRATION—
Question re—
Loans to displaced persons. 2582-83.
RENT—
Question re— .
Residential accommodation. 2773-74.

REPORT (S)—
Question re—
Jute Enquiry Commission’s —— 2527,
RESEARCH (ES)—
Question re—
Coconut production. 2813-14.
Inland fisheries. 2515.°
National Archives . 2851-53.
National Research Developement

—— in Anacmia. 2658.
—— Station (Hirakud). 27s6.
Shellac 2719,

RETRENCHMENT—

Question re—
Merger of States and Home Ministries.

2567.
Postal Life Insurance Scheme. 2613-14.
Women workers. - 2487-88.
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Central Pool of foodgrains. 2655.
Ccn;nl Rice Research Institute, Cuttack.
2650.
Egyptian ~—— and maize. 2641.
National —— Commission. 2808-09.

RICE BREEDING CENTRE~—

Question re—
Rice Breeding Centre, 2842.

RIFLE CLUBS—
estion re—
Rifle club. 2570-71.

(e wom)

RISHANG KEISHING, SHRI—

Question by— -
Blankets for tribal chiefs. 2691-92.
Cyclope over Manipur. 2917-18.
Export of cattle. 2516-17.

Gazetted posts (Manipur). 2875-76.
Gun licences. 2703-04.

Imprisonment of tribal chiefs. 2673-75.
Manipur State Jail. 2565-66.

War Compensation. 2689-90.

RIVER VALLEY PROJECT (S)—
Question re—
Nadi ghati aur sinchai pariyojnayen.
2771

(A a1 @i e afcoeT)
Railway concessions. 2799-2800.

Tungabhadra Project. 2766.
Upper Krishna Project. 2756.

BOAD(S—
ion re—
Pippili-Komark Road (Orissa).

2650-51.
— in Mysore. 2721-22.

ROAD-ROLLERS—
Question re—
Road rollers. 2769.
ROAD TRANSPORT CORPORATION—
Question re—
Uttar Pradesh Roadways. 2649-50.
ROPEWAY—

Question re—
Rajju Marg (ropemay) 2613.

[ ort (A d)]

ROURKELA STEEL PLANT—

Question re—
Hindustan Steel Plant (Rourkela).

2770-71.
Rehabilitation of displaced persons.

2733-34.
Rourkela Steel Plant. 2504, 2745.

ROY, SHRI BISHWA NATH—

Question by—
Chittor. 2705-06.
Discovery of minerals. 2701,
Kharif ki fasal. 2824-25.

(@0 # aw)

Land reclamation 2814-15.

Petroleum products. 2723-24.

Rubber Factory. 2532-33.

Sugar-cane prices. 2497.
RUBBER—

Question re—
Rubber. 2548-49.

RUBBER FACTORY—
Question re—
Rubber Factory. 2532-33.
RURAL AREAS—

Question  re—
Rural P. &. T. offices. 2629.
Rural water supply. 2623-25.

RURAL BANKING ENQUIRY COMMIT-
Question re—
Rural ing Enquiry Committee,
2704-05.
RURAL ELECTRIFICATION—
Question re— '
Bijli. 2600-0I.
(farsreiY)
RURAL MAIL DELIVERY SERVICE—
Question re—
Rural Mail Delivery Service. 2831.
RURAL POPULATION—
sestion re—
b 2818.
RUSSIA~—

Question re—

Aid from Soviet ——. 2692-93,

S

SAHAYA, SHRI SYAMNANDAN-—
estion Supplementary by—
Q“Situation in Goalpara. 2558.
SAHITYA AKADAMI—

Question re— .
Sanskrit  Shiksha Sambandhi aayag.
2675—77-

(eFa foar awawt @)

SAKSENA, SHRI §. L.—

Question by— |
Alliance Bank (Simla). 2710—T12.
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SALEM—

Question re—
Survey of minerals. 2685,

SALESTAX—
Question re—
—— on jute. 2759-50.

SALR—

Question re —
Anti-Polio vaccine, 2819,

SALT—
tion re —
ominee System for——. 2768.
Rock—. 2596.
Salt. 2603-04.
——production. 2907-10.

SAMANTA, SHRI S. C.—

stion by—
Quz:meniﬁes for Secretariat Staff. 2690-

9I.

Assam Liok. 2493-94.

Baraset-Basirhat Light Railway. 2615-
17,2645,

Cholera.2659.

Discretionary Grant  2483-84.

Egyptian rice and muize. 2641I.

Electrification of stations. 2644-45.

Excavation work. 2876-77.

Excise Duty. 2874-7s.

Floods. 2666-67.

Freight on refined oil. 2606-07.

Horuculture. = 2745-47

Indian shipping. 2825. .

Industrial Housing Scherhe (Himachal
Pradesh). 2715-16.

Tnspection of Embassies. 2889-91.

K hetthar mazdoor. 2503~04.

(sifree wgR)

Machinery (Manufacture). 2527-29.
Minister’s Discretionary Fund. 2701.
Mortality statistics. 2835.

Nationa! Archives. 2563-64.
Natjonal Archives Repository. 2687-

88.
Natiopal Cadet Corps. 258s.
New railway line. 2826-27.
Newsprint. 2547-48.
P. and T. buildings. 2823-24.
Photographic and cinematographic
materials, 2740-41.
Rural water supply. 2623-25.
Situation in Goalpara. 2553-59.
Water precipitator. .2571.
Question Supplementary by—
Anti-corruption cases. 2491.
Coconut production. 2813.
Export of sugar. 2812-13.
Mulberry plantation. 2523,
U.N.I.C E.F. 2622.

SAMASTIPUR—
Question re —
——Workshop. 2643-44.
Train oper: 8. 2507-08.

SAMBALPUR—
Question re —
National Highway No. 42. 2609-10.

SAMLOTI—

Question re —
Railway crossings. 2649.

SAMUEL WRIGHT, MR.—

Question re—
Agronomy. 2834-35.

SANGANUA, SHRI—
Question by — g
Agronom . 2 -35.
Central R¥oe Rcs3e4ar3c§1 Institute, Cuttack.

2650.
Central Social Welfare Board. 2703.
Centre on land problems. 2842.
Coastal Survey, 2882-84.
Cottage industriesin Orissa. 2597-2600,
Delhi Transport Service. 2486-£7.
Engineering Coliege (Orissa). 2767-68.
Expenditure on education. 2881,
Gold. 2853-54.
Hospital for Mental Diseases, Ranchi.
2651-52.
Inland fisheries, 2515.
Machkund Project. 2600, 2787-88.
Maternity and child welfare, 2517,
Minor ports. 2510-IT.
National Highway No. 42. 2609-10.
Nationai Rice Commission. 2808-09.
Pippili-Komark Road (Orissa). 2650-
SI.

Post Offices in Orissa. 2516..
Railway Colony (Rayagada). 2492.
Railway concessions. 2800-01. -
Rayagada Railway Colony. 2515-16,
Rehabilitation of displaced persons.

273334

Rice Breeding Centre. 2842.

Rourkela Steel Plant. 2745s.

Scheduled Castes and Tribes. 2857-
58, 2863.

Scholarships. 2708.

Station Masters. 2520,

Subarnarekha Bridge. 2468-69.

Tenants’ Protection Bill. 2762.

Ticketless travelling. 2514-15.

Tribes Advisory uncils. 2859-60.

Zinc sheets. 2764.

SANSKRIT—
estion re —
Sanskrit  shiksha - sambandhi  Aayog.
2675-77.
(gewa faer Y wrarT)
SARVODAYA SAMMELAN—
Question re —
Sarcodaya sammelan.  2474~75.
(waTem awieT) '
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SATYAWADI, DR.—
Qujspzon; ll:a’;he 2633,

(wdr T59)

Atithya vyaya midhi. 2566.
(wifeen = fafy)

Bhakra Nangal pariyojana.
(wraer " afde)

Chhavni board. 2590-91. -,
(g aE) -

Lady village level workers. 2816-17.
Sachivalya men bharti. 2696,

(afaar=g & %)
Safai ke mazdooron ke liye makaan.
2578-79. N
(gore & qugd & fouq aw)
Scholarships. 2706,
Vyavsaijanya bimariyan. 2478-79.
(amrmm a’wrﬁut)

2576.:

SAURASHTRA— e

Question re —
Goods traffic, 2627-28.
Spinning. 2861-63.
SCHEDULED CASTES—
Question re —
Chhavni board. 2590-91.

(Bra A1)
_ Civil Aviation Department. 2648.
%plo ment Exchanges. 2839.

erman Industrial Cooperation
Scheme. 2670-71,

Military schools. 2678-79,
Ministry of External AﬂlZﬁ 2898-99.
——and

Tribes. 2857-58,.2863.
Scholarships to Backward. Classes.
2667-68.
Scholarships to—students. 2873.
SCHEDULED TRIBES —
Question re—
Chhaoni board. 2590-91.

(Brast OF)

Indo-German Industrial Cooperation
Scheme. 2670-71.
Sch:dulgg Castes and Tribes. 2857-
2
degimhnpstomckwudclm 2667~

Settlement of——. 2512-13.
Setilement on Akas lands, 2513.
SCHOLARSHIP (S)—
Question ‘re —
Eisenhorwer Chhatravrittiyan. 2761-62.
(s g srrgfaat)

Indo-German. Industrial Cooperation
Scheme., 2670-71.

!

SCHOLARSHIP (S)—contd.
Question re—contd.

Merit—. 2561.
Military schools. 2678-79.
Scholagships. 2572, 2706-08.

T to Backward Classes. 2667-

.to Indign students. 2§98~
99. . .
——to Scheduled Castes students. 2873.
SCHOOL (S)—
Question re —
Militarye——. 2678-79.
SCHOOLS, BASIC—
Quesdon re —
Spimning. 2861-63.
SEA PASSAGE—
Question re —
Steamer passage. 2630.
SECOND FIVE ' YEAR PLAN—
See “Five Year Plan, Second”. ..
SECONDARY EDUCATION—
See “Education, Secondary.”.
SECRETARIAT STAFF AMENITIES—

Question re —
Amenities for Secrctarlat staff. 26g90-91.

SEN, SHRIMATI SUSHAMA—

Question (Supplementary) by

Railway carll)lgngs. 2496.

SERVICES COMMITTEE—
Question re —

Employees of former Air India Limited.
2648-49.

SEWAL, SHRI A. R.—
Question by—
Backward Classes Commission’s Report.

2694.
Nakk dawaiyan. 2827-28.
(7wt TarEai)

SHAH, SHRIMATI KAMLENDU MATI—
Question (Supplementary) by—
Photographic and cinematographic mate-~
rials. 2743.

SHAHDARA—

Question re —
Medical aid. 2637.

SHARMA, SHRI D. C.—

Question by—

Blocked assets. 2592-93.

Burma Land Nationalization (Anu:nd
ment) Act. 2756-57. 5

Cottage industrics. 2760-61.

Extradition treatiés, 2551-52. .

Grané to  Banars - Hirdu “University.
2582,

e e
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SALEMMA, SHRI D.C.—(comd.)
by—(contd.)
“” Grant to Punjab. 2593-94.
Handlooms. 2760.
Higher Rural Education Committee.
2864-65.
Hindi ter 2693-94.
Indo-Sikkim Treaty. 275I.
Industrial disputes. 2504.
Industrial Housing chane 2671.
Institutions for the physically handicap-
ped. 2699.
International Team on Secondary Edu-

cation. 2686-87. s
Kidnapping cases. 2583.
Loan from World Bank. 3585.8 8
Loans to displaced persons. 2582-83.
Mineral deposits. 2581-82.
N. E. F, A. 2543—45
ional Extension Service. 2755.
2 on ko Aarthik Sahayta.
2581,

(Wﬁ wifgs ggman)

Army, 2560.
Theft in Railway godowns. 2505-06.
Trade with China. 2525-26.
Typewriters. 2.
U.P.S.C. enxsi;,i:;ationo. 2568-69.
Uranium deposits. 2593.
Visas. 2592.
Press Commission. 2531.
SHASTRI, SHRI B. D.—
Question by—
Railway employees. 2646-47.
SHELLAC—
Question re —
Shellac. 2719.
SHIPPING—
Question re —
Indigsn——. 2475—77, 2825, 2836-37.
SHIPPING FREIGHT—
Question re —
Freight on refined oil. 2606-07.
SHIVANANJAPPA, SHRI—
Question by—
Electrification of Railways. 2631,
SHORT SERVICE REGULAR COMMIS-
SIONS—
Question re—
Medical Officers. 2572.
SHOWROOMS ABROAD-—
Question re —
Showrooms abroad. 2575-76.
Varijya sthan (emporia). ~2579.

[mforn e (i) ]

SHRAMDAN—
Question re —
Railway_concessions. 2800-01.
SIDDANANJAPPA, SHRI—
Question by—
Model houses. 2533-34.
Printing press. 2724-285.
SIKKIM—
Question re —
Development plan for—. 2523-24.
SILVER—
Question_re—
Smuggling. 2572-73.
SILYARI—
Question re —
Cement Factory. 275I.
SINDRI FERTILISER FACTORY—
Question re —
Sindri Fertiliser Factory. 2755-56.
SINGARENI COLLIERIES—
See “Colliery (ies).”

SINGH, SHRI G. S. —
Question (Supplementary) by—
Forced of aeroplanes. 2904.
SINGH, SHRI H. P.—
estion by—
Ququju marg (rope way). 2613.
[wyart ()]

Yatriyon ko Suvidhayen. 2653-54.
(afra Y giear)

SINGH, SHRI R. N.—

Question by— .
Ticketless travelling. 2510.

SINHA, SHRI ANIRUDHA—
Question by-—
Sarkari Vigyapan, 2770.

(zoerdy frwea)

SINHA, SHRI NAGESHWAR PRASAD.—
Question_by—
Estate Duty Act. 2562-63.
Indians in U, K. 2896.
Mica Mines Welfare Advisory Committee.

263s.
RunlsP. & T. Offices. 2629,

“The March of India.” 2596.
SINHA, SHRIMATI TARKESHWARI.—
Question by— ’

Hindi Commission, 2682-83.
Inspection of Post Offices. 2627.

Postal staff unions. 2811-12.
Rourkela Steel Plant. .2594.
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STN'H:, SHRIMATI TARKESHWARI--
cond.

Question Supplementary by—
Art treasures and historical documents.
2681.
Currency. 2680.
Dacaitiyan. 2665-66.

(=hfami)
In;cmaﬁoml Wheat Agreement. 2485-
6.
Newsprint. 2548.
SINHA, TH. JUGAL KISHORE—
Question by—
Aid from Japan. 2695.
Air Mail. 2652.
Air Service in North Bihar. 2826.

Ajanta Caves. 2697.
Chiri ki milen. 2817-18,

(et %1 Firs)

Community Project Officers. 2574-75.

Co-operative societies of postal employees
2818.

Development Loans. 2865. .

Engineering Capacity Survey Committee.
2753.

Finance for private sector. 2581,

Rishing Industry. 2774.

Marine Survey at Patna. 2517.

National Plan Loan. 2580-81.

Publications. 2579-80.

Railway employees. 2518.

Re-classification on Railways. 2497.

Rolling stock. 2825-26.

Salt. 2603-04.

Samastipur Workshop. 2643-44.

Sindri Fertiliser Factory. 2755-56.

Steel Plant. 2$78.

Third Class coaches. 281s.

Train operations., 2507-08.

Vendingogtoumcts. 2628,

Youth els. 2698.

SITAPUR—

Question re —
Ruins of old temples. 2878-79.

SLUM (§)—
Question re —
—— clearance. 2758.
SMALL-POX—
Question re —
Mortality statistics.. 283s.
SMALL SAVINGS SCHEME—
Question re —
Development Loans. 2865.
SMALL SCALE INDUSTRIES CORPO-
RATION—

Question re —
Chhotte paimanae ke udyogon ka migam.
2540-41.

(8% &t # it = Prmr)

'SMUGGLING—

S rane of gold
eizure of gold. 2873-74.
Smuggling. 2572-73, 2583-84.
—— of Jewellery. 2854-55.
SOCIAL WELFARE—
Question re —
Central Socisl Welfare Board. 2703.

SOCIAL WELFARE REHABILITATI
DIRECTORATE— ATIoN
Question re —

Grants to State Government, 2726-27.

SODHIA, SHRIK. C.—
Question by—
Censtr%l Secretariat Service Officers.
2850-57.
Consolidated Fund, 2671-72.
Customs Duty. 2697-98.
Election charges. 2860-61.
Ganga Brahmaputra Water Transport
Board. 2790-91.
Handlooms. "2597.
Losses of fuel. 2471-72.
Me;srs. Cable and Wireless Limited.
2659.
Raja of Poonch. 2587-88.
Rebate on fertilizers. 2658-59.
Union Public Service Commissi
2707-08.
SOIL—

Question re —
—— fertility. 2835-36.

SOIL CONSERVATION SCHEME—
Question re —
Machkund Project. 2787-88.
SOIL CONSERVATION SOCIETY—
Question re —
Soil fertility. 2835-36.
SOIL EROSION—
Question re —
Soil erosion (Orissa). 2803-04.
SOOTIA OUT-AGENCY—
Question re —
Sootia Out-Agency. 2649,
SOUTH-EAST ASIA~—
Question re —
Export of piece-goods. 2735-36.
SOVIET EXPERT (S)—

Question re —
Steel Plant. 2578,

SPECIAL POLICE FOR CRU
ANIMALS— ELTY.ON

Question re —
Bandaron ka miryat. 2714,

(7= &1 Fmafa)
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SPINNING—
Question re —
Spinning. 28631-63.
SPORTS STADIA~
Question re —
Sports Stadia. 2865.
SRINAGAR~—
Qnemon re —
Air-trafic. 2467.
STANDARD VACUUM OIL COMPANY-
Question re —
Oil Refineries. 2743-45.
Petroleum Products. 2723-24.
TATE. CAPITAL—
Question re —
State Capital. - 2868.

STATE SOCIAL WELFARE ADVISORY
BOARD— - T

Question re —
State Social Welfsre Admory Bom‘l
Mysore. 2868
STATES, MINISTRY OF—-
See “Ministry of States™.

STATION MASTER(S)—
Question re —
Station Masters. 2520.

STATIONERY AND PRINTING ARTI-
CLES—

Question re —
Statipnery and Printing articles. 2757.
STEEL MISSION, BRITISH—
See ““British Steel Mission”.
STEEL PLANT(S)—

Question re
Hmdusum Steel Plant (Rourkela). 2770-

Rourkela Steel Plant. 2594-274S.
Steel Plant, 2578, 2915°17.

STERLING AREA—

Question re —
Food imports. 2818-19.

STRIKE(S)—
estion 7e —
employees.
——b;y Kolar Gold-Pzelds " workers. .
2901-02.
STUDENT(S)—
Question r¢ —
[Mﬂm Eips.ms Hostel. 2884.
S 2572.
Scholarships to  Backward Classes.
2667-68.
Schobnhlps to Indian ~——u. 2698-99
Sc;l:hnhlps w Casteg——.
73.

SUBARNAREKHA BRIDGE.—
See “Bridge(s)”.

SUBSIDY—
See “Aid(s)”.

SUGAR—

Question re —
Cheeni ki milen. 2817-18.

(<t o Fird)

Export of—. 2812-13.
Sugar. 2777-78.
Sugar Development Council. . 2842-43.

SUGAR-CANE— .
Questionre — - :
—— prices. 2497. T
SUGAR-CANE GROWERS~—
Question re —
Cane-growers® profits. 263s-3€.
SUGAR FACTORY(IES)—

Question re —
Cheeni. 2636,

()

Sugar. 2777-78.
Sugar-cane prices. 2497.
Transport of Sugar. 2634.

SULLAH—

Question re —
New stations. 2651,

SULTANPU'k-DOST VILLAGE—

Question re~
Ek murti ka prapta hona. 2588.

(e fa w1 srr @)

SUNDARAM, DR. LANKA—
Question by—
Hindustan Shipyard Limited.  2771-72.

SUPREME COURT BUILDING—

Question re —
Supreme Court building. 2547..

SURESH CHANDRA, DR.—

Question (Supplementary) by—
Inspection of embassies. 2890,

SURVEY—

Question re —
Assam Link. 2493-94.
Conul —, 2882-84.
Gold. 2853- fs‘t!
Inspection of Embassics. 2889-g1.
Marine——at Patna. 2517,
Mineral Deposits. 2581-82.
———— of miperal oil, 2872.
—— of minerals, 268s.
Unemployment —. 2740.
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SWASTI SAMITI—
Question re —

Swasti Samiti. 2500-01.
SWEEPER (S)—
Question re —
Safai ke wmaszdooron ke kye makan.
2578-79.

(75r€ # 7oz # fod 79M)
T

TANNERIES—
Question re—
Industrial Committees. 2660.
TARIGHAT—
Question re—
Rajju marg (rope way). 2613.
[= 7mt (2w 7))
TATA ENGINEERING LOCOMOTIVE
COMPANY—

Question re—
Road rollers. 2769.
TAXATION—
Question re—
Motor vehicle ——. 2830-31.
Petroleum products. 2731-33.
TAXATION ENQUIRY COMMISSION—
Question re—

Motor vehicle taxation. 2830-31.
Petroleum products. 2731-33.

TEA—

Question re— .
Chaf ke namune. 2728-29.
(@ & )
Tea. 2729-31.
—— industry in Kangra. 2749-50.
TEA GARDEN(S)—
Question re—
Tea Bstate Works. 2793-94.
TEACHER(S)—

Question re—

International Team on Secondary Edu-
cation. 2686-87,

TECHNICAL COOPERATIO
SION— TION MIS-

Question re—
Exploratory tube-wells. 2788-go.
TECHNICAL INSTTTUTION(S)—

Question re—
Te;:hnicu! Schoals and Colleges  2669-
0.
TELEGRAPH OFFICE(S)—
Question re—
Rural P. & T. Offices. 2629,

TELEPHONE(S)—

Question re—

Channel Carrier System. 2778-80.
TELEPHONE EXCHANGE(S)—

Question re—
Dak sambandhi Suvidhaven. 2821-22

(=1 weaeet gfaard)

Dalsingsarai  gaon men  Telephone

Exchange. 2660.

(zofer gma ma & fwm
)

Tar ghar aur saarvjamk Telephone
Karyalaya. 26s6.

(arc 7T R adwfaw 2o
)

TELEVISION—
Question re—
Television. 2574.
TEMPLE(S)—
SHON re—
Qul{uins of old —. 2878-79.

TENANTS’ PROTECTION BILL—

Question re— .
Tenants’ Protection Bill. 2762.
TERMITES—
Question re—
Termites. 2615.
TERRITORIAL ARMY—
Question re—
Territorial army. 2560.

TEXTILE MILLS—
ion re—
Textile Mills. 2727-28.

«THE MARCH OF INDIA”—

Question re—
“’I‘hanxrch of India”. 2596.

THIMMAIAH, SHRI—

tion by—
Q“I..:w C‘{)mmission. ‘2559,
ton (Supplementary) by—
Q"‘Sc:h:du.\cé ugnstes and ‘Tribes. 2858,
THOMAS, SHRI AM.—
tion by—

Q‘i?c:nﬂuer); Factory at Alwaye. 2738-39.
One-teacher schools. 288I.

Question (Supplementary) by—
Arecanut. 2784. .
Coconut production.  2814.

Fish prawn. 2539.
Petroleum products. 2¥24.

Press correspondents. 2720.
Rubber. 2549
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TICKETLESS TRAVELLING—
Question re—
Ticketless travelling. 2510, 2514-15,
2634.
TILAIYA BANDH—
Question re—
Tilaiya Bandh, 2753-54.
TIRUCHIRAPALLI RADIO STATION—
Question re—
Tiruchirapalli Radio Station. 2774.
TIRUNELVELI—
Question re—
Textile mills, 2727-28.
TIWARY, PANDIT D. N.—
Question by—
Cement quotas. 2534-36.
Complaint against railway staff. 2502-
03.
Rubber. 2548-49.
VQVuheat_ pﬁges.plu69-7r-) b
estion (Supplementa: y—
Chhorte p(amam ke udrgogon ka migam
2541.

(&R st # 3T a7 )

Losses of fuel. 2472.

Railway earnings. 2496.

Steel Plant. 2916-17.
TOBACCO—

Question re—
Ce:ﬁml —— Research Institute, 2795-
Tobacco. 2656.

TORONTO—

Question re—

Government
2775-76.
TOURISM—

Question re—
Delay in delivery of mails, 2503,
International Hotel Association. 2798

99. -
TOURISTS’ CENTRE—

Question re—
Chittor hka gila. 262223.

(Faeitz w7 fiFem)

TRACTOR(S)—
Question re—
Tractors. 2768-69.
TRACTOR TESTING STATION—

Question re—
Agronomy. 2834-35.

TRADE, FOREIGN-—

Question re—
Export of price-goods. 2735-36.

Trade with China. 2525-26.

property in Canada.

TRADE MISSION(S)—
Question re—
Trade missions. 2752-$3.
TRAINING~—

Question re—
Bhutan. 2897.

Central  Secretariat Service Officers.
2856-57.

Central Tobacco Research Institute.
2795-96.

Channel Carrier System. 2778-80.

Eisenhover Chhatravrittiyan. 2761-62.

(wrewrga T srAgfem)
Guide —— Course. 2639-40.
ILA.F. Officers. 2849-50.
Indo-German Industrial Cooperation
Scheme. 2670-71,
Ind:::ial centres for ex-servicemen.
2
Institute of Public = Administration.
2847-48.
Videsh men praskikshan. 2561-62.
(frger & srfareror )
TRANSPORT—
Question re—
Bharai-Pakistan rail yatayar. 2832-33.
(wr<er ofeear 9 qramam)
Mal dibbon ka diya jana. 2630-31.
(wre fesi 1 faar o)
Roads in Mysore. 2721-22.
—— of sugar. 2634.
Uttar Pradesh Roadways. 2649-50.
TRAVANCORE-COCHIN—
Question r&—
Gaya-Brahmaputra Water Transport
Board. 2790-9I.
Rural water supply. 2623-25.
TRAVELLING ALLOWANCE—

Question re—
Union  Public Service Commission.
2707-08.

TREATY(IES)—
Question re—
Indo-Sikkim ——, 2751,
TRIBAL ADVISORY COUNCIL(S)—

Question re—
Tribes  Advisory Councils, 2859-60.

TRIBAL CANDIDATES—
Question re—
Gazetted Posts (Manipur). 287s-76.

TRIBAL CHIEF(S)—

Question re—
Blankets for ——. 2691-92.
Imprisonment of ——. 2673-75.
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Quutioq re—
Swasti Samiti. 2500-01.

TRIBAL WELFARE CONFERENCE

NUMBER—
Question re
Tribes  Advisory Councils. 2859-60.

TRIPATHI, SHRI K.P.—
Question by—
Railvyay bridges. 2631-32.
Sootia Out-agency. 2649.
Tea. 2729-31.
Question (supplementary) by—
Employees Provident Funds Act.

2481,

North East Frontier Agency. 2912,
2913, 2914.

Petroleum products. 2724, 2732.

TRIPURA—

Question re—

g Municipality. 2885-88.
Displaced persons, —. 2716-17.
Fru!t. preservation industry. 2512.
Imprisonment of Tribal Chiefs.
Tnding Forest A

1an Forest Act. 2497-98.
P.W.D. Works, 2672-73.
Settlement of  Scheduled Tribes.

2512-13.

Tea Estate Works. 2793-94.

TRIPURA RAJYA GANAMUKTI
PARISHAD—
Question re—
Tribal education. 2703.
TRIVANDRUM-—

Question re—
Central Health Council. 2783.

TUBE-WELLS—
Question re—
Exploratory ——. 2482, 2788-90.

Tube-wells. 2463-65, 2518-19,
2639.
TUBERCULOSIS—
Question re—
All India —— Workers® Conference.
2647-48.

Rashtriya swasthya sansthayen. 2643.

(vead v @) v
TUENSANG—

Question re—

North East Frontier Agency. 2910-14.
TUNGABHADRA PROJECT—

See “River Valley Project(s)”’.
TUTICORIN AREA—

Question re—
Salt production. 2907-10.

TYPEWRITERS—
Question re—
Typewriters. 2594.

U
UNEMPLOYMENT—

Question re—
Unemployment. 2566.
—— survey. 2740.

UNION OF EXTRA DEPARTMENTAL
STAFF—

Question re—
Postal staff unions. 2811-12.

UNION OF SOUTH AFRICA—

Question re—
“The March of India”. 2596.

UNION OF SOVIET SOCIALIST
REPUBLICS—

See “Russia”.,
UNllgg PUBLIC SERVICE COMMIS-
S —

Question re— .
Sachivalya men bharti. 2696.

(afeamea & wdl)

Union Public Service Commission.
2707-08.
—— examination. 2568-69.

UNITED KINGDOM-—
uestion re—
QArt treasures and historical documents.

2680-82.

Export of monkeys. 2596-97.

Indians in ——. 2B96.

Tight-houses on Amindivi and Lac-
cadive Islands. z4§1§62.

Passports to ——. 2808.

Pens‘i);,ns to ex-British Officers. 2688-
89,

UNITED NATIONS EDUCATIONAL,

SCIENTIFIC AND CULTURAL
ORGANISATION—
Question re—

Ajanta Caves. 2697. .
Gandhian outlook and technique.
2664-65.

UNITED NATIONS INTERNATIONAL
CHILDREN’S EMERGENCY FUND—

Question re—
UN.I.CE.F. 2621-22.

UNITED NATIONS ORGANISATION—

Question re—
Appang Bachche. 2633.

(i a=4)
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’

UNITED NATIONS
ASSISTANCE SCHEME—

Question re—
Aid from Soviet Russia. 2692-93.
UNITED STATES OF AMERICA—
See  “America, United States of”.
UNIVERSITY(IES)—
Question re—
Gmnt to Banaras Hindu University.
Nauoml Cadet Corps. 258s.
UNIVERSITY EDUCATION COM-
MISSION—
Question re—
University Education Commission.
2564.
UNIVERSITY TEACHFR(S)—
See “Professor(s)”.

UNTOUCHABILITY—
Question re—
Postal stamps. 2831.
UPPER KRISHNA PROJBCT—
See “River Valley Project(s)”.

. URANIUM—
Question re—
—— deposits. 2493.
URBAN REHABILITATION LOANS—

Question re—
Urban rehabilitation loaps. 2736-37.

UTTAR PRADESH—
( !ﬂa‘m ré—
Bhutpury Sainkon ki Yuddhottar Punar-
nirman Nidhi. 2871.

& & a9
(gt et 0 o ot

Bijli. 2600-01.
(Farorslt)

Buniyadi aur samaji
2706-07.
(Ffrardy st awrelt fapar )
Cheeni. 2636.
(frei)
Counterfeit coins. 2685-86.
%Bnhmpum ‘Water Transport
2790-0T.
Irrigation schemes. 2754.
Kidnapping cases. 2583.
Land reclamation. 2814-1§,
Ruins of old temples. 2878-79.
Smuggling of Jewellery. 2854-55.
Tube-wells. 2463-65.
—— Roadways. 2649-50.
Vikas Yojnayen. 2763-64.
(Farra BvoaTd )

TECHNICAL

shiksha kendra.

UTTARIYA RAILWAY MAZDO:
UNION— OR

Question re—
Ticketless travelling. 2510,

\'4

VEERASWAMY, SHRI—
Question by—
Residential  accommeodation. 2773-

74.
Question (Supplemen by—
Intcrnﬂti(cmal Whe::ry ) K

2486.
Scheduled castes and tribes. 2858

VEGETABLE PRODUCTS—
Question re—

Excise duty. 2874-75.

VELAYUDHAN, SHRI—
Quesuon (Supplementary) by—
D.D.T. Factory, Dclhi. 2735.
Rubber factory. 2§33.
VERMA, SHRI RAMJI—
Question by—
Railway. appointments. 2829.
Record lifters and sorters. 2501.
VETERINARY COLLEGE, PUNJAB—

Question re—
Scholarships. 2708.

VILLAGE LEVEL WORKER(S)—
Question re—
Lady

VISAS—

Question re—
Visas. 2592.

VOTERS—

Question re—
Registered ——. 2700-01.

2816-17.

VRIDDHACHALAM—
Question ra—
New railway lines 2841.

WAGE(S)—

Question re—
Strike by Kolar Gold-fields workers.
2901-02.
Tea. 2729-31.
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WALTAIR-RAIPUR RAILWAY LINE—
See “Railway Line(s)”.

WAR COMPENSATION—

Question re—
War compensation. 2689-90.

WATER PRECIPITATOR—

Question re—
Water  precipitator. 257I.

WATER SUPPLY—

Question re—
Rural ——. 2623-25.

WELFARE EXTENSION PROJECT(S)—

Question re—
State Social Welfare Advisory Board
Mysore. 2868.

WEST BENGAL—

Question re—
Counterfeit coins. 2685-86.
Estate Duty Act. 2562-63.
Excavation work. 2876-77.
Ganga Brahmaputra Water Transport

Board. 2790-91.

Malda Acrodrome. 28r7.
National Cadet Corps. 258s.
Plant Protection Schemes.” 2501.
Railway bridges. 2631-32.
Survey of mineral oil. “2872.
Unemployment. 2566.

WEST-GERMANY—

Question re—
Indo-German Industrial Corporation
Scheme. 2670-71.

WESTERN RAILWAY—
See “Railway, Western”.

WHEAT—

Qtiesu'on re—
nternational Trade Agreement. 2627,
International Wheat Agreement. 7
2485-86.
—— prices. 2469-71.

WILLINGDON HOSPITAL—
Question re—
—— stafl. 2628-29.
WODEYAR, SHRI—

Question by—
Arecanut. 2783-84.
cer on Special Duty. 2757-58.
Commission. 2530-32.

WODEYAR SHRI—conzd.
Question by—contd.

Roads in Mysore. 2721-22.

Slum clearance. 2758,

State Social Welfare Advisory Board,
Mysore. 2868.

WOMEN VILLAGE LEVEL WORKER(S)
See “Village Level Worker(s)”—

WOOL—

Question re—
Pashmina oon. 2625-26.

(vriaT 97)
Pashmina wool. 2545-47.
(it q=)
Tailon aur oon ki kism nirdharan.
2488-90.
(8= a1’ 37 #Y Feew fraieor)
WOOLLEN CARPET INDUSTRY—

Question re— .
Woollen carpet industry. 2754-55.

WORLD HEALTH ORGANISATION—
Question re—
Rural water supply. 2623-25.
Y

YOGIC PHYSICAL CULTURE—

estion re—
QuYogic Physical Culture. 2696-97.

YOGIC RESEARCH—

Question re—
Yogic Research. 2707.

YOUTH HOSTEL(S)—
Question re—
Youth Hostels. 2698.
z

ZAIDI, COL:—
Question (Supplementary) by—
Model Houses. 2534.
ZINC SHEETS—

Question re—
Zinc sheets. 2764.

ZOOJLOGISTS, CONFERENCE OF—

Question re— .
Conference of Zoologists. 2872.

GIPND—y98 LS—US—321-5-56—830
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Vol. IV 25th July to 20th August, 1955.
A ACCIDENT(S), AIR:
ABDUCTION: Question re:
Question re: Bharatiya Viman Nigam ke Viman
Abducted women. ki durghatna.
Vol. IV, 2830-31. (wreita famw few & fawm &Y
gEeAT)

{ABDULLABHAI, MULLA:
Question by:
B. C. G. in Madhya Pradesh.
Vol. IV, 3928.

Employment exchanges.
Vol, IV, 3928.

Mileage of roads.
Vol. IV, 3865.
ACCIDENT(S):
Questiton re:

: —— in Kolar Gold Fields.
. Vol. IV, 3611.

—— to Destroyers.
Vol. IV, 3791-92.

Amlabad Colliery.

Vol." IV, 2986-87.

Delhi road —,

Vol. IV, 3625.

Kolar ki sone ki khadaane.
(T A D A &)

Vol. IV, 8007.
Mines —. '

Vol. IV, 3881.
Newton Chikoli Colliery disaster.

Vol. IV, 3306.
Porbillia Colliery fire.

Vol, IV, 3138.

Vol. IV, 3309.

I. A. F. accidents.
Vol. IV, 3047, 3074.

ACCIDENT(S), RAILWAY:
Question re:
Accident.
Vol. IV, 3182.
Compensation claims,
Vol. IV, 3449-50.
Rail durghatna.
(3 ge)
Vol. IV, 3142-43, 3423-26,
3911-12.
Railway accident.
Vol. 1V, 3019-20, 3916-17.
Safety device. .
Vol. IV, 3447,
Train accident. .
Vol, IV, 2974-75, 3181-82.

ACHAL SINGH, SETH:

Question by:
Employment exchange at Agra.
Vol. IV, 8778.
Iron.

Vol. IV, 3536-37.

‘233 LSD—1.
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ACHAL SINGH, SETH: contd.

Supplementary Question by:
Bandaron ka niryat.

(7= 71 fama)
Vol. IV, 3223-28.

Jali mudra.
(sreft mzT)

Vol. TV, 3805.
Khadyanon ka kraya.
(wr=rEl w1 w)

Vol. IV, 3293.
Post-offices.

Vol. IV, 3422.
Sewing machine parts.

Vol. 1V, 2921.
Small scale industries. ~

Vol. 1V, 3388.
Tilaiya Dam.

Vol, IV, 3520.

ACHINT RAM, LALA:

Supplementary Question by:
Visthapiton ke liye makaan.
(Feemrfeett & forr wr)

Vol IV, 3249-50.

p

ACHUTAN, SHRI:

Supplementary Question by:

Export of prawns,
Vol. IV, 3139.

Fumigatipn station at Cochin.
Vol. TV, 3802-03.

History of Freedom Movement,

Vol. IV, 3646.
Indigenous system of medicines,
Vol 1V, 3276.
Second Five Year Plan.
Vol. TV, 3674.
ACT(S), CENTRAL:
Question re: T
Unrepealed ——.
Vol. IV, 3852.

ADMINISTRATIVE VIGILANCE DI-
VISION:
Question re:

Anti-Corruption Department.
Vol. IV, 3787-89.

ADONI RAILWAY STATION:

Question re:
Kurnool and Adoni rajlway sta-
tion.
Vol. IV, 2093-84.
ADVERTISEMENT(S):
Question re:
Aakashvani ki patrikayen.
(wTETTaTY B qfwwrd)
Vol. IV, 3119-20.
Vigyapan.
( Fersrer) )
Vol. IV, 3408-10.
AERODROME(S):
Question re:
Aerodromes,

Vol. IV, 3162-63.
Badrinath Dham hawai adda.

(Fdvre a7 gard argr)
Vol. 1V, 2975-71.
Gochar hawai adda.

(T gark argr)
Vol. 1V, 3601.

Kalai Kunda Airport.
Vol. 1V, 3497-98.
Palam airfleld.

ve

Sabeya aerodrome.

Vol, IV, 3161,

Vol. IV, 3037-38.
AFGHANISTAN:
Question re:
Dakota aircraft.
Vol. IV, 3747.

Trade with ——.,
Vol. TV, 3580,
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AFGHANISTAN: contd.
Question re: contd.

Viman dwara niryat.
(fawm g ()
Vol IV, 3707.
AFRICA:
Question re:
Afriki vidyarthi,

(wor Y faramrdt)
Vol. IV, 3509.

Trade with East ——, )
Vol. IV, 3701.
AFRICA FEDERATION, CENTRAL:
Question re:
Racial discrimination.
Vol. IV, 3393-94.
AGARTALA:
Question re:

Dysentery epidemic in —.

Vol. 1V, 3438.

AGARTALA-SIMNA ROAD:
Question re:

Agartala Simna Road.

Vol, IV, 3780.

AGRA:

Question re:
Employment exchange at —.

~ Vol. IV, 3778.

I. A. F. accidents.
Vol. IV, 3047
Tourist traffic. '
Vol. IV, 3762.

AGRAWAL, SHRI M, L.:
Question by:
Estate duty.

Vol. IV, 3512.

Heal]:h canteen.

Vol. 1V, 3786.

AGRAWAL, SHRI M. L.: contd.
Question by: contd. ’

I A. F. accidents.
Vol. IV, 3047.

Kashmir,
Vol. IV, 3400-01.
Kosi Project.
Vol. IV, 3537.
New sugar factories.
Vol. IV, 3615-16.
Rehabilitation of muslim dis-
placed persons.
Vol. IV, 3414.

Second Five Year Plan.
Vol, 1V, 3108, 3673-74.

Sugar stocks.
Vol. IV, 3323.

Sugarcane.
Vol. IV, 3332,

Train accident.
Vol. IV, 3181-82.

Supplementary Question by:
Pilibhit basti yojna.

(it awdy FvaeT)
Vol. IV, 357T.
AGREEMENT(S):
Question re:
Fertilizers,
Vol. 1V, 3307.

Foreign contracts.
Vol. IV, 3162,

AGRICULTURAL COLLEGE(S):
See ‘Educational Institution(s)”.
AGRICULTURAL DEVELOPMENT
PROGRAMME:
Question re:

Agricultural development pro-
gramme.

~

Vol. IV, 3273-74.

AGRICULTURAL FARMS:
Question re:
Krishi farm.

( #fw wd)
Vol. IV, 3565-67.
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AGRICULTURAL RESEARCH INSTI-
TUTE:
Question re:
Chare sambandhi gaveshna.
(= Ty )
Vol. IV, 3460.
Institute in Hyderabad.
Vol, IV, 3467-68.
‘Sahiwal cattles.
Vol. IV, 3125-26.

AGRICULTURAL RESEARCH STA-
TION(S):

Question re:
All India Soil Survey.
Vol IV, 3277.
AGRICULTURE: :

* Question re:
Agricultural loans.
Vol. IV, 3338-40, 3928.

Agricultural research,

Vol. 1V, 3920.
Crop competition scheme.

Vol. 1V, 3181.
Foodgrains cultivation.

Vol. IV, 3175.
Land cultivation.

Vol. 1V, 3235-36, 3441-42.

Rural Housing and Agricultural
Scheme.

Vol, IV, 3865-66.
Standard acre.

Vol. IV, 3243-44.
Weeds control.

Vol. IV, 3128-29,
AGRICULTURIST(S):
Question re:
‘fGrow More Fodder” Campaign.

Vol. IV, 3582-83.
Krishi farm.

(19 &)
’ Vol. 1V, 3565-67.
AHMEDABAD:
Question re:
Express rail.

(e W)
Vol. 1V, 3781.
AID(S):
° Question re:
-_ from Russia.:
Vol. 1V, 3682-83.

AID(S): contd.
Question re: contd.

Asgistance to Sudan.
Vol. IV, 3679-80.
Audo-visual libraries.
Vol. IV, 3368.
Cement. °
Vol IV, 3664-66,
Central Social Welfare Board.
Vol. 1V, 3222.
Colombo Plan.
Vol. IV, 3343,
Displaced students.
Vol IV, 3829-30.
“Gandhi Mahapurana”,
Vol. IV, 3044-45,
Gandhi Netra Aushadhyalaye.
(Eye Hospital).

[ atwurem (wré srear) ]
. Vol. IV, 2968.
Handloom industry.
Vol. 1V, 3861.
Hath-Kargha Kapra Vipanan
Samiti. :
(gra-w<ar - fagera afafr)
Vol. IV, 3515-17.
Industrial Finance Corporation.
Vol, IV, 382a
Nepal ko sahayata.
(A9 ®1 qgTan)
Vol. IV, 3386-87.
Prakritik sankat men sahayata.
(vF7aw dwe § wgman)
Vol. 1IV. 3188-99.
Soil Conservation Boards.
Vol. IV, 2984-85.
Visual ——.
Vol IV, 3067,
See also “Grant”.

AID, FOREIGN:

Question re:
. Aspatal.
(wremar=) ,
Vol. 1V, 8175.
Colombo Plan.
Vol. IV, 3343.
Foreign aid.

Vol. IV, 3656-57.
Norweigian aid programme.
Vol. IV, 3006,
Russian aid.
Vol. IV, 3340-41.

#
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AID: contd.
Question re: contd.
Second Five Year Plan.
Vol. IV, 8525-286.

U. S. aid.
Vol 1V, 3026-27, 3036-3".

AID, MEDICAL:
Question re: |
Medical Paratroopers Flight,
Vol. IV, 3795-96.

AIR ACCIDENT(S):
See “Accident(s), Air”,

AIR-AGREEMENT(S):
Question re:

Indo-Japan ——.
Vol. IV, 3127-28.

AIR COMPANY(IES):
Question re:
Air companies.
Vol. IV, 3730-31.
Air lines Kshati purti Niyadhi-
karan

(e argew Hﬁr{ﬁrm‘%rm)

Vol. IV, 3737-38. .

Nationalisation of air transport.
Vol. IV, 2987-89.

AIR CORPORATION ACT:
Question re:
Dakota aircraft.

Vol. IV, 3747.

Labour Relations Committee.
Vol. IV, 3165.

AIR FARE:
Question re:
Air Fare.

Vol, IV, 8179.

ATIR FORCE:
Question re:
Air Force Aecademies.

Vol. IV, 3201-02.

Defence training centres.

Vol. IV, 3488.

IAF. accident.

Vol. IV, 3074.

LAF. mercy mission,

Vol. IV, 3656.

Kalai f(unda Airport.
Vol. IV, 3497-98.

AIR FORCE: contd.
Question re: contd.
Khoye huye kagaz.
(W g wrTr)
* Vol. IV, 3183-85.
Medical paratroopers flight.
Vol IV, 3795-96.
Sabeya aerodrome.
Vol, IV, 3037-38.

AIR INDIA INTERNATIONAL:
Question re:

Air services, v

Vol. IV, 3464-65.

AIR PASSENGER(S):

Question re:
Bombay-Delhi Air Service.

Vol. IV, 3910.
AIR PASSENGERS AMENITY (IES):
Question re:
Palam airfield,
Vol. IV, 3161,
AIR ROUTES:
Question re:
Air routes,

Vol. 1V, 3759.
Heron’s Aircrafts,
Vol, IV, 3141-42.
AIR SERVICE(S):
Question re:
Air services.
Vol. TV, 3163-64.
Indo-Japan Air Agreement.
Vol. IV, 3127-28.
Sanchar ka vikas,
(s #7 fasr)
Vol, 1V, 3152-55.

AIRCRAFT(S):
Question re:
Air routes.
Vol. IV, 3759,
British Jet Fighters.
Vol. IV, 3699.
Dakota —.
Vol. IV, 3747,

Forced landings.

Vol. IV, 3437-38.
Heron’s ——,
Vol IV, 3141-42,
Hindustan Aircraft Limited,
Vol. IV, 3208, 3355.
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ATRCRAFT(S): contd:
Question re: contd.
Indian Airlines Corporation

(femm TUT FTEE FIRGILAA)
VolgIV, 3729-30.
Misteyer laraku viman
fafeeat =% famm)
Vol. 1V, 3501,
New —,
Vol. IV, 30Z4.
Skymaster planes.
Vol. IV, 2999,
Viman dwara niryat.
(Famra g Goata)
VoL IV, 3707.
Viman ka badhya ho kar utarna.
(faarr %7 a7 §F F IATAT)
Vol. IV, 3137-38.
AIRLINES COMPENSATION TRI-
BUNAL:
Question re:
Airlines Kshatipurti Niyadhikaran

(wav areey @fagfa smafasor)
Vol. IV, 3737-38,
ATRMATL SERVICE:
Question re:
Skymaster planes.
‘ Vol. IV, 2999,
AKXARPURI, SARDAR:
Question by: T
Railway Engineering Service.
Vol. IV, 3743-45,
Residential accommodation.

Vol IV, 3858, 3872-78.

ALAGESAN COMMITTEE:
Question re:

Alagesan Committee.
Vol. IV, 3808,
ALIGARH UNIVERSITY:
Question re:
Gandhi Netra Aushdhyalya (Eye
Haspataal)
[roiefy For sitweray (s wad) )
Vol. IV, 2965.
ALL-INDIA CO-OPERATIVE CON-
GRESS:
See “Co-operative Congress, All-
India.”

ALL INDIA COUNCIL OF SPORTS:
See “Sports, All-India Council of.”

ALL INDIA KHADI AND VILLAGE
INDUSTRIES BOARD:

See “Khadi and Village Industries
Board, All India.”

ALL INDIA RADIO:
See ‘Radio, All India”.

ALL INDIA RURAL CREDIT SUR-
VEY COMMITTEE:

See “Rural Credit Survey Com-
mittee, All India”.

ALL INDIA SERVICES:
See “Public Service(s)”.

ALL INDIA SOIL SURVEY:
See “Soil Survey, All India”.

ALLAHABAD:
Question re:
Akashwani

(wrsTeETU)
Vol. IV, 3703-04

Ganga-Brahmaputra Water Trans-
port.
Vol IV, 3913,

ALLAHABAD—JUBBULPUR RAIL-
WAY SECTION:

Question re:
Train accident. .
Vol, IV, 2974-75.
ALLAHABAD UNIVERSITY:
Question re:
Allahabad University.

Vol. IV, 3789.
ALLOWANCE(S):
See “Selary (les) and Allowance(s)".
ALMORA:
Question re:
Lead.

VolL IV, 8191-92,
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ALVA, SHRI JOACHIM:
Question by:
Steamer “Sir T. Wynne”. .
Vol. IV, 3802

Taxation research.
Vol, IV, 3643-44.
Supplementary Question by:
All India Malnad Cohference.
Vol. IV, 3668.

Bombay-Mangalore rail link.
Vol. IV, 358].

Budgeting defects.
Vol. IV, 3485-96.
Business Management and Indus-
trial Administration. )
Vol. IV, 3496-97.

Indian Navy.
Vol. IV, 3349.

Institute of Armament Studies,
Kirkee,
Vol. IV. 3640,
Roos ke liye ispat pratinidhi man~
dal
(== # fag gouma sfafafa aoew)
Vol, IV, 3538.

Rural electrification.
Vol. IV, 3394.

“Tea. "
Vol. IV, 368.
AMBALA: '
Ambala Chhawni

{ =T gradt)
Yol, IV, 8213

Manganese ki khanen.

(FfI #1 @)
Vol. IV, 8191,
AMBALA CANTONMENT BOARD:
Question re:
Ambala Chhawni Botrd
(srearen gradt A1¥)
Vol, IV, 3211.
AMBAR CHARKHA;
Question re:
Ambar Charkha

(s =) ,
Vol. IV, 31MW.

AMBASSADOR(S), INDIAN:

Question re:
Videshon men Bhartiya Mission
(fas=¥ & areiia forgrer)
Vol. IV, 2943-44.
AMBHORA DAM:
Question re:
Ambhora Bandh.
(=T e
’ Vol. IV, 3841,

AMERICA, UNITED STATES OF:

Question re:

Atomic research.
Vol IV, 2948-49.

Foreign companies,
Vol 1V, 3217.

Ghee. imports.
Vol. IV, 3007-98.

Import of wheat.
Vol. IV, 3929-30.
Khadyannon ka kraya.

(W=t &7 )
Vol. IV, 3291-93.
Locomotives.
: Vol IV, 3000-01.

Murder of an Indian in—. .
Vol. IV, 3394-95.
Salk Polio Vaccine

(urer ifeat Iw)
Vol. IV, 3269-T1.
Seed Bulls. .
{ Vol IV, 332

Shri V. K. Krishna Menon'’s visit.
to China, UK. and ———.
| R VoL IV, 3697.
Silver Refinery Project.
Vol IV, 3798-99.

U.S. aid.
Vol. IV, 3026-27, 3036-37.

AMLABAD COLLIERY:
Question re:

Amlabad Colliery.
Vol. IV, 2086-87.

v
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AMMONIUM SULPHATE:
Question re:
. Ammonium Sulphate
(s wede)
Vol. IV, 3867-68.
Chémical fertilizers. -
Vol. IV, 3687-88.
Fertilizers.
Vol. IV, 301%13, 3888-89.
AMRAOTI:
Question re:

Amraoti and Nagarjune Konda.
Vol. IV, 3758.

Teurism.
Vol. IV, 3430-32.

“AMRUTARA SANTAN™:
Question re:
“Amrutara Santan”.

Vol. IV, 3073.
ANDAMAN AND NICOBAR
ISLANDS:
Question re:

Andaman and Nicobar Islands.
{ Vol. IV, 3641-42.
Andaman Islands.

Vol. 1V, 3211-12, 8505-06.
Andamans.

Vol. IV, 3500, 3649.
Meteorological stations.

Vol. IV, 3778-T4,
Observatories.

. Vol. TV, 3764-65.

ANDNRA: )
Question re:
Bery! ore deposits.
Vol. IV, 8562-63.

. Cadet Corps.

* Vol. 1V, 3061.
Cement factory at Nandi Konda.

£ Vol. 1V, 3841-42.

Ceal deposits.
Vol. IV, 3035-36.
Cemmunity Projects.
N Vol. IV, 8118.
Educated unemployment.
Vol. IV, 3043-44,
Bxploratory tube-wells.

Vol. TV, 3143-44.

‘ ANDHRA: contd.

Question re: contd.
Fertilizers.
Vol. IV, 3710, 3888-89.
Groundnut Oil Cake.
Vol. 1V, 2960.
Handloom industry.
Vol. IV, 2961-62.
Industrial Finance Corporation.
Vol. IV, 3219.
Kurnool Head Post Office.
Vol. 1V, 3275.
Kurnool railway station.
Vol. IV. 3458.

Libraries in ——.
Vol. IV, 3803-04.
Lignite deposits.
Vol. IV, 3855.
Limestone.
Vol. 1V, 3066.
Loan to ——.
Vol. 1V, 3672-73.
Loans and grants,
Vol. IV, 3810-11.
Mechanisation of fishing craft.
Vol. IV, 2970-71.
National Sample Survey.
Vol. IV, 3185-86.
Overbridges. )
Vol. 1V, 8782.
Rural electrification.
Vol. IV, 3884.
Rural water supply scheme in
; Vol. IV, 3915-16.
Small ports in —.
Vol. IV, 3726-2%.
Soil Conservation Boards.
Vol. IV, 2984-85.
Subsidised | Industrial Housing
Schemes.
Vol. IV, 3255.
The Second Five Year Plan.
Vol. IV, 2985-886.
Vamsadhara Project.
Vol. 1V, 3257.
Welfare Projects in ——.
Vol. 1V, 3825.
Youth camps. .
Vol. IV, 3218-19.
'ANIMAL(S):
Question re:
Vanya pashu
(7 o)
Vol TV, 3288
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ANIMAL HUSBANDRY:

Question re:
Pashu palan.
(o arerT)
Vol. IV, 3908.
Seed bulls,
Vol. IV, 3788.

Sheep husbandry.
Vol. IV, 3751-52.

ANIMAL HUSBANDRY RESEARCH
INSTITUTE:

Question re: .
Pashu-chikitsa Anveshan Sans-
thayen. .
(- caT ST aEATd)
Vol. 1V, 3000.
ANNAPOORNA:
Question re:
——branches.
Vol. IV, 3466.
ANTI-CORRUPTION DEPARTMENT:
Question re:

Anti-Corruption Department.
Vol. IV, 3787-89.

APPELLATE TRIBUNAL:
Question re:
Appellate Tribunal.

Vol IV, 3176-77.

ARAMBAG:

Question re:
Mineral oil.

Vol. IV. 3477.

ARCHAEOLOGICAL EXCAVA-
TIONS:
Question re:

Excavations at Tamluk.

Vol. IV, 3630-31.

Excavations in West Bengal.

Vol. 1V, 3195.

Temple of Baragabhima.

Vol. IV, 3821-22.

ARCHAEOLOGICAL PLACES:
Question re:

Rajasthan men puratatveeya sthar.

(rsTeuTe § g @)

Vol. IV, 3826.

ARID ZONE ADVISORY COMMIT--
TEE:
Question re:

Arid Zones Advisory Committee.
Vol. IV, 3642-43.

ARMAMENT STUDIES, INSTITUTE.
OF:
Question re:
Institute of Armament Studies
Kirkee.
Vol. IV, 3639-40

ARM(S) AND AMMUNITION(S):
Question re:
Rifles.
) Vol. 1V, 3361..
Smuggling in arms.
Vol. IV, 3197..

ARMY (IES):
Question re:’
Defence training centres.
Vol. 1V, 3488..
Ex. IN.A. Officers.
Vol. IV, 3354-55.
Khadi for uniforms.
) Vol IV, 3335-38.
NEFA. ’
Vol. 1V, 2944-46, 3541-42.
Rifles.
Vol. IV, 3361.
Sashastra sena chalchitra.
(wwrex g I=fa)
Vol. TV, 3389-90..

ASIAN COUNTRY(IES):

Question re:

Asians in U.N. Secretariat.
Vol. IV, 3699. 3700.

ASIAN FILM SOCIETY:

Question re:

Indian Film Festival.
‘ Vol. IV, 3233-34..

ASSAM:
Question re:
0Oil wells. ,
Vol. TV, 3649.
Rehabilitation of displaced persons
in —. )

Vol. IV, 3661-62.
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ASSAM: contd.
Question re: contd.
River survey in —.
Vol. IV, 3842-43.

Roads in —.
Vol. 1V, 3146-47.

Scheduled Tribes.

Vol. IV, 3510.
Telegraph line in —.

Vol. 1V, 3754
Telegraph Offices.

Vol. IV, 3324,

Tribal welfare.
Vol. IV, 3219-20.

.ASSAM OIL COMPANY:

Question re:
Naharkatiya Oil Field.
Vol. IV, 3044.
_.ASSAM RIFLES:
Question re:
N. E. F. A,

Vol. IV, 2944-46.

_ASSESSMENT COMMITTEE ON
BASIC EDUCATION:
Question re:
Assessment committee on basic

education.
Vol. 1V, 8492-983.

.ATOMIC ENERGY:

Question re:
Atomic Energy.
Vol. IV, 3086, 3238-39.
ATOMIC RESEARCH:
Question re:

Atomic research.
Vol. IV, 2948-49.

AUDIO-VISUAL EDUCATION:
See “Educaton, Audio-Visual®.

_AUDIO-VISUAL EDUCATION,
BOARD OF;

Question re:

Audio-visual education.
Vol. 1V, 8653.

AUDIT REPORT:
Question re:
- Railways.
Vol IV, 8750.

AURANG NAGAR:
Question re:
—— Railway Station.

Vol. IV, 3777.
AUSTRALIA:
Question re:
Colombo Plan.
Vol. IV, 3031.
National Physical laboratory.
. Vol. 1V, 8502.
Plastic Surgeon.
(cares qo)
Vol. IV, 3919-20.
AUSTRIA:
Question re:
Locomotives.
Vol. IV, 3000-01.
Steel.
Vol. IV, 3523-2a.
AUTOMOBILE(S):
Question re:

Delhi Road Transport Service.
Vol, IV, 3463, 3604.

Dilli marg parivahan prudhikar.
(feesft mwt afcag wifew)
Vol IV, 3571-73.
Dilli marg. parivahan seva.
(faeht w17 qfcaga 97)
Vol. IV, 3603,
Dilli parivahan seva.
(feest afag qar) .
Vol IV, 3419.
Motor cats.
Vol. IV, 3411,
Motor service stations,
VoL 1V, 3248-49.

Tubes for ——.
Vol IV, 2936-37,
AUXILIARY CADET CORP(S):
Question re:
Cadet

Vol. IV, 3061, 3229-30.
Sahayek Sena Chhatra Dal.

(werre @y oIy &w)
" Vol. IV, 3822.
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AVIATION:
Question re:
Bombay Delhi Air Service.
Vol. IV, 3810.
Training in Civil Aviation.
Vol. IV, 3331.
Training in flying. ‘
- Vol. IV, 3150-51.
AYURVEDA:
Question re:
Ayurveda post-graduate Train-
ing.
Vol. 1V, 3306.
AYURVEDIC INSTITUTION(S):
Question re:
Ayurvedic Institutions.
Vol. 1V, 3458.
AYURVEDIC PRACTITIONERS:
Question re:
Ayurvedic practitioners.
Vol. IV, 3168.
AYURVEDIC SYSTEM OF MEDI-
CINE:
Question re:

Ayurveda Advisory Committee.
Vol. IV, 3567-68.
Indigenous medicines.

N
Vol. IV, 3718-19.

‘AZAD KASHMIR’:
Question 7e:
Azad Kashmir.
(wrng FRHT)
Vol. 1V, 3093-94.
AZAD, SHRI BHAGWAT JHA:
Question by:
Air services.
Vol. IV, 3464-65.
Army officers.
Vol. IV, 3054-55.

Atomic Energy.
Vol. IV, 3238-39.

Buniyadi shiksha.

(gt fareT)

Vol. 1V, 3502.
Chilka lake.

Vol. IV, 3652.
Compulsory military training.

Vol. IV, 3068.

AZAD, SHRI BHAGWAT JHA:contd.
Question by: contd.
Ex-LN.A. Personnel,

Vol. IV, 3500.
Exhibition of crafts. ’
Vol. 1V, 3554.
Floods.
’ Vol. IV, 3755-56.
Handicrafts.

Vol. IV, 3547.
Heron's Aircrafts.
Vol. IV, 3141-42.
High Altitude Research.
Vol. IV, 3344-45.
Indians in Canton, China.
Vol. IV, 3104-05.
Indigenous medicines.
Vol. IV, 3718-18.
Kanpur strike.
Vol. IV, 3020.
Mahatma Gandhi ki Samadhi.
(s ey FY gAfa)
Vol. IV, 3109-1¢
Passport

(TraE)

Vol. IV, 3678-79.
Plantation Enquiry Commission.

Vol. IV, 3665.

Rani Lakshmibai’s palace.

Vol. IV, 3042-43.
Shram Mantriyon ka sammelan.
(= & xat w1 qFREA)

Vol. IV, 3877-80.

Small scale industries.
Vol. IV, 3387-88

Sugar factories.
Vol. IV, 2997.

The Tata Iron and Steel Company.
Vol IV, 3854-55.

University certificates of displaced

persons.
Vol. IV, 3193-94.

Van Aayog.
(== wraw)

Vol. IV, 3282-84.
Vidyut chalit rail ke sawari dibbe.
(faege Tifvr 3w & wardy feed)

Vol, IV, 3446-47.
Visthapiton ke liye Makaan.

(Freatfit & fod wF17)
Vol IV, 3249-50.
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AZAD, SHRI BHAGWAT JHA: contd.

Supplementary Question ‘by:
Cadet Corps.
Vol IV, 3280.
Floods in Bihar.
Vol. IV, 3907.
. Hindustan Cables Ltd.
i Vol. IV, 38486.
‘Indian Fertilisers.
. Vol. IV, 3724.
; Industrial Finance Corporation.
. Vol. IV, 3795.
Khadi.
Vol. IV, 3670.
Powers projects.
i Vol IV, 3383.
Purtgali Bastiyon ke liye Pakis-
! - tani chawal.
(et afeamt & o arfeait
=TaT)
i Vol. IV, 3397-98.
Running train dacoities.
. Vol IV, 3713, 3714.
, Sanchar ka vikas.

(=T %1 fawrw)
Vol. IV, 3154.
B
B.CG.: :
Question re:
—— campaign.
Vol IV, 3168.
—— in Madhya Pradesh.
Vol, IV, 3928.
——vaccination.
Vol. IV, 3024.
BACKWARD AREA(S):
Question re:
Developmgnt of —.

Vol. IV, 3633-34.
BACKWARD CLASSES:
Question re:
Scholarships.
Vol. IV, 8500-01.
BACKWARD CLASSES COMMIS-
SION:
Question re:
Backward Classes Commission.
Vol. 1V, 3054.

BADRINATH:
Question re:
Badrinath Dham Hawai Adda.
(wfmre W gavd wweT)
. Vol 1V, 2976-77.
Badrinath jane wali sarak.
(FF=rg 1 qrelt aET)

Vol. IV, 3330-31.
Badrinath ko rail se jorna.

(wdera wY I & e
Vol IV, 3314,
BATRAGARH:
Question re:

C.T.O. training scheme.
Vol. 1V, 3012.
BALMIKI, SHRI:
Question by:
Alp-aay varg griha nirman yojna.
(seT-wrg T g fater Qvsrr)
Vol IV, 3116-17.
Community receivers.
Vol. IV, 3859.
Ganna Sambandhi Geveshana.
(wvar avedY TawqT)
. Vol. IV, 3169.
Railon men apradh.
(T & maaw)
Vol. IV, 30186.
Visthapit Harijan Vyakti.
(farafaa gfem sl
Voly IV, 2929-30.

BANDUNG CONFERENCE:
Question re:

Bandung Conference.
Vol. VI, 3830-31.

BANGALORE:

Question re:
Air fare.

x Vol. IV, 8179.
All-India Mental Health Institute,
Vol. IV, 3600.

Radio components.
. Vol. IV, 2053-54.
Statistical Quality Control

Courses.

Vol. 1V, 3216.
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BANK(S):

Question re:
Bankon ka ekikaran.

(FFY w1 TFFT)

Vol. IV, 3796-98."

New branches of —.
Vol. IV, 3504.

See also “State Bank of India”.
BANK ACCOUNT(S):
Question re:

Defence Savings —.
Vol. Iy, 3313.

BANK AWARD:
Question re:
Bank award.

P

Vol. IV, 3498-99.

BANSAL, SHRI:
Supplementary Question by:
Bhillai Steel Plant.

Vol. IV, 3247.
Land cultivation.
Vol. 1V, 3235.
BARAPOLE HYDRO-ELECTRIC-
SCHEME:
Question re:
Barapole Hydro-electric Scheme.
Vol. 1V, 2938.
BARMAN, SHRI:
Question by:
Age concession to Scheduled Castes
and Tribes.

Vol. IV, 3025-26.
Belting industry.
Vol. IV, 29859.
Bhakra Nangal Project. -
Vol. IV, 2957-58, 3167.
British Steel Mission.
Vol. IV, 3108.
Chittaranjan Locomotive Works.
Vol. IV, 3014.
Deep Sea Fishing Station, Bombay.
Vol. IV, 3416-17.
Godowns.
Vol. IV, 3005.
Gypsum.
Vol. IV, 3066.
Hirakud Dam Project.
Vol. IV, 3113-14.
I.A.S. and 1P.S. )
Vol. IV, 3065.

BARMAN, SHRI: contd.
Question by: contd.

’ Land reclamation.
: Vol. 1V, 3167.
Managerial posts. '
Vol. VI, 3467.
North Eastern Railway.
Vol. IV, 3312.
Regional Research Institute.
Vol. 1V, 3271-72.
Sahiwal cattle.
Vol. 1V, 3125-26.
Salt mines, Mandi.
Vol. IV, 3076-178.
Sewing machine parts.
Vol. IV, 2921-22.
State industrial undertakings.
Vol. IV, 3375-71.
Vanamahotsava.
Vol. IV, 2966-67.

Supplementary Question by:
European Jute Manufacturers’

Federation.
Vol. IV, 3389.
Hindustan Aircraft Limited.
Vol IV, 3208.
BARRACK(S):

Question re: *
Surplus military camps. ,
Vol. [V, 3369.
BARUPAL, SHRI P. L.
Supplementary Question by:
Visthapit Harijan Vyakti.
(freafira gfer saf+)
Vol. IV, 2930.
BASAPPA, SHRIL:
Supplementary Question by:
National Dairy Research Institute,
Karnal.

Vol. IV, 3152.

BASIC EDUCATION:
See “Education, Basic”

BASU, SHRI K. K.:

Supplementary Question by:
Floods in Bihar.

Vol. IV, 3908.
N.EF.A.

Vol. IV, 2846.
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BAUXITE:
Question re:
Lignite.
Vol IV, 8070.
BELGIUM:
Question re:
Leprosy control.
Vol. IV, 2989.

BELLERY:
Question re:
Lead deposits.

Vol IV, 3341-42.

BELTING INDUSTRY:
Question re:

Belting indusrty.
Vol. IV, 2959,

BERHAMPUR:
Question re: )
Railway lines in Orissa.
Vol. IV, 3296.
BERYL ORE:
Question re:
—— deposits.
Vol. IV, 3562-63.

BETEL LEAVES:
Question re:
Betel leaves.

Vol. IV, 3698.

BETWA RIVER:
Question re:
—— bridge.

Vol 1V, 3313.

BHAIRONGARH:
Question re:
Train accident.

Vol. 1V, 3181-82.

BHAKRA NANGAL DAM PROJECT:
Question. re:

Bhakra Nangal Project.

Vol. IV, 2957-58, 3167, 3561.

BHAKRA NANGAL DAM PROJECT:
contd.
Question re: contd.

Nangal power supply.
Vol. IV, 3236.
Power projects.
Vol. IV, 3382-83.
Share of Rajasthan in Bhakra Pro-
ject.
Vol. 1V, 3261.

BHAKT DARSHAN, SHRI:
Question by:

Aitihasik smarak.
(cfoerfasw emes)

Vol. IV, 3355-56.
Akhbari kagaj ke karkhane.
(e FTTT F FTR@E)

Vol. 1V, 3094-96.
Antriksh shastriya vedhshalayen.
(wafom arefg swgrard )

Vol. IV, 3769-73.
Atirikt vibhageeya dakghar.
(wfawr Taarity =rFaT)

Vol. IV, 3428-30.
Aushdhiyan Jari Bootiyan.

(siver i o qfea)
Vol. IV, 3310,

Azad Hind Fauj ki aastiyan.
(wrore fgrz YT #1 wfeaar)
Vol. IV, 3239-40.
Bhogolik naam.
(#hitEs amw)
Vol. 1V, 3479-80.
Bhutpurva  Bhartiya  National
Army (Azad Hind Fauj) ke
Sainik.
[A59d A Foe= vff (wrae
fg ®YT) & 97%]
Vol. 1V, 3508.
Chhavni ki bhumi.
(araY ®1 wfir)
" Vol. 1V, 3345-46.
Dak tatha Taar Vibhag.
(e T are fqweT)
Vol. 1V, 3285-86.
Dak va Taar Vibhag ke bhavan.
(¥= 7 arc faqmr % waw)
Vol. 1V, 3608-09.
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BHAKT DARSHAN, SHRI: contd.

Question by: contd.
Gochar hawai adda.

(T garé srga)
Vol. 1V, 3601.

Headmaster’s seminar.
Vol. 1V, 3494-95.
History of Freedom Movement.
Vol. IV, 3645-46.
Isthaniya Swayatya Shasan.
(v earae @A)
Vol. IV, 3009-10.
Madya Nishedh Janch Samiii,
(7 Fray i afafi)
Vol. IV, 2942,
Nahan Foundry Ltd.
(7187 W fafwee)
Vol. IV, 3848-50.
Pariseeman Ayog.

(feem smaT)
Vol. IV, 3194.

Paryatak Kendra Uttar Pradesh.
(vies F= va< wda)

Vol. IV, 3738-39.
Paryatak Soochna Karyala.
(vaew g wraieT)

Vol. IV, 8769.

Pilibhit basti yojna.
(e &Y o)

Vol. IV, 3576-71.
Plastic Surgeon.
(wenfees goia) \

Vol. IV, 3919-20.
Rajnetic peerit.

(wwifas difeq)

Vol. IV, 3792-94..

Sahayak Seina Chhatar Dal.

(wgmaw qav &y aw)
Vol. IV, 3822,
Sanskrit shiksha.

(weFa-faem)
Vol. IV, 3631-33.
Sashastra sena chalchitra.

(wwrer gav wafen)

Vol. IV, 3389-90.
Shiv Rao Samiti, -~
(= ©= afafa)

Vol. IV, 2994-95.
Sikkim.
(afew),

Vol. IV, 3§32-33.

BHAKT DASHAN, SHRI: contd.
Question by: contd. :

Simant Kshetron ka Vikas.

(rr &1 AT 7 fawm)

. Vol. IV, 3528-29..

States Reorganisation Commission..
Vol. 1V, 3062..

Tibbati chhatra.

(fosaat &)
Vol. IV, 3202-03..

Supplementary Question by:
Badrinath Dham Hawai Adda.
(Fmer =T gang wgr)

Vol. IV, 2976..

Bharat Tibbet Gaveshna Kendra..
(wr7a fo=za mavaw 57%)

Vol. IV, 3809-10..

Central Drug Research Institute,

Lucknow.

Vol. IV, 3349..
Central Social Welfare Board.

Vol. IV, 3334..
Defence training centres.

~ Vol IV, 3488.

Development of Backward areas.

Vol. IV, 3634.

Education of military personnel.
Vol. IV, 3813-14..

Evacuee property agreement.
Vol. IV, 3493-94..

Geologists and mineralogists.
Vol. IV, 3476..

Hotels and hostels. ,
Vol. IV, 3847..
Indian post offices in Tibet.
Vol. IV, 3716..
Khadi Vanijya kaksh (Emporia).

[t aforowws  (waifan)]

Vol. IV, 2932..
Lead.

Vol. IV, 3192..
National Defence Academy.

Vol. IV, 3189..
National Volunteer Force.

Vol. IV, 3030.
Retrenchment of civilian school

masters,

Vol. IV, 3487-88..

Second Five Year Plan.
Vol. IV, 3673..
Tourism. .
Vol. IV, 3431



a6 LOK SABHA

. BHAKT DARSHAN, SHRI: contd.
Supplementary Question by: contd.
Van Aayog. -
(= wavr)
Vol. IV, 3284,
Village post offices.
Vol. IV, 3146.
“BHANDARA:
Question re:
Bhandare Railway Station.
(werr ww &)
' Vol. IV, 3925.
BHARAT SECURITY PRESS:
Question re:
Bharat security press.
(w=a fawgfedt sw)
Vol. IV, 3651-52.
;BHARAT SEWAK SAMAJ:
Question re: '
« Kosi Project.
Vol. IV, 2939-40.

BHARGAVA, PANDIT THAKUR

DAS:
Supplementary Question by:
Gehoan ke mulya.

(g #19¢9)
Vol. IV, 2983.
IBHILLAI STEEL PLANT:
Question re:

Bhillai Steel Plant.
Vol. IV, 3246-47.

:BHOPAL:
Question re:

C.T.O.
Vol. IV, 3898-3900.

Land reclamation in —,
Vol IV, 3444.

.BHOPAL, NAWAB OF:
Question re:
Nawab of Bhopal.
Vol. IV, $348.
FBIHAR:
Question re:
#  Automatic telephone system.
Vol. IV, 29898.

"BIHAR: contd.
Question re: contd.

Cement ke karkhane,
(Ni= & wear)

Vol. IV, 3701.
Chini mill. -

(<beft firr) .
Vol. 1V, 3018-14.

Coal Mines Provident Fund.

Vol. IV, 3608.
Development Projects.

Vol. IV, 3358,
Drought conditions in ——.

Vol. IV, 3882,
Floods in —. .

Vol. IV, 3905-08.

Foodgrains cultivation.

VolL. IV, 3175.
Hospitals.
) Vol. 1V, 3600.
“ ' Japanese method of rice cultivae
tion. '
Vol. IV, 3930.

Land cultivation.
Vol. IV, 3441-42.
Nalkoop.

(F-9)
Vol. 1V, 3918
National Sample Survey.
Vol. 1V, 3219.
P. & T. offices in —.
cﬁ Vol. IV, 3175.
Public Call ces.
Vol. IV, 3923-24.
Public Call Offices in ——
Vol. IV, 3134-35.
Railway Workshop.

(=% ¥$am)
Vol. IV, 3004.

" Rise in food prices in ——.
Vol. IV, 3778.
Sabeya Aerodrome.
Vol. 1V, 3037-38.
Sindri fertilizer.
Vol. IV, 3763.
Small scale industries.
Vol. IV, 3387-88.
Sugarcane acreage.
) Vol. IV, 37117.
Textile mills.
Vol. 1V, 3263.
Telephone exchanges in —.
Vol. IV, 3886-87.

\
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BIHAR: contd.
Question re: contd.
Tilaiva Dam.
Vol. IV, 3519-20.
Tractors.
Vol. TV, 3764.
Unemployment.

Vol. IV, 3751.

BIKANER DIVISION:
Question re:

Share of Rajasthan in Bhakra
Project.
Vol. IV, 3261.

BILASPUR:

Question re:
Ezxpress rail.

(Teawe )
Vol. IV, 3781.

South Eastern Railway Division.
Vol. IV, 3887-88.

BINPUR:

Question re:

Telegraph office (——).
Vol. IV, 3819-20.

BIREN DUTT, SHRI:

Question by:
Agartala Simna Road.
Vol. IV, 3780-81.
Criminal cases.
Vol. IV, 3828
Dambaroo Fall.
Vol. IV, 3101-02.
Displaced persons in Tripura.

s Vol. IV, 2956.
Dysentery epidemic in Apgartala.
Vol. IV, 8438,
Lower Income Group Housing
Scheme.
! ' Vol. IV, 2946.
Migration of displaced persons to
Tripura.
. Vol. IV, 3870.
. Pine-apples in Tripura.
. Vol. IV, 3023.
Rehabilitation of tribal people.
Vol. IV, 3468.
Relief to distressed persons.
Vol. IV, 3820.

- ——

BIRLA MISSION:

Question re:
Trade with Middle East Coun-
tries.
" Vol. IV, 3604.
BIRTH RATE:

Question 7e:
Birth rate.
Vol. 1V, 8453-54.
BLIND PERSON(S):
See “Handicapped Persons”.

BOATMAN(EN):
Question re:
Boatmen’s Union Tuticorin.
Vol. IV, 3167-68
BODH-GAYA:
Question re:
Mandir.
(wf=x)
Vol. IV, 3523.
BOGAWAT, SHRI:
Question by:
Canal water dispute.
Vol. IV, 3106.

Hill allowances for Government
staff.

Vol. IV, 3004-05.
Income-tax officers.
Vol. IV, 3197-98.
Naharkatiya oil field.
Vol IV, 3044,
Synthetic petrol plant.
Vol. IV, 3552-58.
Supplementary Question by: ’
Anti-Corruption Department.
Vol. IV, 3788.
Indians in Ceylon.
Vol. IV, 3083, 3084.
Rail transport.
Vol. TV, 2979.

Rural electrification.

Vol. IV, 2985.
Seema-pradeshiya ghatna.

(& e weT)
Vol. IV, 2028,

233 L.S.D—2.
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BOGAWAT, SHRI: contd.
Supplementary Question by: contd.
Vanamahotsava. ’

(a7 wgewm)

BOMBAY:
Question re:
All-India Mango Show.
Vol. IV, 3006.
Balpakshaghat (Polio) gaveshna-
kendra, Bombay.
[a= owmare (qifaar) aqwon fzavat)
Vol. IV, 3318.
Bombay-Delhi Air Service.
Vol. IV, 3910.

Vol. IV, 2967.

——— harbour.
. Vol IV, 3450-51.
Bombay-Mangalore rail Link.
Vol. IV, 3581-82.
—— Port.
Vol. IV, 8291.
Booklet ‘Goa and Ourselves’.
Vol. IV, 3407-08.
Churchgate Railway Station.

Vol. IV, 31381

Deep Sea Fishing Station, —.
Vol. IV, 3416-17.

Delhi road accident.

Vol. IV, 3625.
Goods traffic, —— Port.

Vol 1V, 3158. .
Janta Train.

Vol. IV, 3930.

K. E M. Hospital, —.

Vol. IV, 3155-56.
Khadi Vanijya kaksh (Emporia).
(ardY arforsg-ww (Tetfar)

Vol. IV, 2931-32.
Khoye huye kagaz.

[ ga s o
Vol. IV, 3183-85.

Patel lectures.
Vol. IV, 3264.

Ports,

Vol. IV, 8177
Prince’s and Victoria Docks, ~——.
Vol. IV, 31686.

Shortage of wagons.

Vol. IV, 3613-14.
Sick Coaches.

Vol. IV, 3917

Surcharge on freight.

Vol. IV, 3442-44.
Tata Memorial Hospital, —~—.

Vol. IV, 3433-34.

BOMBAY POLICE ACT:
Question re:

Bombay Police Act.
Vol. IV, 3207-08.

BOMBAY STATE ROAD TRANS-
PORT CORPORATION:

Question re:

Road transport corporations.
Vol. IV, 3464.

BOODIA (AMBALA):
Question re:
Telephone tatha targhar.
(BT T areER)
Vol. TV, 3015-16.
BOOK(S):
Question re:

“Amrutara Santan”.
Vol. IV, 3073.

Bhartiya pustakon ki bhent.
(wrfr et #Y #e)
Vol. IV, 8507.
—— for Neo-literates.
Vol. IV, 8508.
Exhibition of Hindi ——, Maps
and Charts.
Vol. IV, 3362.
Hindi Pathya Pustak (Reader).
[&r oo e+ (49) ]
Vol IV, 3186-87.
India Office Library.
Vol IV, 3623-24
Prizes on Hindi —.
Vol. IV, 3072
BORDER AREA(S):
Question re:
Simant Kshtron Ka Vikas.
(wrar= gt wr farer)
Vol. IV, 3528-20.

BORDER INCIDENTS:
Question re:
Border incidents.
Vol. IV, 2950-51, 2063-64.
Seema-pradesheeya ghatna.
(¥ s 2w =)
Vol. TV, 2827-29.
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BORKAR, SHRIMATI ANUSAYA-
BAI:

Question by:
Ambhora Band.
(@ am)

Vol. IV, 3841.

Bhandara Railway Station.
(weTr T wEA)

Vol. IV, 3925.

BOSE, SHRI P. C.:
Question by:
Amlabad colliery.

Vol. IV, 2086-87.

Collieries.

Vol. IV, 3264

Decontrol of coal.

Vol. IV, 3233.

Kolar ki sone ki khadhane.
(T FT A F @)

Vol. 1V, 3007.

Petrol.

Vol. IV, 3091.

Porbilia Colliery fire.

VoL VI, 3138.

Supplementary Question by:
Mine accidents.

Vol. IV, 3881.

Shiv Reo Samiti.

(fera < afafi)

Vol. IV, 2995.

BOTANICAL HISTORY OF INDIA:
Question re:

Botanical History.

Vol. IV, 3820.

BOUNDARY DEMARCATION:
Question re:
Seema nirdharan.

(e frrror)

Vol. IV, 3871.

BRAHAMAPUTRA:
Question re:
Floods in —.
Vol. IV, 3556.
Ganga-Brahmaputra Water Trans-

port.
Vol. IV, 3890, 3913.

BRAHMANI:
Question re:
River Ganges.
Vol. IV, 3399-3400.

BRAILLE PRESS(ES):

Question re:
Education of the blind.
Vol. IV, 3482-83.
BRICK(S):
Question re:
Refractory brick factory.
Vol. IV, 3558.
BRIDGE(S):
Question re:
Betwa River —.
Vol. IV, 3313.
Narmade —.
Vol. IV, 3761.
Overbridges.
Vol. IV, 3752

Sagar zile men pul.

(T fr | § o)
Vol. IV, 3588-89.
Sone nadi par pul.

(8 =)
Vol. IV, 3746.
Tungabhadra —.
Vol. IV, 3009.
BRITAIN:

See “United Kingdom®.

BRITISH STEEL MISSION:
Question re:
British Steel Mission.
. Vol. IV, 3108.
BROADCA\QTING:
Question re:

—— of film music.
Vol. IV, 3398-99.

Patel lectures.
Vol IV, 3254.

BUDDHIST PILGRIMAGE:
Question re:
Tourist traffic.

t

Voi. IV 300e.
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BUDDHIST SCHOLAR(S):
Question re:

Amnaoti and Nagarjune Konda.
Vol. IV, 3758.

BUDGET:

Question re:
Budgeting defects.
Vol. IV, 3495-96.

BUILDING:
Question re:
Dak va Tar Vibhag ke bhavar.

(=r% T AR fawTT & W)
Vol. IV, 3608-09.

Surplus military camps.
Vol IV, 3369.

Western Command Headquarters.
Vol IV, 3851-52.

See also “Housing”.

BURMA:
Question re:

—— Trice.
- Vol. IV, 3140-41.

Export of prawns.
Vol. IV, 3139-40.
India-Burma steamer services.
Vol. IV. 3463.
Rice imports.
Vol. IV, 3900-01.

BUSINESS MANAGEMENT AND
INDUSTRIAL ADMINI TION:

Question re:
Business Managem and Indus-
trial Administration.
Vol IV, 3498-97.

C

CABLE(S):
Question re:

Hindustan Cables Ltd.
Vol. IV, 3845-46.

CALCUTTA:
Question re:
-—— port.
Vol. IV, 3308, 3741-42.
Dock Workers Union Port —,
Vol. IV, 3620.

Janta trains.
Vol. IV, 3918,

North Eastern Railway.
Vol IV, 3312,
Orphengunge market, —.
Vol. IV, 3557.
Passenger amenities.
Vol. IV, 3885.
Ports.
Vol. IV, 3177.
Push button ticket machine.
Vol. IV. 3880-81.
South Eastern Railway Division.
Vol. IV, 3887-88.
Surcharge on freight.
Vol. IV, 3442-44,
Wagons.
Vol. IV, 3719-20.
CAMP(S):
Question re:
Sahayak Sena chhatar Dal.
(weras & o7 77)
Vol. IV, 3832
CANAL WATER DISPUTE:
Question re:
Canal water dispute.
Vol 1V, 3106.

CANTEEN(S):

Question re:
Canteens.

Vol. IV, 374S.
Health ——. ,
Vol. IV, 8785.
CANTONMENT(S):
Question re:
Chhawni ki bhumi.
© (e %t spf)
Vol IV, 3345-48.
CANTONMENT BOARD(S):
Question re:
Ambala Chhawni Board.
(werar gt @)

Vol. IV, 8211.
Cantonment Boards. )
- Vol. IV, 3480-91.

S
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CAPITAL:

Question re:
—— investment.
Vol IV, 3071.
Rubber industry.
Vol IV, 3367.
CARP FISHERY:

See ‘Fishery, Carp’.

CASHEWNUT(S):
Question re:
Export Promotion Council.

Vol. IV, 3078-79.

CATTLE(S):
Question re:
Arid conditions.
Sahiwal —.
Scarcity conditions in Rajasthan.

Vol. IV, 2977-78.
Vol. IV, 3125-26.

Vol. IV, 3580-92.

Seed bulls.

Vol. IV, 3323.

CATTLE BREEDING:
Question re:
Regional Research Institute.

Vol. IV, 3271-72.

CASTIC SODA:
Question re:
Soda.
()

Vol. IV, 3856-58.

CEMENT:
Question re:
Cement.

Vol. IV. 3664-65.

—~~— factory at Nandi Konda.

Vol. IV, 3841-42.

——, iron and steel allotment.

Vol. IV, 3897

CEMENT: contd.
Question re: contd.
Cement ke karkhane.
(M= ® FrEm)

Vol IV, 3701,
Limestone.
! Vol. IV, 306s.
CENSUS:
Question re:
Census.

Vol IV, 3506-07.
—— of passenger traffic.
Vol. IV, 2967-69.
CENTRAL BOARD OF FORESTRY:
See “Forestry, Central Board of”.

CENTRAL BOARD OF IRRIGATION
AND POWER:
See “Irrigation and Power, Central
Board of”.
CENTRAL BUREAU OF EDUCA-
TION:
See “Education, Cemliral Bureau of”.

CENTRAL DRUG RESEARCH INSTI-
TUTE, LUCKNOW:

See  “Drug Research
(Lucknow), Central”.

Institute

CENTRAL FINGER PRINT BUR-
EAU:

See “Finger Print Bureau, Central”.

CENTRAL HEALTH COUNCIL:
See “Health Council, Central”.

CENTRAL INSTITUTE OF EDUCA-
TION: ’
See “Education, Central

of.'l

CENTRAL PUBLIC WORKS DE-
PARTMENT:

See ‘Public Works
Central.”

CENTRAL RAILWAY:
See “Railway, Central”.

Institute

Department,

CENTRAL RESEARCH INSTITUTE,
KASAULI:

See “Research Institute
Central”,

Kasauli,
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CENTRAL RICE RESEARCH INSTI-
TUTE:
See “Rice Research Institute, Cen-

tral”.
CENTRAL SECRETARIAT:
Question re:
—— staff.
Vol IV, 3215.
Staff uniforms.
Vol IV, 3048-49.
CENTRAL SECRETARIAT RE-

ORGANIZATION SCHEME:
Question re:
Third division clerks.
Vol. IV, 3691-93.
CENTRAL SECRETARIAT SERVICE:
Question re:
Central Secretariat Service.
Vol. IV, 3214

CENTRAL SECRETARIAT SERVICE
SELECTION BOARD:
Question reyg
Central Secretariat.
Vol IV, 3820.
CENTRAL SILK BOARD:
See ‘Silk Board, Central”.
CENTRAL SOCIAL WELFARE
BOARD:
See “Social Welfare Board, Central”
CENTRAL SOILL CONSERVATION
BOARD:
See “Statistical Organisation, Cen-
tral”

CENTRAL STATISTICAL ORGANI-
SATION:

See *“Statistical Organisation, Cen-

tral”
CENTRAL TOURIST ADVISORY
COMMITTEE:
See “Tourist Advisory Committee,
Central”.

CENTRAL TRACTOR ORGANISA-
TION:

See “Tractor Organisation, Central®.

CENTRAL WATER AND POWER
COMMISSION:

See “Water and Power Commission,
Central”

CESS:
Question re:
Oilseeds crushing industry.
Vol. IV, 3715.
Salt.
Vol. IV, 3252-53.
CEYLON:
Question re:
FeTy service.
Vol. IV, 3910-:1.
Ilicit immigrants.
Vol. IV, 3281

Indian immigration labour in

Vol. IV, 3261-62.
Indians tn —.
Vol IV, 3082-84, 3104, 3404-05.
3704-05.
Palk strait.

Vol. IV, 3011
CEYLONESE CITIZENSHIP ACT:

Question re:
Ceylonese Citizenship Act.

Vol. IV, 3081.
CHAKRAVARTHY, SHRIMATI
RENU:
Question by:
British jet fighters.
Vol IV, 3609.

Supplementary Question by:
Atomic energy.
Vol. IV, 3238,

Export of prawns.
Vol. IV, 3140.

Flood control schemes.
Vol. IV, 3089.

Geologists and mineralogists.
Vol IV, 3476.
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CHAKRAVARTTY,
RENU: contd.

SHRIMATI

Supplementary Question by: oontd.
Hindi.

N Vol. IV, 3486.
Incidents in Indo-China.
{ Yol IV, 3058.
Indian Film PFestival.
Vol. IV, 3234
Indo-Japan Air Agreement.
Vol. IV, 3128.
Indo-Pakistan rail traffic.
; Vol. IV, 3886.
Industrial Committee for jute.
Vol IV, 3149.
International press telegrams
rates.
Vel IV, 3132.
Jute goods.

Vol. IV, 3232-33.
Mechanisation of fishing craft.

Vol. IV, 2971,
Pondicherry.
(drfeY)

Vol. IV, 3534
Racial discrimination.

Vol. TV, 3394.
Radio licenses.

. Vol IV, 3883,
Rehabilitation of displaced per-
sons,

’ Vol. IV, 2947, 2948,

Scheduled tribes.
Vol. IV, 3193.

Training institutions.
Vol. IV, 3246.

CHAMARAJANAGAR- SATYAMAN-
GALAM RAILWAY LINE:

Question re:

Chamarajanagar-Satyamangalam
railway line.
Vol. IV, 3732-34.

CHAMPION REEF GOLD MINES:

Question re:

Kolar gold flelds. )
Vol. IV, 3727-28.

CHANDIGARH:

Question re:

f

Val. IV, 3162-63.

—— radio station.
: Vol. IV, 3517-10:

Punjab University.
Vol. IV, 3853-54.

CHATTERJEA, SHRI TUSHAR:
Question by:

Industrial Committee for jute.
Vol. TV, 31438-49,

Acradromes.

Jute mills,
Vol. IV, 3534-35.
Provident Fund Act, 1952.
Vol. IV, 3587,
Rationalisation of industries,
Vol. IV, 3106.
Subsidised Industrial Housing
Scheme.
; Vol IV, 3112,

CHATTOPADHYAYA, SHRI:

Supplementary Question by: |
Air Force academies.
Vol. IV, 3202,
Artificial diamonds.
Vol. IV, 3391.
Badrinath Dham Hawai Adda
(arra s gard wEET)
Vol. IV, 2977.
Gramodyog Gaveshna Kendra.
(FvavevT TEST F)
i Vol IV, 3088.
Gyan Ganga Encyclopaedia.
[sma o (5= qraTeamdtfear) ]
Vol. IV, 3205.
Hindi Pathya Pustak (Reader).

[fe= a7 &= (ﬂx)]

IV, 3187.
Jute goods.
Vol. IV, 3232.
Khadi for uniforms.
Vol. IV, 3336.
N.EFA.
Vol. IV, 3378.
Part C States.
: Vol. IV, 3338.

Technicolour film plant.
' Vol. IV, 3226,
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CHAUDHURI, SHRI R. K.:
Question by:
Bharat Pakistan rail yatoyas.

(m qrfEsarT 3 JIAETS)
Vol. IV, 3161.

Skymaster planes.
‘ Vol. IV, 2809.
Tea estates.
Vol. IV, 2951-52.

CHEMICAL FERTILIZERS:
See ‘“Fertilizer(s)”.
CHETTIAR, SHRIT. S. A.:
Supplementary Question by:
All-India Council for Technical

Education.
; Vol 1V, 3484
Chamarajanagar - Satyamangalam
railway line.
Vol. IV, 3734.
Cotton spinning and composits
mills.
Vol. IV, 3523.
Fisheries subsidies.
Vol. IV, 3876.

German reparations machinery.
Vol. IV, 3530-31.
Industna] Finance Corporation.

A Vol. IV, 3785.

Janta colleges.

Vol. IV, 3035. -
Khoye huye kagaz.
(e%7 g wrrr)

Vol. IV, 3185.
Leprosy.

Vol. IV, 2970.
Railway equipment.

Vol. IV, 3131.
Small scale industries.

Vol. IV, 3521.

State industrial undertakings.
- Vol. IV, 3376, 3377.
Students overseas.

Vol. IV, 3475.
Textile Enqmry Committee.

Vol. IV, 2941.
Warehouses.

Vol. IV, 3282.

CHHOTA NAGPUR:
Question re:

Drought conditions in Bihar.

Vol. IV, 3892,

CHICKEN(S):
Question re:

rmport of —,
Vol IV, 3023.

CHIEF ELECTION COMMISSIONER.
Question re:

General election.
Vol. IV, 3471.

CHILD WELFARE SCI{EMES:

See “Maternity and Child welfare
Schemes”.

CHILKA LAKE:
Question re:
Chilka lake.
Vol. IV, 3852.

CHINA:
Question re:
Central Silk Board.
Vol. IV, 3241-43.
China ko bheja gaya Sanskratik
Mandal.

(S ®Y Far 77 Fierfas W)
Vol IV, 3031-82.
China Nepal Sandhi.

(dre-Aare §f9)
Vol. IV, 8702.

Despatch of post to —.
Vol. IV, 3602-03.
Engineers’ delegauon to —,
Vol. 1V, 3830.
Flood control.
Vol IV, 3688.
Indian post offices in Tibet.
Vol. IV, 3715-16.
Indians in Canton, —.
Vol. 1V, 3104-05.
Panch Shila.
Vol. IV, 3395-98.
Raw silk.
Vol. TV, 3397.
Shri V. K. Krishna Menon’s visit
to —, UK. and US.A

Vol. IV, 3697,
World economy.
Vol. IV, 3263.
CHINA CLAY:
Question re: -
Lignite.

Vol. IV, 3070.
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CHITTARANJAN LOCOMOTIVE
WORKS:

Question re:
Chittaranjan Locomotive Works.
Vol. IV, 3014
Locomotives.
Vol. IV, 3763.
Rolling stock.
Vol. IV, 3614.
CHITTORGARH:
Question re:
Railway sarvekshan.
(= gqawr)
Vol.‘IV, 3740-41.
CHOLERA:
Question re:
Cholera.

Vol. IV, 3420-21.

CHOWDARY, SHRI C. R.:

Question by:

Coal deposits.
Vol. IV, 3035-36.
Ghee imports.
. Vol. IV, 3007-08.
Groundnut oil cake.
Vol IV, 28960.
Kurnool head post office.
: Vol. IV, 3278.
Lead deposits.

Lignite deposits.
Vol. IV, 3655.
Nandi Konda Project.
Vol. TV, 2935-36, 3851-52.
National Labour Force.
Vol. IV, 3847-48.
Retention price of steel ., _
‘ Vol. IV, 3546.
Rural electrification.
Vol. IV, 3834
Rural water supply scheme in
Andhra.
Vol. IV, 3915-16.
Small ports in Andhra.
Vol. 1V, 3726-27.
The Second Five Year Plan.
Vol. IV, 2085-86, 3519.
Tobacco. .
Vol. IV, 3018.
Tobacco imports.
Vol. IV, 3088.

Val. IV, 3341-42. .

CHOWDARY, SHRI C. R.: contd
‘Supplementary Question by:
Chawal ke niryat.
(e wr faaia)
Vol IV, 3570:

Nandikonda Project.

Vol. IV, 3678.
post offices.

Vol. IV, 3422
Rail coaches.

Vol. IV, 3570.
Second Five Year Plan.

Vol IV, 36886.
Soil Conservation Boards.

Vol. IV, 2985.
Weeds control.

Vol. IV, 3129.

CHOWDHURY, SHRI N. B.:
Question by:
Central Soil Conservation Board.
Vol IV, 3890-91.

Dambaroo Fall.

Vol. IV, 3702.
Fertilizers.

Vol. IV, 3785.
Jhargram Project Block.

- Vol. IV, 3539,

Petroleum in West Bengal.

Vol. IV, 3504.

Phosphate fertiliser.
Vol. IV, 3555-56.

Post Masters. .

' Vol. IV, 3913.
Sesmic refraction survey.

L Vol IV, 3513.

Supplementary Question by:
Agricultural loans. ‘
Vol. IV, 3340.
Basic and social education.
Vol. IV, 3359.
Central Excise Department.
Vol. IV, 3635.
Chaturth shreni karmchari san-
stha.
(w9 =Tft FEETQ Gear)
Vol. IV, 3379.
Chinj utpadan shulk.
(ST ge-Tew)
Vol. 1V, 313%.
Cholera.
Vol. IV, 3421,
Delhi Water and Sewage Board.
Vol. IV, 3903.
Estate duty.
: ’ Vol. IV, 3637.
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CHOWDHURY, SHRI N. B.: contd.
Supplementary Question by: contd.

‘Flood control schemes.

Vol. IV, 3089.
Food production.

Vol IV, 3436.
Geological survey.

Vol. IV, 3800.
“Grow More Fodder” Campaign.

Vol. IV, 3582.
Lok sahitya samiti.

(v wrig gff)

: Vol. IV, 3815.
Mineral oil.
Vol. IV, 3477,
Pharmaceutical Enquiry Com-
mittee.
Vol. IV, 3854,
Public call offices in Bihar.
Vol. IV, 3134

Rashtriya vistar seva yojnaen.

(v fasare gar A FTY)

Vol. IV, 3083.
Rice.

VoL IV, 3280.
River survey in Assam.

Vol. IV, 3843,

Second Five Year Plan.
Vol. IV, 3525, 3526, 3848,
Small Scale Industries Corporae

tion.
’ Vol IV, 3zop
Soil Conservation Boards.
Vol. 1V, 2984
State Trading Corporation.
Vol 1V, 3254
Sugarcane,
Vol. IV, 3575.
Tiddiyan.
(fefeeat)
Vol. IV, 3124,
Tobacco excise duty.
. Vol. IV, 3489.
‘Warehouses.
Vol. IV, 3282,

CHRISTIAN MISSIONARY:
Question re:
Aspatal.
(wevar)
Vol IV, 3178.

CHURCHGATE RAILWAY STA-
TION:

Question re:
Churchgate Railway Station.
Vol. IV, 3131.
CIGARETTE(S):
Question re:
Cigarette.
Vol IV, 3867.

CIVIL SUPPLIES DEPARTMENT,
MADRAS:

Question re:
Ex-employees of the —.
Vol. IV, 3368.
CLOTH: s
Question re:
— export.
Vol. IV, 8117,
CLOTH MILL(S):
Question re:
Kapra udyog men hartal.
(e 3O F gET)
Vol IV, 3018
Pondicherry men kapre 1. millen,
(qifest w a9 ¥ faer)
Vol. IV, 3560.
COAL: »
Question re:
Coal.
Vol. IV, 3547.
—— deposits.

Vol. IV, 3035-36.
—— in Jammu and Kashmir.
Vol. IV, 3083.
Cost of ——.
Vol. IV, 3547-48.
Decontrol of —,

Vol. IV, 3233.
Koyale ki chori.
(P ¥ 9)

Vol IV, 3465.
Lignite.

Vol. IV, 3070.
Washed —.

Vol. IV, 3690-91.
COAL COMMISSIONER'S DEPART-
MENT: :
Question re:

Coal Commissioner’s Department.
Vol. IV, 3709.
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COAL MINES PROVIDENT FUND:
Question re:
Coal mines provident fund.
Vol. IV, 3606.
COAL WASHERIES COMMITTEE:
Question re:

Coal Washeries Committee.
Vol. IV, 3105-06.

COCHIN:
Question re:
M.E.S. officers.
Vol. IV, 3652-53-
Ports.
Vol. IV, 3177

See also ‘“Travancore-Cochin.”
COCHIN PORT:

See “Ports”.
COCONUT:
Question re:
—— and Tapioca.
Vol. IV, 3447.
COFFEE:
Question re:
—— plantations labour.
Vol. IV, 3459.
COFFEE BOARD, INDIAN:
Question re:
Indian Coffee Board.
Vol. IV, 3107.
COIN(S):
Question re:
Vol. IV, 3405-04.
Francisi sikke.
(i fass)
Vol. 1V, 3403-04.
COIR BOARD:
Question re:
Coir Board.
Vol. IV, 3680.
COLLIERY(IES):
Question re:
Amlabad ——.
Yol. IV, 2986-87.
Coal.
Vol. IV, 3547.

COLLIERY (IES): contd.
Question re: contd.
Collieries.
Vol. IV, 3264.
Korba coal flelds.
Vol. IV, 3860-61.
Mines accidents.
Vol. IV, 3881.
Newton Chikoli —— disaster.

Vol. IV, 3306..
Probillia —— fire,

" Vol. 1V, 3138.
Washed coal.

Vol. IV, 3690-91..
COLOMBO PLAN:
Question re:
Colombo Plan.
Vol. IV, 3031, 3343 .
Nationalisation of insurance com-
panies.
Vol. IV, 3816-17.
Reservation of seats for Nepalese-

students. -
Vol IV, 3513-14.
Rolling stock.
Vol. IV, 3595-96..
Weeds control.
Vol IV, 3128-29.
COMMUNICATIONS:
Question re:
Sanchar ka vikas.
(g=< =7 fa.m@)
Vol IV, 3152-55.
COMMUNITY DEVELOPMENT
BLOCKS:
Question re:
Road contruction in N.E.S. Blocks:
Vol IV, 3260.

COMMUNITY DEVELOPMENT PRO-.
GRAMME:

Question re:
Community development pro-

gramme.
Vol. IV, 2854.
COMMUNITY DEVELOPMENT PRO-
JECTS:
Question re:
Community development projects..

Vol. IV, 2951.
Community Projects.

Vol. IV, 3118
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COMMUNITY DEVELOPMENT PRO-
JECTS—contd.
Question re: contd.

—— and N.ES.
Vol IV, 3539-41.

—— and N.ES. Blocks.
Vol IV, 3100-01.

-~ development.
Vol. IV, 3627-28.

Pahli Panchvarsheeya Yojna.
(& 99 adtr )
Vol IV, 3109.
Rashtriya Vistar Seve Yomayen.
(g faearT |ar AxmE)
Vol. IV, 3084-86.
_Samudayik pariyojnayen.
(arwrifaw af@reTg)
Vol. IV, 3116.
COMMUNITY PRIZES:
Question re:
Crop Competition scheme.
Vol. IV, 3158.

COMMUNITY PROJECTS ADMINIS-
TRATION:

Question re: .

Inter-state seminars.
Vol. IV, 2922-23.

COMMUNITY PROJECT AREAS:
Question re:

Mileage of roads.
Vol. 1V, 3865.

Pilot projects for cottage indus-
Vol. IV, 3662-63.

«COMMUNITY RADIO SET(S):
Question re:

Community receivers.
Vol. IV, 3859.

Community radio sets.
Vol. TV, 3868.
COMPANIES ACT:
Question 7e:
Small Scale Industries Corpora-
tion.
Vol. IV, 3250-52.

.COMPANY(IES):

Question re:
Belting industry.
’ Vol. IV, 2959.
Nau-vehan samvay.

(e wwe)

Vol. IV, 3901,
Tea estates. )

Vol. IV, 2851-52.
COMPANY(IES), FOREIGN:

Question re:
Foreign companies.

Vol. 1V, 3217.
COMPENSATION:
Question re:
Compensation. ‘
Vol. IV, 3700.
—— claims.

Vol. IV, 3019, 3449-50.
—— to displaced persons.
Vol. IV, 3118-19, 3405-06,
! 3535-36.
Gyantse durghatna.
(sar=et geET) .
Vol. IV, 3709-10.
Incidents in Indo-China.
Vol. IV, 3055-59.
Indian businessmen in Japan.
Vol. IV, 3228-29.
Kolar gold fields.
Vol 1V, 3727-28.
Nationalisation of air transport.
Vol. IV, 2987-89.
Safety first committees in railway
workshops.

War —.

Vol. 1V, 3280-81.

Vol. IV, 3514

COMPTROLLER AND AUDITOR
GENERAL:

Question re:
Comptroller and Auditor
General.
Vol. IV, 3483-84.
CONFERENCE(S):
Question re:
Brihad Baandh Sambandhi

Antarrashtriya Sammelan.
(8% W Fwawdt R gee)
Vol. IV, 3234-35.
—— on co-opegntion.
Vol. IV, 3424-25.
Zoological survey of India.
Vol. 1V, 3819.
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CONGRESS
INDIA:

COMMITTEE, ALL

Question re:
Railway earnings.
Vol. IV, 37717.

CONTRIBUTORY HEALTH SERVICE
SCHEME:

Question re:

Contributory  Health
Scheme.

Service
Vol. IV, 3164, 3468.

CO-OPERATIVE CONGRESS, ALL
INDIA:
Question re:
All-India Co-operative Congress.
Vol. 1V, 3452.

CO-OPERATIVE CREDIT SOCIET-
IES:

Question re:
Co-operative societies.
Vol IV, 3426.
CO-OPERATIVE HOUSING
SOCIETY (IES):
Question re:
Compensation to displaced per-
sons.
Vol. IV, 3405-06.

CO-OPERATIVE MILK UNION(S):

Question re:

Co-operative Milk Unions.
Vol. IV, 3577-78.

CO-OPERATIVE SOCIETY(IES):

Question re:

Conference on co-operation.
Vol. IV, 3424-25.
Co-operative societies.
Vol IV, 3426-3910.
—— of displaced persons.
Vol. IV, 3556-57.

COPPER WIRE:

Question re:

Copper wire.
Vol. IV, 3866.

CORPORATION(S), ROAD TRANS-
PORT:

Question re:
Road transport corporations.
Vol. IV, 3464
CORRUPTION:
Question re:
Corruption.
Vol IV, 3786
N.E.C. officers.

Vol IV, 3652-53..

COST ACCOUNTING:
Question re:
—— system.
, Vol. IV, 3201..
COST OF LIVING INDEX:
Question re: A
Cost of living index.
Vol. IV, 3808-09..
COTTAGE INDUSTRY(IES):
Question re:
.Ambar Charkha.
(3 wat)
Vol. IV, 3117

Cottage Industrial Training Centre-
Vol. IV, 3873-74.

Cottage Industries.
Vol. IV, 3265-66.-

Gramodyog Gaveshna Kendra.
(YT T )

Vol. IV, 3087-88..
Kutir tatha dastkari udyog.

(T T TEHTQ IU)
Vol. IV, 3120..

Pilot projects for ——.
Vol. IV, 3662-63-

Sewing machine parts.
. Vol. IV, 2921-22.
Small industries.
Vol. IV, 8115.

Village industries.
Vol. VI, 8092-98, 3551
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WCOTTON:
Question re:
Forward contracts in ——.
Vol. IV, 3710-11.
Fumigation station at Cochin.
Vol. IV, 3902-03.
@€COURT LANGUAGE:
“Question re:
Nayayalya ki bhasha.
(¥rarerw #Y W)
Vol. IV, 3657-58.

ACROP(S):
Question re:
Khadya faslen.
(amr woe) ,
Vol IV, 3608-10.
«CROP COMPETITION SCHEME:
Question re:
Crop Competition Scheme.

Vol. IV, 3158, 3181.

_«CROP INSURANCE SCHEME:
Question re:
Crop Insurance Scheme.

Vol. IV, 3915.

“CULTIVATION:

See "Agriculture”.
‘CULTIVATOR(S):

See “Agriculture”.
<«CULTURAL DELEGATION:

Question re:
China ko bheja gaya sanskritik
mandal.
(7 * Aoy T wiepfas o)
Vol. IV, 3031-32.
“CURRENCY:
Question re:
Bharat security press.
(v fawgfedt dw)
Vol. IV, 3651-52.
Jali mudra.

(=it =zt)
_ Vol. IV, 3804-03.

CUSTOMS DEPARTMENT:
Question re:
Smuggling.
Vol. IV, 3203-04
CYCLONE:
Question re:
Radio-activity in ——.

Vol. TV, 3558.
D
D.D. T.:
Question re: |
D.D.T. karkhana.
(¥ @0 FYo @)
Vol. IV, 3380-82.
Second —— factory.
Vol. 1V, 3380.
DABHI, SHRI:
Question by:
ALR.
Vol. IV, 3255.
Agricultural development pro-
gramme.

Vol. IV, 3273-74.
Agricultural loans.
Vol. 1V, 3338-40.
Anti-Corruption Department.
Vol. IV, 3787-89.
Anti-T.B. drug.
Vol. IV, 3604-05.
Central Tractor Organization.
Vol. IV, 3441.
Delhi road accident.
Vol. IV, 3625.
Delhi Road Transport Service.
Vol. 1V, 3604
Drugs controls.
Vol. IV, 3599.
Estate duty.
Vol. IV, 3636-37.
General elections.
Vol. IV, 3471.
Indian Listener,
Vol. 1TV, 29832-33.
International press telegrams
rates.
Vol. IV, 3131-32.
Loss of vouchers.
Vol. IV, 3365.
Mahatma Gandhi ki Samadhi.
(s ieft & wafyy)
Vol. IV, 3109-10.
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DABHI, SHRI: contd.

Question by: contd.
Matches excise duty.

Vol. IV, 3805-06.

Oilseeds crushing industry.

Vol. IV, 3715.

Passenger amenities.

Vol. IV, 3895.

Rail transport.

Vol. IV, 2978-80.

Railway earnings.

Vol. IV, 3875-76.

‘Tobacco excise duty.

Vol. IV, 3488-90.

Uneconomic purchase of tractor.

Vol. 1V, 3418.

Union Public Service Commis-
sion.
Vol. IV, 3352-53.
Vegetable plant.

Vol. IV, 3571.

Supplementary Question by:
Gramodyog Gaveshna Kendra.
(YT A )

Vol. IV, 3087.
Honey.

Vol. IV, 37317.
Pilot projects for cottage indus-

tries.

Vol. IV, 3663.
Running train dacoities.

Vol. IV, 3713.
Sanskrit shiksha.

(wera-fae)

Vol. IV, 3633.
Sleeping coaches.
Vol. IV, 3145.
DACCA MUSLIN:
Question re:
Dacca muslin.
Val. IV, 2958,
DACOITY(IES):
$~e “Thefts(s) and Dacoity(ies)”.
DAIRY(IES):
Question re:

Dairy Training.
Vol. IV, 3160.

DAIRY RESEARCH INSTITUTE,
KARNAL:
Question re:

National Dairy Research Institute,
Karnal.
Vol. IV, 3151-52,

DAIRY RESEARCH INSTITUTE,
NATIONAL:
Question re:

National Dairy Research Institute,
Karnal.
Vol. IV, 3151-52.

DAMAR, SHRI AMAR SINGH:
Question by:
Akashvani ki patrikayen

(T ® afsF )
Vol. IV, 3119-20.
Afeem ka chori chhipe lana le
jana.

(ST &1 A fgY AT & )
Vol. IV, 3824
Bhutitviya Sarvekshan.

(e wFEwT)

Vol. IV, 3828.
Indore-Dohad-Railway.
(rdd-d)

Vol. IV, 1001.
Karamchaariyon ke liye quarter.
(Fifet & fag ;i)

Vol. IV, 3023.

Madhya Bharat men Malaria
niyantran.

(wsa wrea & wafcn fraerr)
Vol. IV, 3746-47.
Novahan.

(F=e)
Vol. IV, 3462.

Prasooti tatha shishu kalyan yoj-
nayen.

(sgfer qar fargy Ty Ao
Vol. IV, 3597-88.
Ratlam-Godhra Railway.

(- )
Vol. IV, 3011.
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DAMAR SHRI AMAR SINGH: contd.
Question by: contd.
Sinchai ki chhoti yojnaen.
(Fowrd +7 & Syag)
Vol. IV, 3179-80.
Van mahotsava.
Vol. IV, 3655-56.
DAMBAROO FALL:
Question re:
Dambaroco Fall.
Vol. IV, 3101-02, 3702.
DAMODAR VALLEY CORPORA-
TION:
Question re:
D. V. C. Staft.
Vol. IV, 3411.
Damodar Valley Corporation.
Vol. IV, 2958, 3554-55, 3872,
Power projects.
Vol. IV, 3382-83.
Vishva bank photographer.

(Frer & wxdvTe)
Vol. IV, 3472-73.
DAMODARAN, SHRI NETTUR P.:
Supplementary Question by:
Barapole Hydro-electric Scheme.

Vol. IV, 2938.
The Second Five Year Plan.
Vol. IV, 2986.
DARBHANGA:
Question re:
—— Medical College.
Vol. IV, 3805.
Kusheshvar Shakha Dak-Gher,
(®urea grar IrE-uY)
Vel IV, 3169.
Rail Durghatna.
(= gidz=)
Vol. IV, 8207-88.
Taarghar.
(W)
Vol IV, 8017.
DAS, SHRI B. C.: “
Question by:
National Holiday. :
. h Vol. 1V, 3929.
Railway earnings.
Vol. IV, 8777.

DAS, SHRI B. C.: contd.
Question by: contd.

Railway line.

Vol. IV, 3464
Railway lines in Orissa.

Vol. IV, 3288.
Special Marriage Act.

Vol. IV, 3199.

DAS, SHRI B. K.:
Question by:

Bharat Pakistan Rail yatayat.
(vrea gifFeam I gaE@)

Vol. IV, 316L
Compensation to displaced per-

sons.

Vol. IV, 3118-19.
“Grow More Food” Campaign.

Vol. IV, 3434-35.
“Grow More Fodder” Campaign.

Vol. IV, 3582-83.
Indo-Pakistan rail traffic.

- Vol. IV, 3885-8
lndustnes for displaced persons.
. Vol. IV, 3869
Khadyannon ka kraya.

(mrar= & %7T)
Vol. IV, 3291-93.
Vocational training of displaced
women.
Vol. IV, 3836.

Supplementary Question by:
Community projects development.

Vol. IV, 3628.
Estate duty.
Vol. IV, 3637.
National Dairy Research Institute,
Karnal,
Vol. IV, 3152,
Passport.
(Trasré)
Vol. IV, 3879.
Regional Research Institute.
Vol. IV, 8272
Rehabilitation of displaced persons
in Assam.
Vol. IV, 3662
DAS, SHRI S. N.:
Question by:
Abducted women.
Vol. IV, 2930-31.
Air routes.

Vol. IV, 3759.
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DAS, SHRI S. N.: contd.
Question by: contd.
All-India Mango Show.

Vol. IV, 3008.
Atomic energy.

Vol. IV, 3086.
Audio-visual education.

Vol. TV, 3653.
Bhartiya swadhinta sangram ka

ithas.

(wrer s@mileaT g9 %1 gfamre)

Vol. IV, 8659.

Botanical history.
Vol. 1V, 3820.
Cement ke Karkhane.
(fd7= & FITed)
Vol. 1V, 3701.
Colombo Plan.

Vol. IV, 3031.
Co-operative sugar factories.
Vol. IV, 3912.
Diamond mines. '
Vol. 1V, 3068.
Free trade zones.
Vol. IV, 2954,
Ganga pul yojna men aag ka
lagna.
(T g AT F W FT A7)
Vol. IV, 3759.
' Hindi Shabd.
(fe =)

Vol. IV, 3067-68.
Indo British Trade Agreement.
Vol. IV, 3109,
International Tea Agreement .
Vol. IV, 3604,
K. E. M. Hospital, Bombay.
Vol. IV, 8155-56.
Kushesver Shakha Dak-Ghar.
(x99 T TF W)
Vol. IV, 31689.
Law Commission.
Vol. IV, 3049-50.
Locomotives.
Vol. IV, 3763.
National Research Development
Corporation.
Vol. IV, 3653-54.
Pashu palan.
(e 9rw) -
Vol. IV, 3908.

DAS, SHRI S. N.: contd.
Question by: contd.

Pilot Building Trades
Scheme.

Training

Vol. IV. 3112-13.
Railway equipment.

Vol. IV, 3129-31.
States Reorganisation Commis-

sion.
Vol. IV, 3062.
Taarghar.
(T wx) :
Vol. IV, 3017.
Textiles export to U. K.
Vol. 1V, 3859.

Train accident.
Vol. IV, 2974-75.
Vanaspati doodh.
(zefa gw)

Visual aids.

Vol. IV, 3817-18.

Vol. IV, 3067.
Supplementary Question by:
Educational qualifications.

Vol. IV, 3040.
Floed control schemes.
Vol. IV, 3089.
Pensions. ' '
Vol. IV, 3042.°
Rail Durghatna.
(3 giem)
Vol. IV, 3143.
Soil Conservation Boards.
Val. IV, 2984.
Tiddiyan.
(fefewat)
Vol. IV, 3124
Vanamahotsava.

Vol. IV, 2967.
DAS, SHRI SARANGADHAR:
Question by:
National Holiday.
Vol. IV, 3929.
River Ganges.
Vol. IV, 3399-3400.
Steel.
Vol. IV, 3686-87.
Surcharge on freight.
Vol. IV, 3443.
Washed coal.
Vol. IV, 3890-81.

233 L.S.D—3.



L ]
34 ‘ LOK SABHA ,

DAS, SHRI SARANGADHAR:
contd.
Supplementary Question by:

Central Soil Conservation Board.
Vol. IV, 3891.

Chawal ka niryat.
(araw #1 fad)
Vol. IV, 3570.

Deep Sea Fishing Station, Bom-
bay.
Vol. 1V, 3417.

Forestry.
Vol. IV, 3726.

“Grow More Food” campaign.
Vol. IV, 3435.

Hindi Shabdavali.
(fe=t wexraY)

Kotah House.
(®rer go)

Rolling stock.

Vol. IV, 3816.

Vol. IV, 3522.

Vol. IV, 3596.
Steel price.
Vol IV, 8532.
DASARATHA DEB, SHRI:
Question by:
Agricultural loan.
. Vol. TV, 3828.
Co-operative societies.
Vol. IV, 3810.
Cottage Industrial Training
Centre.
Vol. IV, 3873-74.
Dacoities in Tripura.
Vol. IV, 3818.
Relief to distressed persons.
Vol. IV, 3820.
Tribal families in Tripura.
Vol IV, 3712.
DEY, SHRI S. K.:
Question re:
Japan men Pravidhik Mission
Padadhikari.
(s & sfafas frme qarfasrdy)
* Vol IV, 3874-75.
DEARNESS ALLOWANCE:
See “Salary(ies) and Allowance(s)”.

DEATH(S):
Question re:
Mines accidents.
Vol. IV, 3881.
Murder of an Indian in U.S.A.
Vol. IV, 3394-95.
Rail durghatna.
(T gae)

Vol. IV, 3273-80.

DEFENCE PERSONNEL:

Question re:
Army officers.
Vol. 1V, 3054-55.'
Education of military personnel
Vol. IV, 3813-14.
Ex. IN.A. officers.
Vol. IV, 3354-55.
T.AF. accidents.

Vol. IV, 3074.
Indo-Pakistan Steering Commit-
tees.
Vol. IV, 3244-45.
MES. officers.

Vol. 1V, 3652-53.
Medical Paratroopers flight.
Vol. IV, 3785-96.

Military farms.

Vol. 1V, 3051.
National Defence Academy.

Vol. IV, 3189,

Periodical and Journal.
Vol. IV, 3825-26.
Training of armed forces person-
nel abroad.
Vol. IV, 3368.

DEFENCE SAVINGS BANK AC-
COUNTS:
Question re:
Defence Savings Bank Accounts.

Vol. IV, 3313,
DEFENCE SCIENCE:
Question re:
Institute of armament studies,
Kirkee,

Vol. IV, 3839-40.

DEFENCE SERVICES:
Question re:
Budgeting defects.

Vol. TV, 3495-96.
Rubber factory.

Vol. IV, 3478
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'"DEFENCE STORE(S):
Question re:
Storage accommodation.
Vol. IV, 3187-88.
DEHRA DUN:
Question re:
Adult Blind Training Centre.
. Vol IV, 8842.
DELEGATION(S), ABROAD:
Question re:
Deputations abroad.

Vol. IV, 3512,
Ganne ki kheti.
(7= &t &)

Vol. IV, 3909.
Roos ke liye Ispat Pratinidhi

Mandal.

(®a & fag geara wfafafa auew)
Vol. IV, 3537-38.

Trade Delegation to Middle East.
Vol. IV, 3693-94.

: DELEGATION(S), FOREIGN:

Question re:

Delegation from abroad.
Vol. IV, 3563.

e e

DELHI:
Question re:
Air fare,
: Vol. IV, 3179.
Audyogik Pradarshani.
(W Dfre s=EidY)
Vol. IV, 3543-45.
Bombay-Delhi Air Service.
Vol. IV, 3910.
Bombay Police Act.
B Vol. IV, 3207-08.
C.T.O. Training Scheme.
Vol. IV, 3012.
3 Chhatravrittiyan.

(wregferat)

Contributory
Scheme.

Vol. IV, 3066-67.
Health  Service

Vol. IV, 3164, 3468.
D.D.T. karkhana.

(¥ro ®¥o & FTTET)
Vol. IV, 3380-82.

s
ki
7
¥

DELHI: contd.
Question re: contd.
Delhi-Madras Janta Express.
Vol IV, 3881-82.

—— road accident.
Vol. IV, 3625.

—— suburban service.

Vol. IV, 3415-186.
—— suburban train service.

Vol IV, 3164-65.

—— transport services.
Vol. IV, 3766-67. -

Development board for —.
Vol. IV, 3720-21.
Dilli Bijli Sambharan.
(Feeelt farelt awreay)
Vol. IV, 2960.
Dilli men visthapiton ki bastiyan.
(faeeft o foearfidt 1 awfrad)
Vol. IV, 3383-84.
Dilli Nagarpalika Samiti.
(Feesft et wfufa)
Vol. IV, 3599.
Dilli-Rewari rail sampark.
(feelt Fieamdt T @#vF)
Vol. IV, 3305.

Finance corporation.
Vol. IV, 3640-41.
High School building in Kalkaji.
Vol IV, 3262.

Hotels and hostels.
Vol. IV, 3846-47.

Houses in Rajinder Nagar.
Vol. IV, 3237.

Janta trains.
Vol. 1V, 3918.

Khadi Vanijya-kaksh (Emporia).

(et anfgea-er (eifar) )

Vol. IV, 2881-32.

Kidnapping.
Vol. IV, 3822-23.

Kotah House.

(e grew)
Vol. IV, 3521-22,
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I;ET..HI: contd.
Question re: contd.

Nangal power supply.
’ Vol. IV, 3236.

National Fundamental Education
Centre.
Vol. IV, 3051-53.

New railway lines.
Vol. IV, 3316-17.

Passenger amenities.
Vol. IV, 3895.
Pilot Building Trades Training
Scheme.
Vol. 1V, 3112-13.

Sahival Cattles.
Vol. 1V, 3125-26.

Small scale industries.
Vol. IV, 3520-21.

U. N. Representatives in ——.
Vol. IV, 8257-58.

Visthapit Harijan.
(faemfaa gfa)

Vol. 1V, 8550-51.
Visthapit Harijan Vyakti.
(fazarfoa gfoarm safy)

Vol. 1V, 2929-30.
Visthapiton ke liye makaan.
(faeaifyaY & fag w%)

Vol. IV, 3249-50, 3547.
Visthapiton ‘ko ba:aana
(fareafaai Y a@rar)

Vol. IV, 326G2.

Western Command Headquarters.

Vol IV, 3351-52.
Yatri-Shed.
(arhr &%)

Vol. IV, 3318-19.

Youth hostels.
Vol. IV, 3070.

DELHI MILK SUPPLY SCHEME:
Question re:

I.C.AR. Milk Supply Scheme.
Vol. IV, 8758.

DELHI POLICE:
Question by:
Dilli Police.
(Feetr afira)
Vol. 1V, 38215-16.

DELHI RAILWAY STATION(S):
Question re: -
Passenger amenities.
Vol. IV, 3445-46.

DELHI ROAD TRANSPORT AUTHO-
RITY:

Question re: 7
Delhi Transport Service.
Vol. IV, 3298-99.

Dili marg parivahan pradhikar.
(feesht At afcager sriwsTT)
Vol. IV, 3571-73.

Dilli Parivahan Seva.

(feeeht afcage aa)
Vol IV, 3419.

DELHI TRANSPORT SERVICE:
Question re:
Delhi Road Transport Service.
Vol. IV, 3468, 3604, 3763.
Delhi Transport Service.
Vol. IV, 3298-99, 3766-67.
Dilli marg parivahar seva.
(el writ afcage @)
Vol. IV, 3605.

DELHI WATER AND SEWAGE
BOARD:

Question re:
Delhi Water and Sewage Board.
Vol. IV, 3903.
DELIMITATION COMMISSION:
Question re:
Pariseeman Aayog.
(affraet wraT)
Vol. 1V, 3194.
DENMARK:
Question re:

Training of nurses.
Vol. IV, 3722-23.
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DEO, SHRI R. N. S.:

Question by:
Electoral rolls.
Vol. IV, 3370.
Horror comics.
Vol. IV, 3502.
National Volunteer Force.
Vol. IV, 3370.
Sambalpur - Balangir - Titlagarh
railway line.
Vol. IV, 3315,
States Reorganisation Commis-
sion.
Vol. IV, 3082.

Synthetic petrol plant.
’ Vol IV, 3552-53.

DESHMUKH, SHRI K. G.:

Question by:
All-India Mango Show,
Vol. IV, 3597.
C.T.O.
Vol. IV, 3447.

Central Bureau of Education.
Vol. IV, 3059-60.

Central Rinderpest Control Com-
mittee,
Vol, IV, 3309.

Phaphundi
(wgdY)
Vol. IV, 3278-19.

‘Textile industry.
Vol. 1V, 3695-96.

Supplementary Question by:
Bhillai steel plant.’
Vol. IV, 3247.
DESIGNING CENTRE(S); RE-
gIONAL:
Question re:
Regional Designing Centres,
Vol. IV, 3548. .
DESTROYERS:
See “Ships”.
DETENUE(S):
Qpesﬁon re:
Detenus.
Vol. IV, 3654.

DEVALUATION:
Question re:
—— of Pakistan rupee.
Vol IV, 3646-48.
DEVNAGRI SCRIPT:

Question re:
Telegrams in Indian languages.
Vol. IV, 3920.
DEVELOPMENT PROJECT (S):
Question re:
Development Projects.
Vol. IV, 3558.

Seemant Kshetron Ka Vikas

(T & w1 fawr)
Vol. IV, 3528-29,
DHANKAR:
Question re:
Post offices in Spiti.
Vol. 1V, 3921-22,
DHANUSHKODI:
Question re:

Ferry service.
Veol. 1V, 3910-11,

DHARAMSALA:
Question re:
Tourist traffic to —.
Vol. 1V, 3452,
DHOLPUR:
Question re:
Ruler of —.
Vo, IV, 3212,

DHULEKAR, SHRI:
Supplementary Question by:
Andaman and Nicobar Islands.
Vol. IV, 3642.
Homoeopathy

(Sifarried) _
Vol. 1V, 2991-82.

Rani Lakshmibai’'s palace.
Vol. IV, 3042, 3043-
DHUSIA, SHRI: - .
Supplementary Question by:
Foreign Services.
Vol 1V, 3362,
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DIAMOND(S):
Question re: N
Vol, IV, 3380-91.
Smuggling.

Vol. IV, 3203-04.

DIAMOND MINING INDUSTRY:
Question re:
Diamond Mines.
Vol. IV, 3068.
DIGHWARA RAILWAY STATION:
Question re:
Railway land.
Vol. IV, 3780.

DIRECTORATE-GENERAL OF SUP-
PLIES AND DISPOSALS:

Question re:
Imported stores purchase.
Vol IV, 3562.
DIRECTORATE OF EXTENSION
AND TRAINING:
Question re:
Directorate of Extension and
Training.
Vol. IV, 3022, 3453.

DIRECTORATE OF HEALTH SER-
VICES:

Question re:
Directorate of Health Services.
Vol. IV, 38749.
DISARMAMENT COMMISSION:
Question re:

U N, —.,
Vol. IV, 3701.
DISEASE(S):
Question re:
Dysentery epidemic in Agartala,
Vol. IV, 3438.
Weeds control.

Vol IV, 3128-29.

DISPENSARY (IES):
Question re:
Contributory Health Service
Scheme. .
Vol. IV, 3488.
DISPLACED PERSON(S):
Question re:
Compensation.
Vol. IV, 3700.

Compensation to —. .
Vol, 1V, 3118-19, 3405-086, 38835—
6.
Co-operative societies of —.
Vol. IV, 3556-57.
Dilli men visthapiton ki bastiyan
(Feeelt ¥ Prearafirat o afeat)
Vol. IV, 3383-84,
—— in Tripura.
Vol IV, 2956.
Displaced students.
‘ Vol. IV, 3829-30.
Exhibition of crafts.

Vol. 1V, 3554.
Industries for —.

Vol. IV, 3869.
Loans to —.

Vol. IV, 3703,
Maintenance allowance to —.

Vol. IV, 3263.
Migration of —— to Tripura.

Vol. IV, 3870.

Rehabilitation of —.
Vol. IV, 2947-48.
Rehabilitation of —— in Assam.
Vol. IV, 3661-62.
Rehabilitation of Muslim —,
Vol. IV, 3414,
Tapadic ke asptal
(wifew & wevare)
Vol. IV, 3766.
- University, certificates of ——.
Vol. IV, 3193-84.
Visthapit Harijan .
(forerfir gfcora)
Vol IV, 3550-51.
Visthapiton ke liye makaan
(foreafaat & forg wwrr)
Vol. IV, 3249-50, 3547.
Visthapiton ko basaana
(Freanfirly # amT)
. Vol. 1V, 3262.
Vocational training of displaced
women.
Vol. IV, 3838.

L]
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]
DISPLACED PERSONS (COMPEN- DOHAD:
SATION AND REHABILITATION) ti .
ACT 1954 Question re: .
’ Indore-Dohad~Railway
Question re: ("R aw =)
Rehabilitation Advisory Board. Vol. IV, 3001,

Vol. IV, 3545-46.
DIWAN, SHRI R. S.:

Supplementary Question by:

Agricultural development pro-
gramme,
Vol, IV, 3274.
All India Soil Survey.
Vol. 1V, 3277.
Central Drug Research Institute,
Lucknow.
Vol. IV, 3350.
Gramodyog Gaveshna Kendra
(sreYevT AT )
Vol. IV, 3087,
Private industrial sector.

Vol. 1V, 3358.

DOCK WORKERS ENQUIRY COM-
MITTEE:

Question re:
Dock Workers Enquiry Commit-

tee.
Vol. IV, 3185.

DOCK WORKERS UNION:

Question re:
—— Calcutta Port,
Vol. IV, 3620.
DOCTOR(S):
Question re:
Contributory  Health Service
Scheme.
Vol. 1V, 3488.

DOCUMENTARIES AND NEWS-
REELS:

See “Film(s)”.

DOMESTIC SERVANTS ASSOCIA-
TION:

Question re:
Domestic Servants-Association.
Vol. IV, 3762.
DRAINAGE:
Question re:
Rural water supply scheme in
Andhra,
Vol. 1V, 3915-16.
DROUGHT:
Question re:
—— conditions in Bihar.

Vol. IV, 3892,
Scarcity conditions in Rajasthan.
Vol. IV, 3590-92.

" DRUG RESEARCH INSTITUTE
CENTRAL (LUCKNOW):
Question re:

Central Drug Research Institute,
Lucknow.
Vol, IV, 3349-50.
DRUGS ‘AND ANTIBIOTICS:
Question re:
Anti-T.B. drug.
Vol, IV, 3604-05.
Drugs controls.
Vol. 1V, 3599.

DRUGS AND PHARMACEUTICALS:
Question by: contd.
Aushdhiyan jari bootiyan
(shwferat wEr afeat)
Vol. 1V, 3310.

Indigenous medicines.
Vol. IV, 3718-19,

Indigenous System of Medicines.
Vol. IV, 8276.
Penicillin.
. Vol. IV, 3115,
Ruobolphiya Serpentina
(weneivefear deTe)
Vol, IV, 3075-76. -
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DURGAPRASAD: DWIVEDI], SHRI M. L.: contd,
Question re: Question by: contd.

Railway lines in Orissa.
Vol. IV, 3286.

DWIVEDI, SHRI M. L.

Question by:
Aid from Russia.

Vol. IV, 3682-83.
Bandaron ka niryat.

(3= 1 fafa)
Vol. IV, 3228-25.
Chhapaai ka kam.

(Tr€ w1 ¥
Durghatnayen.
()
Vol. IV, 3325-28.

Gandhi Netra Aushdhyalya (Epe
Haspataal).

[t A= shmwray (wik gerar) ]

' Vol IV, 2965.

Hath-Karghe Kapra Vipanan
Samiti.

(zra e sver favam afaf)
" Vol. IV, 3515-17.

Vol. IV, 3457-58.

Jali mudra.
(it =gzm)
Vol. IV, 3804-05.

Japan men Pravidhik Mission
Padadhikari.
(ST & wfafas fras axriwsTdr)
Vol. IV, 3394-76.
Khoye huye kagaz.

(W g% )

Krishi farm.

(wfr wrd) :
Vol. IV, 3665-67.
Misteyer laraku viman.
(Pradax wwig feu)
Vol. IV, 3501.

Vol. IV, 3182-85,

Mudran yantra.

(e 7)

Vol, IV, 3456-58.
Nadi Ghati Yojnayen.
(7 aréY Frang)

Vol, IV, 2919-21.
Ruobolphiya Serpentina.
( ey o )

Vol. IV, 3075-76.

Salk Polio Vaccine.

(aTex Qfe dwdi)
Vol. IV, 8260-T1,
Sanchar ka vikas.

(w7 =7 fawr)
: Vol. 1V, 3152-55.
Teleprinter ki linen.
(Fhfiex #Y ) -
Vol. IV, 3593-95.
Tiddiyan.

(fefigat)
Vol. IV, 3123-24,

Vidyut chalit rail ke sawari dibbe.
(Frga wfaa 3o & gardt fask)
Vol. IV, 3446-47.
Supplementary Question by:
Air companies.
~Vol, IV, 3730-31.
Anti-Corruption Department.
Vol. IV, 3788.
Census of passenger traffic.
Vol, IV, 2968.
Chemical fertilisers.
Vol. IV, 3687-3688.
Gehun ka mulya.
(g 1 g) .
Vol. IV, 2982.
“Grow More Fodder” Campaign.
Vol. IV, 3588,
Hindi Pathya Pustak (Reader).
[fefr ara qwn (Dwx)]
Vol. IV, 3186-87,
Hindi scholarships.
Vol. IV, 3084.
Indian fertilisers,
Vol. IV, 3724, 3725.
Part C States.
Vol. IV, 3388,
Press Commission.
Vol. IV, 2049-50.
Third Division Clerks.
Vol. IV, 3683.

DYSENTERY:

Question re:

Dysentery epidemic in Agartala,
Vol. IV, 3438.
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B
EACHARAN, SHRI I.:
Question by:

Employees State Insurance Corpo-
ration.
Vol. IV, 3294-95.

Ex-employees of the Civil Sup-
plies Department.
Vol. IV, 3368,
Import of chickens. )
Vol. 1V, 3023,

. Supplementary Question by:
Scheduled Castes and Scheduled
Tribes.
Vol. IV, 3211.
EASTERN RAILWAY:
See ‘“Railway, Eastern”,

EASTERN SHIPPING CORPORA-
TION:

Question re:
Eastern Shipping Corporation.
Vol. IV, 3308-09.
EBONOID BLOCKS:
Question re:

Ebonoid Blocks. -
Vol. IV, 3408,

EDUCATION:

Question re:

Andaman and Nicobar Islands.
Vol. IV, 3641-42.

Assessment committee on  basic

Vol. IV, 3492-93.

Audio-Visual —,
. Vol. IV, 3653.
Buniyadi shiksha.
(xframt famr)
Vol. IV, 3502.

~—— Minister's absence.

Vol. IV, 3486-87.
—— of Military personnel.

Veol. IV, 3818-14.
—— of the blind.

Vol. IV, 3482-83.
Expert team of Educationists.

Vol. IV, 3350-51,
Former French Settlements in

India,
Vol. IV, 8258,

EDUCATION: contd.
Question re: contd.

National fundamental —— centre.
Vol. VI, 3051-53..

Private schools’ management.
Vol. IV, 3069.
Women's —.
Vol. IV, 3650-51.
EDUCATION, AUDIO-VISUAL:
Question re:

Audio-visual libraries.
Vol. 1V, 3366..

EDUCATION, BASIC:
Question re:

Basic and social education.

Vol, IV, 33569.
Standing committee on ——.

Vol. IV, 3368..

EDUCATION, CENTRAL BUREAU:
OF:
Question re:
Central Bureau of Education.
Vol, IV, 3058-60.
EDUCATION, CENTRAL INSTITUTE:
OF:
Question re:
Headmasters’ seminar.
Vol. IV, 3484

EDUCATION COMMISSION, JOINT:

Question re:
Former French Settlements in:
India.
Vol. IV, 3403:
EDUCATION, MEDICAL:
Questjon re:
Paost-graduate ———.
Vol. IV, 3453
EDUCATION, MINISTRY OF:
Question re: )
C. T. O. Training Scheme.
. Vol. IV, 3003,

Education Minister's absence.
Vol. IV, 3486-87.
Loss of vouchers.
Vol. IV, 3368
Sports Organisations.
Vol. IV, 3780-91..
Visual aids.
Vol. IV, 3067.
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€DUCATION, SECONDARY:

Question re:
Visual aids.
Vol IV, 3067.
EDUCATION, SOCIAL:
Question re:
Basic and —.
Vol. IV, 3359.
Visual aids.
Vol. IV, 3067.
EDUCATION, TECHNICAL:
Question re:
All-India council for —.
Vol IV, 3484
EDUCATIONAL COMMITTEE:
‘Question re:

" Osmania University.
Vol. IV, 3811-12
EDUCATIONAL INSTITUTIONS:
Question re:
Agricultural college in Pumnjab.
Vol. IV, 3440-41.

‘Basic schools.

Vol. IV, 3483.
«Centra! college of Agriculture.

Vol. IV, 2997.
Headmasters’ seminars.

Vol. IV, 3650.
High school building in Kalkaji.

' Vol. IV, 3262.

‘Medical colleges.

Vol. IV, 3024.

NEFA.
Vol. IV, 3377-78.

Private schools, management. .
’ Vol. 1V, 3069.

Railway school, Lallguda.
Vol. IV, 3778-79.

_Railway schools.

Vol. IV, 3466.
Sanskrit shiksha.
(aega-ferar) :
. Vol IV, 3631-33.
EGYPT:
Question re: s
Atomic energy.
v Vol, IV, 3086.
ELECTION:
Question re:
Ambala chhawani board.
(srear=r graet @E)

Vol. IV, 3211.

ELECTION: contd.

Question re: contd.
Bye-elections. )
Vol. IV, 3508.
General —.
Vol. IV, 3196-87, 3471.

Nirvachak padadhikariyon ka
_sammelan.
(fre s qarfemifedt w1 awiem)
Vol. IV, 3626-27.
ELECTION COMMISSION:
Question re:

General election.
Vol. IV, 3106-97.

ELECTION OFFICERS’ CON-
FERENCE:
Question re:
Nirvachak padadhikariyon ka
sammelan.
(Framas qofasrfal &1 gviw)

Vol. IV, 3626-27.

ELECTORAL ROLL:
Question re:

Electoral roll.
‘ Vol. 1V, 3370.

ELECTRIC EQUIPMENT:
Question re:

Electric track dircuit.
. Vol, IV, 2998.
ELECTRICAL EQUIPMENT PLANT:
Question re!

Heavy —.
“Vol. 1V, 3112

ELECTRICITY:
Question re:
Delhi bijli sambharan.
(el farreft e
Vol. 1V, 2960.
Dilli men visthapiton ki Bastiyan.
(feesft & faemfrell #t afemt)
Vol. IV, 3383-84.

Electrification.
Vol. IV, 8781.

Loan to Andhra.
Vol. IV, 3672-73.
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ELECTRICITY: contd.
Question re: contd.
Nangal power supply.
Vol 1V, 3236.
Rural electrification.
Vol. IV, 3834.
ELECTRIFICATION:
Question re:
Electrification.
Vol. IV, 3013.
—— of railways.
Vol. IV, 2972.
Rural —. .
+ Vol IV, 2834-35, 3392-93, 3407.
EMPLOYEE(S):
Question re:
Air companies.
Vol. IV, 3730-31.
Bank Award.

Vol. IV, 3498-99.

Central Research Institute,

Kasauli '
' Vol. IV, 3606-07.
Company managed railways.
Vol IV, 3912.
~—— of Insurance Companies.
Vol. IV, 3278.
Indianisation of staff in foreign
firms. .
Vol. IV, 3843-45,
Kendriya Gaveshana  Sanstha,
Kasauli. :
(=7 wawar gear, wE)
Vol IV, 3607.
Quarters for municipal workers.
Vol. IV, 32565.
EMPLOYEE(S), GOVERNMENT:
Question re:

ALR. Station at Simla.
Vol. IV, 3259-60.
Accommodation for class, IV
employees.
Vol. IV, 3560.
Age concessions to scheduled
castes and tribes.

Vol. 1V, 3025-26.
Andamans.
Vol. IV, 3648.
Appointment Board, Manipur.
Vol. 1V, 8362.
C.P.W.D. employees.
Vol. IV, 2959.

EMPLOYEE(S),
contd.

Question re: contd.

Cantonment boards.

Vol. IV, 3490-91.
Central Excise Department.

Vol. IV, 3648-49.
Central Secretariat staff.

. Vol IV, 3215.
Chaturth shreni karmchari sans-
tha.

(W9 =t wETd der)

Vol. IV, 3379-80.
Chaturth shreni ke karmchari.

GOVERNMENT:

(7 =t & wE)

Vol. IV, 3402.
D.V.C. staff.

Vol. IV, 8411.

Directorate of extension and
training.
Vol. IV, 3022.
Foreign services.
Vol. IV, 3391-92.
Health canteen.
’ Vol. IV, 3785